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LOX: SABHA DEBATES 

LOK SABHA 

l'ltllr!>day, Augu~l 8, 1991/ Sravana, 
17. 1913 (Saka) 

Tire Lok Sablta met at Elel•en of the 
Clock 

[MR. SPEAKER in rhe Choir] 

[ T ralfslalion 1 
DR. LAXMI NARAYAN PAN-

DEY A (Mandsaur): Mr. Speaker. 
Sir. whatever happened yesterday was 
not in good taste. Whatever Shri 
Madbavrao Scindia has said here and 
whatever record of proceedings we 
have received is merely a repetition 
of what we had objected to. He bas 
repeated the word 'traitor'. Unless 
Shri Madhavrao Scindia apolo,Ues ... 
or resips. we are helpless. We doJ 
not want that the proceedings of the 
House are interrupted but. . . (l~Rrrup­
tions) ... this situation has arisen be· 
cause of the remarks made by Shri 
Madhavrao Scindia. 

JJ.Ollln. 
At this slt~p, Shri Phool Chand Ver-
ma ll1lt1 some orher hort. Members 
came and stood on the floor neor 

the Tobk. 

(Interruptions) 

[En,lishJ 
MR. SPEAKER: The House 

staDds adjourned to meet after forty 
minutes. 

11.058 

The Lok Sabha then adjo1JT11ed tiii 
forty-five minu;fes past Eleven 

of the Clock. 

11.45 bn. 

The Lok Sabha reassembled at forty 
/il•e minutes post Eleven of the 

Clock. 

[MR. SPEAKER in the Choir] 

([IJie"upJi<ms) 

At this Jtage Shri Ph(}(}/ Chand Ver-
ma and !JOme other hon. Mem-

bers came and stood 011 the 
floor near the Table. 

{I trterruption.s) 

MR. SPEAKER: The House 
stan,ls adjourned for one Hour. 

J1.46 lin. 

TIIR Luk SobhiJ then adjourned tiU 
/OI'Jy five minutes past Twelve of the 

Clock. 

WRITTEN ANSWERS TO 
QUESTIONS 

[Translation] 

•347. SHRI RAJNATH SONICAR 
SHASTRI: Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) whether the Gowmmeat are 
aware of tbe inc:reasing faalts iD te-
lephone system in Varana.si Jaunpur 
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and Ghazipur districts of Uttar Pra-
desh; 

(b) if so, the steps taken by Gov-
ernment to improve the telephone 
service in those districts; 

(c) whether there is any plan to ex-
pand and modernise telephone ex· 
changes in those districts; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI RAJESH PILOT): 
(a) No, Sir. The faults in Telephone 
systems in Varanasi, Jaunpur and 
Ghazipur Districts are not increasing. 

(b) To further improve the Tele-
phone services in these districts. fol-
lowing steps are taken : 

(i) modernising the services by 
providing electronic exchanges. 

(ii) replacement of fault prone ca-
bles by new cables. 

(iii) replacement of heavy over-
head alignments by under-
ground cables and insulated 
wires (drop wires etc.). 

(ivJ replacement of worn out tele-
phone instruments. 

(v) Training to improve skilJ and 
motivation of staff. 

(vi) Emphasis on improvement of 
interaction with user public. 

(c) Yes. Sir. 

(d) The details are given in the at-
tached statement. 

STATEMENT 

Details of Expansion and Modernisation plans for Telephone Exchanges in 
Varanasi, Jaunpur and Gha;.ipur Districts is given below: 

Sl. Nameof 
No. Exchange 

Type Likelv 
year of 
commission-
ing 

Remarks 

1. Varanasi District 
Bhadohi IOOOL C-OOT 91-92 

Khamaria 512 Port C-OOT 91-92 

Varanasi SOOOL BlOB 91-92 

2. JOIIIIJIUr Diltrict 

Sblbpaj 200LESAX 1 91-92 

Maara 128 LC-DOT 91-92 
BadJbabpur 
Jaunpur 2000LRLU 90-91 

(Off Vamu~Si) 
3. Gl&il"" DUirlel 

Ollazipur 1000 L llLU 91-92 
(OW Varaaati) 

Replacement of MAX. II by 
800L 

Replacement of MAX. II by 
JOOL 

Replacement of MAX. I by 
5.1 K 

Replacement of CD Excbanae 
by200L 

Replacement of MAX. 111 by 
tOOL 
Replacement of MAX. II by 
1200L 

Replacement of NEAX by 600 L 
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CriiM6 iD Delhi 

•348. SHRI MADAN LAL 
KHURANA: 

SHRI KALKA DASS: 

Will the Minister of HOME AF· 
FAIRS be pleased to state: 

(a) the numb<.!r of crimes com-
mitted in Delhi during the last three 
years category-wise and district-wise: 

(b) the number of crimes out vt 
them committed by women; and 

(c) whether the Government have 
made any analysis about the incr~­
ing involvement of women in crimes? 

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHA VAN): (aJ 
Statement I indicating the number of 
crime cases registered in Delhi during 
the last three years category-wise and 
district-wise is attached. 

(b) Statement II indicating the num-
ber of women arrested in these crimes 
during the last three years under diffe-
rent crime heads and district-wise is 
attached. 

(c) No, Sir. 
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Royalty Rates oa MIDenls 

*349. SHRI MOHAN SINGH: 
Will the Minister of MINES be 
pleased to state: 

(a) whether the Union Government 
propose to increase the rates of ro-
yalty on minerals; 

(b) if so, the details thereof; and 
(c) the time by which it is likely 

to be increased? 

THE MINISTER OF STATE Of 
THE MINISTRY OF MINES (SHRI 
BALRAM SINGH Y ADA V): (a) to 
(c) The matter is under· active con-
sKJeration of the Government. 

[English] 

ABeaN omlp8doa of hoases in 
Srinapr by C.R.P.F. 

·~so. SHRI ANBARASU ERA: 
SHRI PALA K. M. 

MATHEW: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether some of the houses in 
Srinagar and other parts of the Va1-
Jey vacated by Kashmiri migrants in 
panic are under the occupation of the 
Central Reserve Police Force per-
sonnel; 

(b) if so, whether any rent is be-
ing paid to the owners of those 
houses; 

(c) whether complaints have been 
received from the ownen of those 
bouses in this regard; and 

(d) if so. the details thereof and 
the action taken in the matter? 

THE MINISTER OF HOME Af· 
FAIRS (SHRI S. B. CHAVAN): (a) 
and (b) The State Government have 
provided houses vacated by Kaabmlri 
migrants in the Valley speciaJly in 
Srinatzar. to the Central Reserve Po-
lice Force for their accommodation. 
On comple&ion ~ assellloeat of rent 
llld after .due proceedaa Ja JODie 
~ rent has beeD paid. 

(c) and (d) Two complaints, one 
from the owner of Archana Guest 
House and the other from one Sh. 
H. N. Tutoo, have been received 
and remitted to the State Govern-
ment for appropriate action. 

[Translation] 

Rose Nld.atlon • • Aa*llkaie ..... ...,. 
*351. DR. LAL BAHADUR RA· 

W AL: Will the Minister of AGRI· 
CULTURE be pleased to state: 

(a) whether the Government pro-
pose to treat rose cultivation as lin 
agriculture industry; 

(b) if so. whether the Government 
propose to set up a rose-based agri-
culture industry at Barwana in Hath· 
ras (Uttar Pradesh): 

(c) if so, the details thereof; and 
(d) if not. the reasons therefor? 

THE MINISTER OF AGRICUL· 
TIJRE (SHRI BALRAM JAKHAR): 
(a) The Government have no pro· 
posal to treat Rose Cultivation as an 
&!!riculture industry at present. 

(b) to (d) No Sir, there is a re-
search scheme of ICAR under im-
plementation with effect from 
I S-10-1990 at Narendra Dev Uni-
versity of Agriculture and Techno-
logy. Faizabad on improvement of 
yield and quality of rose oil 

•352. SHRI SUDHIR GIRl: Will 
the Minister of WATER RESOUR· 
CES be pleased to state: 

(a) whether the Swaminathan Multi 
Disciplinary Committee set up by 
Government to review the aoals and 
objectives includina restnKtin& of 
the Central Ground Water Board ha1 
submitted its report: 
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(b) if so, the main recommenda-
tions made by the Committee; and 

(c) the follow-up action taken by 
the Government thereon? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDY ACHA-
RAN SHUKLA): (a) Yes. Sir. Th~ 
Committee set up in September, 1989 
submitted its report to the Govern-
ment on the 16th August, 1990. 

(b) The Committee has included tn 
their report 70 main recommenda-
tions. Of these. some of the im· 
portant ones are listed in the attached 
statement laid on the Table of lhe 
House. 

(c) As recommended by the Com· 
mittee. a small Group of officers was 
set up and entrusted with the task 
nf working out th~ strength of per-
sonnel required for Regional Direc-
torates and at the Headquarters for 
carrying out the functions as recom-
mended by the Committee. The 
Group has submitted its report 011 
31st May 1991. Thereafter. the sett-
ing up of an inter-ministerial Em· 
powered Committee for the further 
processing of the report is in hand. 

~'TATEMENT 

Main recommendations made by the 
High Level Committee set up to re-
view the goals and objectives and 
organisational structure of the Cen· 
tral Ground Water Board. are listed 
below:-

(i) To periodically assess the coun-
try's ground water resources. 

(ii) To monitor and guide ground 
Water development to pro-
mote its sustainable manage-
ment. 

(iii) To develop refine and disse· 
miuate, on its own as well as 
in coordination with other 
agencies. basin-specific tech· 
nologles for sustainable ground 
water development and ma· 
nagement including pri('rity 

areas such as conjunctive use 
of ground and surface water 
including brackish or sea wa-
ter; augmentation and conser-
vation including artificial re-
charge. prevention and reme-
dy of pollution and saline in-
gress, and the location. design. 
operation and maintenance of 
ground water extraction 
structures and devices, recyc-
ling and rouse of water, anj 
solutions to urban problems. 

( iv) To establish a National In· 
formation System in collabo· 
ration with State Governments 
and other agencies for its dis-
semination to user agencies. 

(v) ") o establish a National lnsti· 
lute for Ground Water Re-
search. Training and Manage-
ment and organise all-India 
<:oordinated research projects 
involving appropriate institu· 
tions and universities. in or-
der to foster the growth of a 
national grid of Research &: 
Development institutions co· 
vering different aspects of 
ground water conservation 
and utilisation. 

(VJ) To carry out Water Balance 
Studies with the basin or sub-
basin as the unit. For basins 
extending over more than one 
State. the Ground Water Or-
ganisation at the national level 
will have an important coor-
dinating role. Each sub ba-
sin. within a State. may be 
studied by the State level 
Ground Water Organisation. 
The concerned Regional Di-
rectorate can guide the study 
and compile the report for the 
entire basin. 

(vii) To carry out reappraisal sut· 
veys with a cycle of five years. 

(viii) Til bring out an integrated hy-
drograph network within two 
til three years time. 
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(ix) To develop linkage with So-
cial Science Institutions in or-
der to give adequate attention 
to the social engineering as-
pects of ground water saving 
and sharing. 

(x) To adopt a revised target date 
for completion of long-term 
target of 18.000 boreholes. 

(xi) Exploratory drilling particu-
larly for deep aquifers. will 
have to be handled by the Na-
tional Ground Water Organisa-
tion alone during this decade. 

(xii) The Ground Water Organisa-
tion at national level should 
be headed by a Director Ge-
neral in the scale of Additio-
nal Secretary and he should be 
supported by four Deputy Di · 
rectors General in the scale of 
Joint Secretary. In order to 
achieve integrated work ar-
rangement in the field so that 
command and control is not 
diffused. the Organisation 
should have 17 Regional Di-
rectorates. combining both 
the Scientific and Engineer-
ing Wings. to discharge all 
functions of the organisation. 

(xiii) The Aexible Complementing 
facility should be extended to 
die Officers of Engineering 
Wing. 

(xiv) A Consultant may be en~g­
ed to prepare an appropnate 
Stores Management System. 

•353. SRIU HANNAN MOLLAH: 
Will the Minilter of STEEL be 
pleased to state : 

(a) the progress made 10 far in the 
modetnisation of Durgapur Stee! 
Plant; and 

lb .... )). . the time by wbicb tbe work is aely to be complded? 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL (SHRl 
SONTOSH MOHAN DEB): (a) The 
basic and detailed design engineer· 
ing and the ordering of plant and 
equipment have almost been complet· 
ed for 14 of the 16 main turnkey 
packages under DSP mOdernisation. 
The remaining two packages are yet 
to be finalised. Though in some 
areas of work like equipment supply 
and erection of structurals and equip· 
ment, slippages have been observed. 
substantial progress has been made 
in civil works and structural supplies. 

(b) Steel Authority of India expect 
that the overall completion schedule 
of March. 1993 set for the whole pro-
ject would be adhered to. 

Prices of Fertilisers 

"'354. SHRI CHHEDI PASWAN: 

SHRI HARIKEWAL 
PRASAD: 

WiU the Minister of AGRICUL· 
TURE be pleased to state: 

(a) when the prices of fertilisers 
were last fixed; 

(b) whether the Government pro-· 
pose to increase the prices of fertili· 
sers: 

(c) if so. the details thereof and 
reasons therefor: 

(d) whether there is likely to b.: 
an adverse impact of price hike on 
the farmers; and 

(c) if so. the steps proposed to be 
taken by the Government in this re· 
gard? 

THE MtNISTER OF AGRICUL· 
TURE (SHRI BALRAM JAKHAR): 
(a) to (c) The statutory consumer 
p~ of fertilisers wore revised with 
eft"ect from the 25th July, 1991. The 
details of these prices are given in 
attached statement. A reduction bas 
since been announced, which would 
increase fertiliser prices by 30%. in· 
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stead of 40% over the prices prevail-
ing on 24th July. 1991. 

There had been no effective in-
creae in fertiliser prices since July. 
1981 whereas there has been a con-
tinuous increase in procurement and 
market prices of different crops. The 
fertiliser prices were revised to con· 
tain the fertiliser subsidy bill which 
was Rs. 24.80 crores in 1977 · 78 and 
had risen to R~. 4387.73 crores in 
1990-91. 

(d) and (e) Apart from the redL:c· 
tion of fertiliser prices the Govern-
ment of India is issuing instruction 
that a spec~al scheme should be fram-

cd in consultation with the States so 
that the small and marginal fanners 
can be given fertilisers at prices pre-
vailing before 25th July, 1991. 

The consumption of fertilisers de-
pends not only on the consumer pri-
ces of fertilisers but also on other re-
lated factors which include the avail-
ability of irrigation facilities and of 
high yielding varieties of seeds, wea-
ther conditions. credit facilities, the 
expectation of farmers regarding the 
crop prices. etc. To the extent this 
price-revision will affect the cost of 
production. the support and procure-
ment prices will be suitably adjusted 
to offset the increase in costs. 

STATEMENT 

Name of fertili=ers Maximum 
price per 

tonne net (in 
Rupee) as on 

25-7-91 
·--- ·- --------~------

I. Urea (46"" N) 
2. Muriate of Pota..,h (60"., K} 

-'· Di-ammonium Phosphate ( 18-46-0) 

4. NPK (17-17-17> 

5. NPK (15-15-15) 

6. NPK (19-19-19) 
7. Ammonium Phosphat~: Sulphate (20-20-0) 

8. Nitro Phosphate (20-20-0) 

9. Nitro Phosphate (23-23-0) 

10. Ammonium Phosphate Sulphate t16-10-0) 
11. Urea Ammonium Phosphate (24-24-0) 

12. Urea Ammonium Phosphate (28-28-0) 

13. NPK (14-28-14) . 
14. NPK (14-35-14) ." 

IS. NPK (10-26-26) . 
16. NPK (12-32-16) . 
17. Triple Super Phosphate (46?~~ P,Oi) 

(Granular) 

2 

3300 

1~20 

5040 

3640 

2940 
4140 

3640 
3360 

4120 

3220 

4280 

5040 
4280 

4760 
4140 

4560 
3646 
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2 
18. Triple Super Phosphate (Powder) 
19. Single Super Phosphate (Powder) (14~~ P:05} 

3360 
1160 
1340 
1540 
5280 

20. Single Super Phosphate (Powder) (16~~ P10 6) 

21. Single Super Phosphate (Granular) (16~~ P10 6) 

22. Anhydrous Ammonia . 

[ lrallSlaliotl] 

P0!11 Otliee and TeleNoue Facilities 
to GI'Ul Panchayals 

*355. SHRI DAU DAYAL JOSHI: 
SHRI UPENDRA NATH 

VERMA: 

Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether the Government have 
any plan to provide post office and 
telephone facilities to all the gram 
panchayats in the country by the end 
of Eighth Five Year Plan; 

(b) if so, the details thereof; and 

(c) the numbl!r of gram panchayats 
in Rajasthan which have been provid-
ed with post office and telephone faci· 
lities so far'! 

THE MINISTER OF STATE Of 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT): 
(a) and (b) Yes Sir. as regards pro-
vision of telephone facility. there is 
a plan to cover aU pancbayat villages 
by the end of the Eighth Plan. Re-
garding postal network. presently 
there are 1.32.646 post oftices cater· 
ing to the rural areas including pan· 
cbayat villaps. It is proposed to set 
up about 6000 post o8ic:es in the rural 
areas cJuriD8 the Ei&hth Plan period. 
on the basis of existing norms. 

(c) The number of gram ~ba­
yau in Rajascban provided with post 
o8ic:e and telepbo.ne facilities are as 
below: 

i'Post Oftiee 
'); ~ 

;iTeteohoncs 
7014 
2448 

[Englilh] 

SarYey Reaanlial Was ... e of lUTer 
Waters 

*356. SHRI VJJAY NAVAL PA· 
TIL: WiU the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether the Government have 
u~1dertakcn any survey on wastaae of 
nver waters during monsoon and 
lloods; 

Cb) if so. the outcome thereof; 

. (~) the steps being taken for stor· 
mg the surplus waters resulting from 
monsoon and floods; 

(d) whether the Government pro-
pose to utilise inter-basin waters for 
mcreasing the irrigation potential in 
I he country: and 

(e) if su, the details thereof! 

THE MINISTER OF WATER 
RESOURCES (SHRJ VIDY ACHA-
RAN SHUKLA): (a) and (b) The Cen· 
tral Water CoiJJJJtission bas asseaed 
the average annual flow of the river 
basins of India as 1880 biJfJOD cubic 
metre. out of wbich the aanual aver· 
age utilisable surface water ia expect· 
ed to be 690 billion cubic metres with-
out inter-basin transfen of water. Pre-
sent utilisation js of the order of 380 
billion cubic metres of surface water 
from the storases and from direct ntn 
of the river topther. 

(c) A number of storaae projects 
including smaU tanb have been con-
structed for atora&c of water. Bxistina 
storqe capacity in the country il 193.2 
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billion cubic metre. Projects envisag-
ing 76.8 billion cubic metre of stor-
age are under construction. 

(d) Yes Sir. 

(e) It has been assessed that it may 
be possible to utilise 224 billion 
cubic metre of additional waters 
through inter-basin water transfers. 
Studies and surveys for the purpose 
have been taken in band. 

ProdacdH of boll Ore Coneeatrate 
IIIHI Pelets iB KIOCL 

*357. SHRI V. KRISHNA RAO: 
SHRI C. P. MUDALAGI-

RIYAPPA: 
Will the Minister of STEEL be 

pleased to state: 

ltt>m 

Iron ore Concentrate 
Iron ore Pellets 

(b) The information is given below: 

ltl'm 

(a) the production of iron ore con-
centrate and iron ore pellets in Kudre-
mukh Iron Ore Company Ltd. lKTO-
CL) during 1989-90 and 1990-91: 

(b) the quantity of those items ex-
ported by KIOCL during the above 
period: 

(c) whether any new agreement bet-
ween China and India has been sign-
ed for export of those items; and 

(d) if so. the detai1s thereof? 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL lSHRI 
SONTOSH MOHAN DEB): (a) The 
production of Iron Ore Concentrate 
and Pellets by Kudremukh Iron Ore 
Co. Ltd. (KIOCL) during the years 
19R9-90 and 1990-91 was as under: 

(In drJ: Lakh Metric tonne.'i) 
/989-90 1990-91 

53.89 
19.76 

60.06 
19.19 

(In dn• Lakh Metric- tonnes) 
. 1989-90 /990-91 . 

---------------------------
Iron ore Concentrate 
Iron ore Pellets 

(c) and (d) Yes. Sir. KIOCL has 
sianed aareements with three parties 
for expon of 3. 70 lakh tonnes of iron 
ore concentrate to China , during the 
year 1991-92. 

W ..... Lilt for Tehp•Me c-c-
tiolls .. Orissa 

•358. SHRI SRIBALLAV PANI-
ORAHI: WUI the Minister of COM-
MUNICATIONS be pleased to state: 

34.04 
(9.46 

39.06 
18.36 

(b) the steps taken to provide tele-
phone connections expeditiously. espe-
cially in Western Orissa"! 

THE MINISTER OF STATE OF 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT): 
(a) 5346 number of persons are wait-
ing for tdephone connections in Orissa 
as on 30-6· 1991. 

(a) the total number of persons on (b) Expansion plans are drawn for 
the waiting list for telephone connec- clearing the present waiting list pro-
dons in Orissa tiD date: and gressively during the 8th P1an period. 
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Identity Cards for Residents of 
Border Areas Punjab and J & K 

*359. DR. LAXMINARA Y AN 
PANDEY: 

SHRI ATAL BIHART 
VAJPAYEE: 

Will the Minister of HOME AFF-
AIRS be pleased to state: 

(a) whether the Governments of 
Punjab and Jammu and Kashmir have 
decided to issue identitv cards to the 
residents of border areas: 

(b) if so. the criteria regarding eli-
gibility of persons who would be en-
titled to the issue of such cards: 

(c) what administrative precautions 
taken to ensure that only eligible 
persons arc issued such cards: 

(d) whether work regarding issue of 
identity cards in these two States has 
commenced. if so. the progress made 
so far: 

(e) the estimated number of persons 
in each of the two States who are 
eligible for such cards: and 

(f) the time schedule bv which the 
scheme is to be implemented? 

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHAVAN): (a) 
Yes. Sir. 

(b) In Punjab all pennanent resi-
dents of the age of 13 years and above 
and in Jammu & Kashmir only males 
of the age of 18 years and above in 
specified border areas are to be issued 
identity cards. 

(c) Identity cards are issued by the 
State Governments only after proper 
verification of the identity and eligi-
bility of the applicant by the police I 
district authorities. 

(d) While the State Government of 
Punjab are engaged in completing the 
formalities for taking up actual dis-
tribution of the cards. the Govern-
meat, of Jammu & Kubmir have al-

ready distributed cards to most of the 
eligible persons. 

(e) Punjab--1.14 lacs 
J & K-1 .80 lacs 

(f) No time schedule has been pres-
cribed by the State Governments for 
implementation of the scheme. 

Industrial Security Cel 

*360. SHRI PRITHVIRAJ 
D. CHAVAN: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) whether the Government have 
established an Industrial Security Cell 
to give protection and security to 
Public Sector Undertakings against 
terrorist and subversive activities: 

(b) if so. whether all the Public 
Sector Undertakings are covered under 
it: and 

(c) whether this C,ell has so far been 
able to avert any mishap? 

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHAVAN): (a) 
to (c) No. Sir. However. there is a 
Central Industrial Security Force for 
protection and security of Industrial. 
Undertakings owned by the Central 
Government and certain other Indus-
trial Undertakings. 

[Translation] 

Teleplloae Connections on Reeoat-
mendadons of Members of PadiaiRellt 

•361. SHRJ MORESHWAR 
SAVE: Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) the number of telephone con-
nections that can be recommended by 
a Member of Parliament in a year: 

(b) the usual time taken for iDs-
taUation ot such telephones: and 

(c) the steps being taken by the 
Government to ensure speedy~ instal-
lation of such telephone connection&? 
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THE MINISTER OF STATE OF 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT): 
(a) A Member of Parliament can make 
recommendations for sanction of tele-
phone connections on out of tum 
basis as under:-
Member of 

Parliament 
(Lok Sabha) 

Member of 
Parliament 
(Rajya Sabha) 

--10 cases from his/ 
her constituency. 
5 cases from anv 
where in India. · 

-10 caees from their 
respective States 

5 cases from any-
where in India. 

. (b) and. (c) Such telephone connec-
tions are. mstall~ _o_n priority subject 
to techntcal feastbthty. Suitable in-
structions have already been issued to 
this effect. 

Training of Women in Agricultare 

•362. SHRIMATJ MAHENDRA 
KUMARI: Will the Minister of AG-
RJC'ULTllRE be pleased to state: 

(a) the States where Projects on 
'Training' of Women in Agricul-
ture' are presently being implemented: 

(b) whether the Government pro-
pose to extend such projects to all 
the States with particular reference to 
Rajasthan; 

(c) if so. the details thereof: and 
(d) the other programmes under 

which women are being trained in 
agriculture? 

·THE MINISTER OF AGRICUL-
TURE (SHRI BALRAM JAKHAR): 
(a) Projects on 'Training of Women in 
Agriculture' are presently being im-
plemented in Kamataka. Tamil Nadu. 
Gujarat and Orissa. 

(b) Yes. Sir. Efforts are being made 
to extend such projects to other States 

3-21 ~tND/91 

also. including Rajasthan. through 
assistance from Donor Agencies. 

(c) Donor Agencies have agreed to 
fund two projects in Madhya Pradesh 
and Andhra Pradesh. Projects of some 
other States including Rajasthan have 
also been received. 

(d) Regular Training of Women in 
Agriculture is being provided through 
185 Farmers Training Centres and 
109 Krishi Vigyan Kendras. Train-
ing to Young Farm Women in agro-
based activities is also being provided 
under the TR YSEM Programme. 

[Translation] 

Royalty Rates and Prodlldioa of 
Miaerals in ~ya Pradesh 

*363. SHRI VISHWESHWAR 
BHAGAT: Will the Minister of 
MINES be pleased to state: 

(a) the rates of royalty on minerals 
provided by the Union Government to 
the Government of Madhya Pradesh 
during the last three years: and 

rb) the production and quantity of 
minerals received by the Government 
from the various mines of Madhya 
Pradesh during the above period. year-
wio.;e? 

THE MINISTER OF STATE OF 
THE MINISTRY OF MINES (SHRI 
BALRAM SINGH Y ADA V): (a) The 
rates of royalty on minerals were noti-
fied in the Gazette of India. Extra-
ordinary. Part IT. Section 3(i) vide 
GSR 458 (E) dated 5-5-1987. These 
rates which are in force since May 5. 
1987 are uniformly applicable 
throughout India. including Madhya 
Pradesh. 

(b) The production of minerals in 
Madhya Pradesh for the years 1988 to 
1990 is enclosed in the statement. 
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Conversion of Telephone Exch•1• 
into Electroait Exdaulps ill UP 
*364. SHRI RAJVEER SINGH : 

Will the Minister of COMMUNICA· 
riONS be pleased to state: 

(a) the name& of telephone exchang-
es in Uttar Pradesh which were to be 
converted into electronic exchanges 
and linked with STD facility during 
1990-91; 

(b) whether such facilities have been 
provided in those telephone exchanges; 

(c) if so, the details thereof; and 

(d) if not. the reasons therefor? 

THE MINISTER OF STATE OF 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI RAJESH PILOT) : 
(a) 38 telephone exchanges were to be 
converted into electronic exchanges 
and linked with STD facility during 
1990..91 in Uttar Pradesh. Details arc 
given in statement. 

(b) and (c) Thi!> facility has been 
provided in 33 telephone exchanges. 
Details are given in statement. 

(d) This facility could not be pro-
vided at Tehri. Uttarkashi, Farukha-
bad, Sonhhadra and Jbansi due to 
delay in supply of equipment. 

STATEMENT 
List of Stotions in U.P. proposed to be 
converted into Electronk Exchanges 
and provided with S.T D. FaciUty 

during 1990-91 
I. Ayodbya 
2. Barausa 
3. Barhalganj 
4. Beerpur (Rihandnagar) 
5. Bhatparrani 
6. Dewasbarif 
7. Dbanpatpnj 
8. Ferozabad 
9. Gopeshwar 

10. Handia 
11. Jaswantoapt 
1'1. Kadinur 

13. Kaptanganj 
14. Koeripur 
15. Kurwar 
16. Kurebhor 
17. Lambua 
18. Loni 
19. Maharajganj 
20. Mahmoodabad 
21. Mathura Refinery 
22. Mauaima 
23. Mohanlalganj 
24. Nandganj 
25. Nawabganj 
26. Phulpur 
27. Phurpur-AUahabad 
28. Ramganj 
29. Raniganj 
:m. Salem pur 
31. Sandila 
32. Sardamagar 
33. Simiri 
34. Tehri 
35. Uttarkashi 
36. Farukbabad 
37. Sonbhadra 
38. Jhansi 

[English] 

Coostihttioa of Telecoaunukatioa 
Advisory Comnaittee 

•365. SHRJ BHAGEY GOBAR-
DHAN : Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) whether the Telecommunication 
Advisory Committees constituted for 
different States have been superseded: 

(b) if so. the reasons therefor; and 

(c) time by which new Committees 
are likely to be constituted? 

THE MINISTER OF STATE OF 
fHE MINISTRY OF COMMUNI· 
CATIONS (SHRI RAJESH PILOT): 
(a) to (c) No. Sir. However. TeJe.. 
phonelTelecom Advisory Committees 
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and the Central Advisory Committee 
constituted by the previous caretaker 
Government are being reviewed. 

[TI'tlllflation] 

RecndtJDent ol Local Persons In BSF 

2140. SHRJ BHUVNESHWAR 
PRASAD MEHTA: Will the Minis-
ter of HOME AFFAIRS be pleased 
to state: 

(a) whether the Headquarters of 
the Border Security Force has been 
functioning in Hazaribagh district of 
Bihar for the last twenty years: 

{b) whether the Government pro-
pose to give priority to local and dis-
placed persons in recruitment to BSf 
for appointment to Clas.'i rn and 
Class IV posts: and 

lc) if so. the details thl!reof 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. JA-
COB): (a) No. The Headquarter of 
BSF is located at New Delhi. 

(b) and (c) Ux:al person:. are al-
ready being given priority in recruit-
ment to the Group •(" and ·o· posts 
in general duty in BSF. through the 

Group Damanjodi 

Total sc 

A. 289 28 

B. 170 14 

c. 1229 238 

D. 148 9 

Grand Total 1836 289 

system of State/Union Territory-wise 
allocation of annual vacancies and 
recruitment of respective State/Union 
Territory domiciled persons against 
these vacancies. This procedure has 
I!Dsured fair representation of each 
State/ UT in the BSF and meets the 
interest of the local and displaced 
persons. Therefore. there is no propo-
sal with the Government to change this 
existing procedure of recruitment. 

{English] 

NALCO Employees 

2141. SHRI K. PRADHANI: Will 
the Minister of MINES be pleased to 
state: 

(a) the total number of employees 
working in National Aluminium Com-
pany. at Damanjodi and Angul in 
Orissa. categorywise separately: and 

(b) the number of Scheduled 
Castes Scheduled Tribes employees 
among them, category-wise? 

THE MINISTER OF STATE OF 
THE MINISTRY OF MINES (SHRI 
BALRAM SINGH ,. ADAV): (a) and 
(bl The categorywise break-up or total 
numtxr of emplnyel!s. including tbos~ 
llelonging -rn Scheduled Castes (SO 
and Scheduled Tribes (Sn working 
at Damanjodi and Argul units 
of National Aluminium Company 
Limited INALCO) is given below:---

Angul ---- ~-----~- ----
ST Total sc ST 

13 623 12 15 

10 276 25 16 

296 2242 474 507 

69 121 33 24 
-~--- ~-~·-

388 3262 604 512 
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[ Trt~~ASialion] 

Persons Speakilg Languages and 
Dialects 

2142. SHRI BHOGENDRA JHA: 
Will the Minister of HOME AFF-
AIRS be pleased to state: 

(a) whether the figures of popula-
tion speaking various languages and 
dialects have been coUected as per 
the instructions issued to the enumera-
tors for 1991 Census in this regard; 

(b) if so, the number of persons 
speaking Maithi1i and other languages, 
State-wise: and 

(c) if not. the time bv which those 
figures are 1ikdy to be· released? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. JA-
COB): (a) Information regarding 
mother tongue and two other langu-
ages known has been collected for each 
individual enumerated in the 1991 
Census in all States and Union Ter-
ritories. excep! Jammu and Kashm•r 
where the I 991 Census has not been 
conducted. 

(b) and (c) The processing and tabu-
lation nf data collected in the 1991 
Census is in progress. The number 
of speakers of mother tongue 'langu-
ages based on the 1991 Census is 
likely to be available by 1993-94. 

[English] 

C..U.OO. of Stal Qurters for 
PaT Ealployees ilt Orissa 

2143. DR. KARTIKESWAR PA-
TRA: WiJI the Minister of COM-
MUNICATIONS be pleased to state: 

(a) the Government's policy on pro· 
vidin~ staff quarters to employees of 
the Departments of Posts and f ele-
rommunications in the urban and 
rural areas of the country: 

(b) the number of staff quarters 
available to both the Departments se-
parately in Orissa upto March 31, 
1.991: and 

(c) the number of staff quarters 
under construction/proposed to be 
constructed in the near future in 
Orissa along with their locations? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
y A NAIDU): (a) The policy follow-
t.-d by the Departments of Posts and 
Telecommunications in this matter 
respectively is as under: 

(A} Dt•partment of Posu: The 
policy of this Department is 
to ensure satistaction levels to 
about I 5 ·. to the extent re-
sources permit. The transfer· 
able ~:ateeories are given prio· 
rity. Th'e actual construction 
programme is subject to avail-
ability of funds and lands. 

(D) Departme11t of Tclecommuni-
c at ions: The Government 
policy is to make provision of 
staff quarters of about 20'',. 
of total staff strength in Tele· 
com Department in 8th Plan. 
Suitable priority be given for 
constru<:tion of houses in large 
towns in categories A. 81. 82 
& C as classified for purpose 
of HRA and also in case of 
new project areas. difficult sta-
tions and hilly and tribal re-
gions where private housing is 
not available. 

(b) The Department-wise number 
of staff quarters available in Orissa 
Circle upto March 31. 1991 is as 
under:--

(I ) Department of posts 704 

(2) Department of Tele· 
com . . . 962 
(including 74 rented quarters) 

(c) The Department-wise number 
of staff quarters under construction/ 
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proposed to be constructed in the 
near future is as under:--

(l) Department of Posts 205 
(2) Department of Telecom 305 

The Department-wise particulars of 
locations are given in the attached 
statement. 

STATEMENT 
Porticulars of locations where staff 
quarters are under consideration I 
prcpOseti w be constructed in the near 

future in Oris.ta Circle 
A. Department oj Posts 

1. Rairangpur 
2. Sundargarh 
3. Koraput 
4. Kamakhayanagar 
5. Jeypore <Kl 
6. Bhubaneswar 
7. Cuttack 
8. Balasore 
9. Bbadrak 

tO. Khurda 
1 J • Paradeep 
J 2. Baripada 
13. Berbampore (Gm.) 
14. Parlakhemundi 

8. Department of Telecommunica-
tions 

J. Balasore 
2. Berbampur 
3. Bolangir 
4. Cuttack 
S. Dbenkanal 
6. Koraput 
7. Rourkela 
8. Sambalpur 
9. Bbubaneswar 

()peUia of .... Olkes .. Paae 

2144. SHRI ANNA JOSHI: Will 
tbt Mioistor of COMMUNICATIONS 
be p1oued to state : 

(a) whether there is any propo5al 
to open more post offices in Pune city 
and in Pune district of Maharasbtra; 
and 

(b) if so, the number and the names 
of the places where these post offices 
are likely to be opened? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMU:to;I-
CATJONS (SHRI P. V. RANGAY-
YA NATDU): (a) Yes. Sir. 

. (b) There are proposals for open-
mg four departmental sub offices at 
Sahakarnagar, Patrakamagar, Vanaz 
and Dhanukar colony in Pune city. 

20 extra departmental branch post 
offices are proposed to be opened in 
Pune district at the following places; 

I. Ondwakhurd 
2. Margasani 
3. Dalaj 
4. Lakhewadi 
5. Kelwadi 
'l. Warude 
7. Manjaiasni 
8. Nanvij 
9. Bhubaneswar 

10. Nandgaon 
II. Pisoli 
12. Shrigaon 
13. Ranjani 
14. Varodi 
J 5. Khangaon 
16. Shivali 
17. Ambale 
18. Panavadi 
19. Karandi 

Khedebari 
20. Venavadi. 

OU Palm Researdl Ceatre ia Kealia 

2145. SHRI KODIKKUNNIL 
SURESH: Will the Minister of AG· 
R JCUL TURE be pleased to state : 

(a) whether the Governmeat pro-
pose to set up a National Oil Palm 
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Research Centre at Palode in Trivan- (b) whether the above facility is 
drum district of Kerala. and available in all district headquarters 

in Ra.iasthan; 
(b) if so. the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): (a\ 
1':~1. Sir. 

(b) Does not arise. 

AutoaoiDOIIIs Dimict C~U in Mi-
zoraat 

2146. DR. JAY ANT A RONGPI: 
Will the Minister of HOME AF-
FAIRS be pleased to state: 

Ia) whether the Government are 
aware of the demand of Hmar Peo-
ple's Convention of Mizoram for the 
creation of an Autonomnus Dis-
trict Council comprising Hmar inha-
bited areas of Mizoram and neigh-
houring States: and 

lb) if so, action taken in this rt"-
garJ? 

THE MINISTER OF STATE J"l 
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE JN THE MINI-
STRY OF HOME AFFAIRS (SHRI 
M. M. JACOB): (a) Yes, Sir. 

(b) The State Government is trying 
to find a negotiated settlement of the 
problem aDd tw<> rounds of talks 
have been held between the Hmar 
People's Convention and the State 
Government. 

[Tran:rlatinn) 

S. T.D. Flldlty Ia Dlstrid llead-,_... 
2147. SHRI RAM NARAIN BER-

WA: Will the Minister of OOMMU-
NICA TIONS be pleued to state: 

(a) tile number of district head4uar-
ten tB which S.T.D. facility has been 
provilod; 

(c) whether the Government pro-
pose to provide S.T.O. facility in big 
towns also in addition to the district 
headquarters: and 

(d) if so. the details thereof? 

THE DEPUTY MINISTER lN 
THE MINISTRY OF COMMUNI-
CATfONS (SHRI P. V. RANGAY-
YA NAIDUl: (a) Out of the total 
464 district headquarters (DHQ) of 
rhe country 423 have heen provided 
with S.T.D. facility. 

(b) No. Sir. 

lc) Yes. Sir. 

Cd) During the 81h Five Year Plan. 

FoodpaiM Predlldiaa 

2148. SHRl T. J. ANJALOSE: 
Will rhc Minister of AGRICULTURE 
be pleased to state: 

(a) the targets fix~d for foodarains 
production durina 194M>-91. State-wise: 
and 

(b) the efforts made so far to achi· 
eve those taraets? 

THE MINISTER OF STATE IN 
THE MINJSTR Y OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) ~the 
year. 1990-91 a taraet of J 76.S million 
tonnes was fixed. State-wise break-up 
of the taraets is Biven in the attached 
Statement. 

(b) Special Foodarains Production 
Pro,ramme was implemented for in-
creasina the production and produc-
tivity of foodpains in dift'~rent states. 
A scheme for usistance to SmaU & 
Mal'Jinal Farmers tor conttruaian of 
sballow tubewell/dupen wu Imple-
mented for suppordna the irription 
potemial to qriculture Producliob 
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Thrust through Technical Mission on secticide /pesticide and seed to the 
Oilseed and Pulses were also given farmers on reasonable rates. Sufficient 
with a view to assist the states for quantities of electricity. power and 
increasing the production of pulses. diesel to agriculture were made avall-
Inputs Sale Centres Wt"re also opened able for meeting the agricultural re-
with a view to provide feJtiliser, in- quirement 

STATEMENT 
State-wise break up of Targets of Foodgrains Production for 1990-91 

(In lakh tonnes) 

State/UT Rice Wheat Coarse Pulses Total 
Cereals foodgrains 

2 3 4 5 6 

1. Andhra Pradesh . 98.00 0.10 22.00 6.70 126.80 
2. Arunachal Pradesh 1.35 0.05 0.60 0.05 2.05 
3. Assam 32.50 1.20 0.20 0.70 34.60 
4. Bihar. 66.00 40.00 15.00 10.00 131.00 
5. Goa. 1.50 00.06 0.05 1.61 
6. Gujarat 9.50 16.00 24.00 6.85 56.35 
7. Haryana 19.00 56.00 8.00 6.30 89.30 
8. Himachal Pradesh 1.30 5.00 6.20 0.20 12.70 
9. J. &K. 6.00 3.00 5.50 0.30 14.80 

10. Kama taka 25.00 2.25 45.00 6.90 79.15 
II. Kerala 12.30 0.03 0.30 12.63 
12. Madhya Pradesh . 56.00 48.00 37.00 28.30 169.30 
13. Maharashtra 27.00 8.75 66.00 15.00 116.75 
14. Manipur 4.00 0.10 0.20 0.12 4.42 
I 5. Mcgbalaya 1.30 0.05 0.25 0.03 0.63 
16. Mizoram 0.60 0.10 0.70 
17. Nagaland 1.40 0.15 0.03 1.58 
18. Orissa 56.00 I. 15 5.50 12.00 74.65 
19. Punjab 60.00 115.00 6.30 2.20 183.50 
20. Rajasthan 1.2$ 41.10 31.50 19.00 92.85 
21. Sikkim 0.20 0.20 0.60 0.10 1.10 
22. Tamil Nadu 60.00 17.00 3.60 80.60 
23. Tripura 4.50 0.05 0.04 4.59 
24. Uttar Pradesh 96.00 198.00 40.00 28.50 362.50 
25. West Benaal 95.00 7.55 1.60 2.65 106.80 
26. Andaman & 

Nicobar Islands . 0.30 0.01 0.31 
27. Chandiprh 
28. Oadra & Natar 

Haveli . . 0.20 0.05 0.03 0.28 
29. ()aman & Diu 0.02 0.01 0.03 

4-21 LISJND/91 
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2 3 4 s 6 

30. Delhi. 0.08 1.45 0.10 0.02 1.65 
31. Lak:shdweep 

32. Pondicherry 0.70 0.05 0.02 0.77 
Total. 737.00 545.00 333.00 150.00 1765.00 

Fixatioa of Sapport Price for Food-.._ 
2149. SHRl PRAI~ASH BAPU 

VASANTRAO PATIL: Will the Mi-
nister of AGRICULTURE be pleas-
ed to state: 

(a) whether the Government pro-
pose to include transportation cost 
while fixing the Support price of food-
grains: 

(b) if so. the details thereof: and 

(c) if not, the reasons theref01"! 

TilE MINISTER OF STATE IN 
TilE MINISTRY OF AGRICUL-
TIJRE (SHRI MULL APPALL Y 
RAMACHANDRAN): (a) and (b) 
The CoiDIIlillrioD for Agricultural Costs 
& Prices (CACP) while recommending 
the prices in its Price Policy Report. 
takes into consideration the transpor-
tation cost from farmer's field/viJI~e 
to procurement centre/mandi/factory 
gate. as the case may be. 

llllpGI't of Edible on 
21 SO. SHRI SUSHJL CHANDRA 

VARMA: Will the Minister of AG-
RICULTURE be pleased to state: 

(a) the quantity of edible oil im-
ported during 1990-91 and the actual 
value of import: and 

(b) the quantity of oilseed supplied 
by the National Seeds Corporation 
during 1990-91 to each State against 
the actual demand? 

THE MINISTER OF STATE IN 
THE MlNISTRY OF AGRICUL-
TURE <SHRI MULLAPPALl Y 
RAMAffiANDRAN): (a) The quan-
tity of edible oil imported during tbe 
Oil Year 1990-91 (from November 
1990 upto July 1991) is 89,941 MT 
and the value of imports is Rs. 62.25 
crores. 

(b) The National S...-ed~ Corporation 
has supplied 25,553 quintals of oil-
seeds in different States durinf JI)C}(). 
91 against the actual demand o 22.355 
quintals of seeds. Details are gtven 

(c) 1be question does not arise. in tbe attached Statement. 

Sf. 
No. 

1 

I. 
2. 

3. 

4. 

State 

2 

Andhra Pradesh . 
Andaman & 
N'JeObar 
AsunachalPTadesh 

Bihar. 

STATEMENT 

Remarks Demond! Total (lty 
as per supplfetl 
Zonal In Qtb. 
Conf. Qtl. 

3 4 5 

34 

s s 
SO 29 Offered SO qtl. but lifleu only 

29 qtls. 
1456 1485 



49 Written Answers SRAVANA t 1, 1913 (SAKA) Writleh Answers 50 

2 

5. Delhi. 
6. Gujarat 
7. Himachal Pradesh 

8. Jammu & Kashmir 

9. Kamataka 
I 0. Madhya Pradesh. 

I I . Maharashtra 
12. Manipur 

I 3. Meghalaya 
14. Mizoram 

I 5. Nagaland 
16. Orissa 

I 7. Pondichcrry 
IH. Punjab 

19. Haryana 

20. Rajasthan 

21. Siktim 

22. Tamil Nadu 

23. Tripura 

24. Uttar Pradesh ' 

25. Chandiprh Admn. 
26. Kerala 

Total . 

3 

10 
200 
530 

155 

10 
281!.< 

335 
:'40 

234 
215 

175 

300 

3H26 

400 

noo 
1335 

6000 

10 
550 

22355 

4 

938 
780 

5 

14 Indent for 500 qtls. Soyabean 
bragg not confirmed by the 
Govt. Sunflower seed 30 qtls. 
not lifted. 

70 NSC did not agree to supply 70 
qtk Mustard RLM because 
NSC was not taking up the 
production of the variety. In-
dented quantity of Sunflower 
seed was supplied. 

836 

1900 Limited availability of ~ceds 
(Ground-nut. Sunftowt:r and 

745 
1087 
4}(1 

Cas tor seeds). 

95 I.imitcd availability uf Sun-
flower. Groundnut seeds. 

555 

219 Limited availabilitv of Soya-
bcan/groundnut sa~. 

18 
54 

494 
1015tl 

449 

424 Shortfall in production for 
Groundnut and TMV-2. 

368 Limited availability of Ground-
nut seed NSC did not agree 
to supply Mustard 8-9 as this 
was not under production. 

4219 Limited availability of Sun-
Rower seed. 

9 
152 limited availability of Grou-

ndnut seed. 

25553 
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S.read« by Tel'l"'d&ts 

2151. SHRI J. CHOKKA RAO: 
Will the Minister of HOME AFF· 
AIRS be pleased to state the nilmbcr 
of Pakistan trained terrorists surrl!n-
dered together with arms so far in 
Punjab, Jammu and Kashmir in res-
ponse to the peace offer made by the 
Government during the last two years? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. 
JACOB): On the basis of availabk 
information 473 Pakistan trnined ter~ 
rorists had surrendered in Jammu & 
Kashmir, during 1990 and 1991 (upto 
6-8-91) alongwith arms and ammuni-
tion. No such surrenders have taken 
place in Punjab. 

[Translation] 

ReP-& Pagpoft5 Oftice at ·Bareilly, 
Uttar Pradesh 

2152. SHRJ SANTOSH KUMAR 
GANGWAR: Will the Minister of 
EXTERNAL AFFAIRS be pleased 
to state: 

(a) the total number of passports 
issued by Bareilly Passport Office dur· 
ing the last three years; yt-ar-wise; 

(b) the time generally taken for is· 
suing a passport in that office· 

(c) the total number of pusport 
applications pending in that oftice for 
DlOl'C than ninety days: 

(d) wbether there were any irregu-
larities in the issuance of pauport in 
that o8ice during the last two years; 

(e) if so, the deta.ils thereof: 

(f) the action taken theteon; 

(g) whether passport~ were issued 
by that oftice to such persons who 
were not even citizens of India; and 

(h) if so, the reasons therefor and 
the action taken thereon? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRJ MADHA VSlNH 
SOLANKI): (a) Total number of pass-
ports issued yearwise from the Pass-
port Office, Barcilly during the last 
three years were as under: 

Year 1988 --53.587 
Year 1989 58.543 

Year 1990---43.432 

(b) 65 days 

(c) 6716 as on 31-7-1991 

(d) Yes, Sir. 

lC) Following major irregularities in 
ISSUBDCe or passports have been DO· 
ticed so far: 

(i) a number of passports have 
been issued on out of turn ba-
sis without placing on re\:ord 
any proof of urgency or re.:ord-
ing speaking orders in contra-
vention of standing instruc-
tions; 

(ii) several ca~s wen.: marked as 
'DATE CASES' for delivery of 
passports at counter without 
any proof of urgency: 

(iii) Passports have been issued even 
in those cases where passport 
applications were incompiete; 

( iv) In some cases passports were 
issued despite adverse police 
reports; 

(v) Passports were issued on the 
basis of doubtful certificates of 
verification; 

(vi) Passports delivered to third 
parties 

CO Appropriate follow up action in 
the mancr has been taken. including 
suspclllion of Passport Officer as welt 
as a UOC in that oftice. besides trans-
ferring an LOC to anoth:r alation. 

(g) and (b) So far. no such specific 
instance bas come to notk-e. 



53 Written Answers SRAVANA 17, 1913 (SAKA) Wrillen Answers 54 

[English] 

Coastradion of How.es for P & T 
Employees io Auraapbad (Bihar) 

2153. SHRl RAM NARESH SIN-
GH: Will the Minister of COMMU-
NICATIONS be pleased to state: 

<.a) w~ether therl! is any shortage of 
res1denttal accommodation for emplo-
yees of the Posts and Telecommunica-
tions in Aurangabad (Bihar); 

(b) if so. whether the Government 
have any plan for construction of r.:-
sidential accommodation for th.: de-
partmental staff in Aurangabad (Bi-
har): 

(\:) if so. the prog~e's n:.H.le so far; 
and 

ld) if not. the reasons therefor'! 

THE DEPUTY \11NiSTI:.:R IN 
THE MINISTRY OF COMML·NI-
CATIONS ISHRI P. V. RANGAY-
YA NAIDU): Cal Yes. Sir. Then: is 
a shortfall in the availability of r.:si-
dential a<.'Commodation at Auranga-
bad (Bihar). 

t b) Postal UeparLmt:nt i!> ..-,msidermg 
construction of more residential accl:l-
mmodation to meet ndditional demand 
In Telecom. Dcpartml!nt 12 quarters 
(Type 11--Six. Type JU .. Six) are 
planned for construction. 

(c) Postal Uepartm.:nt has t<.:ken up 
the case with the State Government 
for allotment of land. In Department 
of Telecommunications. drawings are 
under preparation. 

ld) Does not arise. 

[ lrcmslalion] 

Employees Wortdaa Ia Delhi HOIDie 
Ganls 

2154. SHRI SHIV SHARAN VE-
RMA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the total number uf employees 
working in Delhi Home Guards: · 

(b) the facilities pr:wided to those 
Home Guards: 

(c~ whether the Government have 
rece1ved any memorandum from those 
Home Guards recently; a;d 

(d) if so. the details thereof and 
the steps b.:ing taken in this regard'! 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 
JACOB): fa) Home Guards is an or-
ganisation which consists of volun-
teers and a nucleus nf full time em-
ploy~es for command. control and 
It a mmg. The present raised strength 
,,f Home Guard Volunteers in Union 
Tet ritory of Delhi is .l,920. The st-
;·.:ngth of full-time _)aid emplovees is 
155. . -

f h l As far as Home Cit.ard volun-
l~er,; are concerned. the faciliti~s pr~>­
\ HI.:J to them tndude tlutv allowance 
of R~ 32.85, per day when called out 
on dut~. training allowances of Rs. 
20.00. !ransp<.mati\\11 allowance of Rs. 
3.00 p.:r head. p.:r dav and uniform 
washing allowanc.: at the rate of Rs. 
3.00 per week besides fr..:e supply of 
2 'eh ,,f unif?rm. Full time emplo-
yees arc pr\wJdcd the same facilities 
as given to emplo~ees of Delhi Ad-
minbtration. · 

h:) No. Sir. 

(d) Question docs nol arise. 

Perioclk:ab of CWC 

2155. SHRI SYED SHAHABUD-
DIN: Will the Minister of WATER 
RESOURCES be plea.ied to state: 

(a) the names and p.-int orders of 
periodicals published in various lan-
guages by the Central Water Com-
mission; 

tb) the annual expenditure incurred 
on such publications: 

(c) the number of p:1id ~ubscribers 
as on Man:h 31. 1991: and 
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(d) the annual deficit between in· 
come and expenditure .on such publi-
cations? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and \b) Centrctl Water 
Commission brings uut Bhagiratb 
(Hindi) and Bhagirath tEnglish) qu<Jr· 
terly. These p.:riodicals are got print-
ed from the Government of India 
Press. Faridabad. The print orders and 
payments made to the Government 
Press for issues of the years 1988. 
1989 aml 1990 ar;;! indicated in th.: 
Statement attached. 

tc) The number of paid subscribers 
for Bhagirath (Hindi) aPd Bhagirath 
(English) as on March 31. 1991, was 
137 and 279 respectively. 

(d) Through these journals informa-
tion on various aspects of water Je-
sources development is sought to be 
disscminared. Copies are sent to the 
Members of Parliament and a large 
number of Central o1nJ State Govern-
ment authorities concerned with the 
subject free of cost. As the publica-
tions are not taken up on a cc.mmer-
cial basis. statements of total in.:urr~d 
expenditure are not 111aintained. 

STATE~1E:\T 

Year Number 
n(copics 
printed 

Amou11t Parllll"lll 
o(bills r. ·lnl\l'd Remarks 
,C.ceivcd 
from Gol't. 
Press 

Bhogirath (English) 

1988 
1989 
1990 

l.~AOO 

13,000 
10.600 

~I ,51,640 
3.12,781 
1.03,194 

8/togirallt { H iudi) 

1988 

1989 

1990 

I 0,000 I ,07,569 

I 0,200 3,66, 728 

9,600 61,809 

1.51.6..JO 

1.19.254 
Nil 

The bill~ for i):.lll!:~ of January· 
March, 1989, October-Decem• 
ber, 1989, January-March, 1990 
and July-September. 1990 arc 
pending for settlement and om .. 
for July-September, 1988 (pan) 
April-June, 1990 and October· 
December. 1990 have nol yet 
been received from the 
Government of India Pr~s. 
Faridabad. 

1,07,569 Bill!i for i~sues of January-
March. 1989. April-June, 1989, 
January-March. 1990 and 

59.452 July-September. 1990 are 
pending for settlement and Bills 

Nil for <k"t..ber-Docember, 1989 
October-December, 1990 ha\e 
not been received. 
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[Translation] 

National Seeds Project Phase-HI 

2156. SHRJ RUDRASEN CHAU-
DHARY: Will the Minister of 
AGRICULTURE be pleased to 
state: 

(a) the achievements made so far 
under the National Seeds Project 
Phase-Ill; 

. (b) the future plans under the pro-
Ject: 

(c) whether farmers have also be;:n 
covered under the Seeds Production 
Programme: and 

(d) if so. the number of the farmers 
and the extent of area covered under 
the Seed Prodm.~tion Programme. 
State-wise? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) The Na-
tional Seeds Project Phase-HI. a 6l 
years Project was cleared in March. 
1.990. So far. National Seeds Corpora-
tll>n. State Fanns Corporation of India 
and State Seeds Corporation of Andhra 
Pradesh. Gu.iarat and Cttar Pradesh 
have been taken up fdr ~o:onsultancy 
study. Agreed Acticln Plan for An-
dhra Pradesh State S::ed Development 
Corporation has be.!n finalised. Pro-
PO$als for strengthening of Varietal 
Development Programme in 52 ICAR 
projects have been '-!nctioned. The 
proposals for strengthening of A.P. 
State Seed Certification Agency and 
Assam State Seed Certification Agen-
cy at a cost of Rs. 1 tO lakh; and Rs. 
71 JaJchs respectively haw been ! anc-
tioned. Under the Pr•llel't. NABARD 
has so far sanctioned inwstment cre-
dit proposals for an amount of Rs. 
757.06 lakhs in the private sectot. 

(b) All project ~omponentc; are to 
be implemented within the given time 
frame. 

(c) No, Sir. only seed produdng 
a,encies are covered for avaiJing in-
vestment credit facilities from 
NABARD. 

(d) In view of (c) above, question 
does not arise. 

[Eng/i.sh] 

Message to African National Con-
gress Conference 

2157. SHRIMATI BIBHU KU-
MARI DE VI: Will tile Minister of 
EXTERNAL AFFAIRS be pleased 
to state: 

la) whether the Prime Minister had 
sent any messag.: to the recently con-
dueled Conference of African Natio-
nal Congress: 

'h) if so. the details thereof: 

(c) whether the Government have 
an>.: information about the outcome 
l(the Conference: 

(J) if so. the details thereof: 

!e) whether the Government have 
proposed to render any effective help 
and aid to the planned struggle there: 
and 

1 f) if so. thl.' Jetaih thereof'' 

THE MINISTER Of E.>.. TERNAL 
AFFAIRS (SHRI MADHA VSINH 
SOLANKI): (a) Yes Sir. 

, b) The Prime Minist.:r sent tWc"' 
messages to the African National Con-
gress Conference held in Durban from 
July 2 7. t9QJ-one in his capacity as 
Prime Minister and •te other a.~ Pre-
sident of the Indian 1\:ational Cong-
ress (I l 1 n these m,~~sages the Prime 
Minister reiterated ln<Ea's support to 
th .. • ANC and to the quest for the 
creation of a non r:i.:ial, democratic 
and unitarY South Africa. based oo 
universal s"uffrage. 

(c) Yes. Sir. 

1 d) The ANC Conference consoli-
dated Nelson Mandela's leadership of 
the Movement by electing him Presi-
dent of the African National Congress 
and prepared the organisation for ne-
~oblations with the South African 
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Government. In addition. the Confe-
rence mandated the ANC leadership 
to pursue negotiations thwugh an All-
Partv Conference with the South Afri-
can ·Government on the Constitutio-
nal principle~ that would guide the 
Constituent Assembly. The Conference 
also adopted a 3-phase plan for lift-
ing of sanctions after obstacles to n.:-
gotiations are removed. an interim 
Government established and a demo-
cratic Constitution ndupt.!d. 

k) Yes. Sir. 

(f) India has always been in the 
fordront of the anti-apartheid struggle. 
The Indian Government continues to 
give moral. materi..1l anci political 
support to the ANC and other anti-
apartheid organisations. During the 
vi,it of Dr. Nelson Mandela to India. 
a cheque of US ·' 5 million wac; han-
ded to him for the resettlement uf the 
ANC exiles. Effective <•ssistance is 
also being rendered in providing voca-
tional and technical training facilities 
tn members of the bh1ck maioritv in 
South Africa. · 

New Steel Plant'> 

2158. SHRI GOPINATH GAJA-
PATHI: Will the Minister of STEEL 
be pleased to state: 

fa) whether the Union Government 
have any proposal for setting up of 
new major steel plants in the Eighth 
Plan; and 

(b) if so. the details thereof, State-
wise? 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL tSHRI 
SONTOSH MOHAN DEB): (a) and 
(b) Proposals for setting up Steel 
Plants at Vijayanapr in Karnataka 
and Daitari in Orissa have been under 
consideration of the Government. 
Final decision on implcmeDtation of 
these projects would depend upon the 
1W811ahilfty of funds in the vnr Plan 
period. 

·B81Jl18ti Rice 

2159. SHRl GOVINDRAO 
NIKAM: Will the Minister of AGRI-
'CULTURE be pleased to state: 

(a) whether Basmati rice is one of 
the main foreign exchange earning 
food product of the country; 

(b) if so, the steps the Government 
propose to take to increase the pro-
duction of the Basmati rice: 

(c) whdher the Government pro-
pose to supply Basmati rice seed at 
subsidised mte to the farmers of the 
hilly and tribal areas: 

(d} if so. the d~tails thereof; and 

(e) if not. the reasons thereof? 

THE MINISTER Of STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRJ MULLAPPALL Y 
RAMACHANDRAN): (a) Yes, Sir. 

tb) For increasing the production of 
Basmati Rke for export, 20 districts 
have been identified in Haryana. Pun-
jab and Uttar Pradesh under the Cen-
trally Sponsored Scheme for Integra-
ted Programme in Rice Development. 
For propagating the adoption of im-
proved Basmati Rice production tech-
nology, assistance is beintt provided 
to the farmers of the identified dis· 
trkts for use of inputs like seeds. 
micro nutrients, pesticides, farm im-
plements. plant protection equipment. 
etc. Apart from this, field demonstra-
tions in Basmati Rice production are 
:tlso organised. besides conductio& 
training pn>Jnllllmes for the farmers 
·and farm labourers. 

(c) to (e) The seed of Basmati Rice 
is being provided to the farmers of 
20 sele<.1ed districts at a subsidy of 
Rs. 200 per quintal. Assistance through 
this scheme is beina provided mainly 
to the Small and Mai'Jinat farmers. 
However, other cateaory of farmers 
also act usiataoce to some oxtent 
under this programme. 1"here Is DO 
proposal to aupp1y seeda of Ballllati 
Rice on subsidy to the farmers ol billy 
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and tribal areas as the assistance is 
being provided to the farmers of major 
Basmati Rice growin!J dictricts identi-
fied for implementatlOD of program-
me. 

the details of the telephone exchanges 
proposed to be installed in Midnapore 
district of West Bengal during 1991-
92? 

2160. SHRI SATYAGOPAL 

THE DEPUTY MINISTER lN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAYYA 
NAIDU): The details of telephone 
exchanges proposed to be installed in 
'Midnapore distrkt of West Bengal 
during t 991-92 are ¢ven in the atta-
ched statement. 

MISRA: Will the Minister of COM-
MUNICATIONS be pleased to state 

STATEMENT 

Details of Telephone aclumges propoud to be installed at di/ferent placeJ of 
Midnapore district (West Bengal) during 1991-92 

Sl. Name of Station Type of Telephone exchanges planned for 
No. 9/-92 

I. Contai 512 PortlLT 
2. Panakura . 256 Port C. DOT 
3. Egra. -do---
4. Cbandrakona -do--
5. Beida 200L ESAX PAM (commissioned on 29-7-91) 

6. Diaha -do--
7. K.olagbat -do-

.8. Ramnapr. 128-P C. DOT 

9. Selboni -do--

10. K.ashpur --do---

11. Daspur -do-

12. Silda -do 

13. Chaitanyapur -do 

14. Khaturda. -do--

15. Mayna 64 Port MILT 

16. Lowada --do 

17. Pratapdlabi -do-

18. Satmile -- <lo- -

19. DaiOD ----4o 

20. Kesbiary . --~0--
All are electronic exchanaes . 

• .. ·--~-· 
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; Translation l 
'New Post Offices ia Orissa 

2161. SHRI GOVINDA CHAN-
DRA MUNDA: Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) whether the Government pro-
pose to open new Post Offices and 
Sub Post Offices in Keonjhar. Mayur-
bhanj and Sundergarh districts of 
Orissa: and 

(b) if so. the details thereof'? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIO~S \SHRI P. V. RANGAYYA 
NAIOU): ~a) Proposals are received 
from time to time for opening Post 
Offices in Orissa and other Circles and 
't-hese are examined with reference to 
norms including financial viability. 

(b) At preSt:nt the following propo-
sals for opening the under mentioned 
'Extra Departmental Branch Offices 
are under examination. 

Keonjhar District 
I. Tendra 

\layurhhanj Di.wrict 

l. Paikbasa 
2. Goudaruma 
1. Kbuntapal 
4. Mahabilla 
5-. Ke'ihiliha 

SuNJergarh Distric:t 

I. Kaikachar 
2. Telendiha 
3. Alanda 

{English 1 
Central A sklaWe lor Kanataka ud 

Kerala to Colaia Sea-~ 

2l62. SHRl H. D. DEVEGOWDA: 
Will the Minister of WATER RE-
SOURCES be pleased to state the 
details of Central alllstaace provided 
to Kamataka and Kerala to contain 

sea-erosion during the Seventh Five 
Year Plan? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARA~ 
SHUKLA): The Central Loan Assis-
tance provided to Kamataka and 
Kerala to contain Sea-erosiori during 
the Seventh Five Year Plan wa~ as 
follows:-

Year Amount 
in Rs. crores 

Karnataka Nil 

Kerala 
1985-86 2.31 
1986-87 2.50 
1987-88 2.50 
1988-89 2.50' 
1989-90 2.37 

___ .........., .. _____ ---
Total 12.1~ 

Trm~lation 1 
Sc:bools Ra ...... Bobro Steel ..... 

2163. SHRI RAMASHRAY PRA-
SAD SINGH: Will the Minister of 
STEEL be ple~d to. state: 

Ia) the details of the. private schools 
provided with land 1.nd funds by 
Bok:aro Steel Plant and the rat~ of 
tuition fee being charged; 

1 b) the schools run by Bokaro Steel 
Plant alongwitb the number or stu-
dents and teachers; and 

tc) whether the ratio of stud.!nti-
teachers is in accordance with the cri-
terion prescribed by the Government? 

THE MINISTER OF STATE' OF 
THE MINISTRY OF STEEL (SHRl 
SONTOSH MOHAN DEB): (a) De-
tails of private schools provided ,_ith · 
land and funds by Bokaro Steel Plant 
arc aiven in the- attubed ltatement. 
The monthly tuitk•n fee aJld JaleJ · 
charaed by priVate '1Choo11 are as 
untler: 
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School Monthly rates of tuition fee, stage-wise 

Nur~ery 
to V VI to VIII IX & X XI & XII 

Rs. Rs. Rs. Rs. 
I. Delhi Public School 

(a) For Bokaro Steel Plant 
employees' children only 

{b) For others 
110 
205 

120 
210 

130 
215 

140 
225 

2. ~t. Xavier's School 195 200 225 235 
3. Chinmaya Vidyalaya 125 140 155 180 
4. DAVPubJicSchool 110 1.20 ·120 135 

5. Other Schools_: Monthly fee charged ranges from R~. 100- tn R~. 115 -
-----··· --------
(b) The number of ~chool~ run bv Bokaro Sted Plant alongwith the number of 
studenG and teachers in these sch(;ol" ar..: given below : ~ 

Sf. Type of Scl.ool> So. of :\'o. o( So. of 
Schools~ Students T<·aclrcr, No. 

I. High Schools and +2 Schoob 15 25176 688 
., M iddlc School~ I 

(il Hindi Medium 20 ~ 27 2762).-: 70~ 

( ii) English Medium 7 ) 

Total 42 5::1'0-+ 1390 
--·--~--. -- ··-------·-- " -- - . ----· ----·-

(c) Yes, Sir. 

Sl. 
No. 

STA 1:£\ll:i'T 

Number of Prirate Schools. tlw area o/lun.l and amount <~f lo.;n p1 vridt:d in 
Bokaro Steel Plant to pril'alt' schools at Bokaro Stl'd Cir_,. 

------------ -----
School Area olland Amount of loan 

---·-------·--·---------··---
2 3 4. 

----·------,---
J. St. Xavier's School . I~. 00 Acre~ Rs. 1.:!. 00 lakh 

2. D.A. V. Public School ~.00 Acres R~. 12.00 iakh 

3. Chinmaya Vidyalaya 4.00 Acre~ R~. t\ .00 lakh 

4. Guru Govind Singh Public School l!. 00 Acres R s. ~. 00 lakh 

S. Holy Cross School . ~.00 A\.·rcs Rs. 10.00 lakh 

6. M.G.M. High School 8.00 Aa~ Rs. 18.00 lakh 

7. Ayyappa PUblic School 8.00 Aae-. Rs. 10.00 lal:l1 
-----~" __ , ____ , ________ ,_, __ -----~-----_,-... ----- -----.. ~-----------~- -~ 
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2 

8. Bishop Westcott Boy's School • 

9. Sishu Shiksha Prabhandh Samiti 

l 0. Swami Sahjanand High School 

II. Christian Assembly High School 

12. D.A.V. High School No.2 

3 

16.00 Acres 

8.00 Acres 

8.00 Acres 

8.00 Acres 

8.00 Acres 

13. Ran Vijay Smarak High School. 7.00 Acres 

14. Lion's Club Nursery School 0.48 Acres 

15. Nttrsery School. Chitragupta 
Mahapariwar 0. 49 Acres 

16. Shishu Mandir-Bharativa Sanskriti 
Gyan Mand1r · 0.48 Acres 

17. Shishu Saurabh-Mahila Samiti 
Nursery School 

18. Rotary Club Nursey School 

19. Mahila Academy Nursery School 

20. St. Mary Nursery School . 

0.49 Acres 
0.50 Acres 

0.50 Acres 

0.50 Acres 

21. Sant Nirankari Manda! Nursery School 0.50 Acres 

22. Patel Seva Sangh Nur .. cry School 

23. Academic Quest Nursery School 

24. Gyandeep Shikshan Sansthan Nursery 
School 

25. Kairali Cultural As~ociation Nursery 
School 

26. Bharatiya Sanskriti Gyan Mandir 
Nursery School 

27. Nursery School (Bharatiya Sanskriti 

0.50 Acres 

0.50 Acres 

0.50 Acres 

0.50 Acres 

0.57 Acres 

Gyan Mandir) 0.42 Acres 

28. Imamul Hai Khan Urdu High School 2.00 Acres 

4 

Rs. 0.30 lakh 

Rs. 0. 30 laldt 

29. Two School Building.;, with p:ayground facilities, furniture etc. bave been 
given to Delhi Public School (DPS) as a temporary accommodation, till they 
construct their own school. Delhi Public School has also been Jiven grant/ 
subsidy of Rs. 30 lakhs. 

[E111lish] 

Phi •dll A ' IMee to T- N ... 
a. e-ft Tar•._ 

2164. SHRJ K.ADAMBUR M. R. 
JANARTHANAN: Will tbe Minister 
of HOME AFFAIRS be pleased to 
, t:sre: 

(a) Whether tbe Government pro. 
pose to provide any financial aais-
tance to tbe Oownunent of Tamil 
'Nadu for curbin& terrorism; 

1 b) if so, the detailt lheteof; and 

(c) if DOt. the zea10111 therefor? 
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THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN TRE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. 
JACOB): (a) to (c) The Government 
of India is providing all possible assis-
tance to the Government of Tamil 
Nadu. There is also a proposal under 
COilSideration for reimbursement of 
expenditure incurred by the State 
Government for strengthening coastal 
policing. 

Paymeat of Boaus to Employees of 
POlls aad Telecoauuankations l)e.. 

partments 

2165. SHRIMATI SUSEELA 
GOPALAN: Will the Minister of 
COMMUNICATIO~S be pleased to 
state: 

(a) whether the Government have 
received the judgement delivered b' 
the Principal Bench of Central AJ-
tninistrative Tribunal. New Delhi in 
OA No. 2489/1989 on June 11. 1991 
directing that employees of Posts and 
Telecommunications Department; 
drawing pay upto Rs. 3.500/- per 
month shou:d be paid bonus at plr 
with the Railway employees; 

(b) if so, the steps taken 1-)y the 
~v~rnment. to ~ake the p;1ymenr 
w&thtn the tlme supulated by the Tri-
bunal; and 

(c) whether the benefit is also likely 
to be extended to other Central Gov-
ernment employees'? 

THE DEPUTY MINISTER JN 
THE MINISTRY OF COMMUNI-
CATIONS(SHRI P. V. RANGAYYA 
NAJDUT. (a) Y~. Sir. 

(b) The judaement is common to 
botb tbo Depanmcnt of Telecommu-
nications and the Department of Posts. 
Both the Departments have de.:ided 
to file a Special Leave Petition in tbe 
Supreme Coun against the judgement 
of the Tribunal. 

(c) Does not arise in view of the 
reply at (b) above. 

'lllfer-State Wafel' Dk hi 
~ 

2166. SHRI RAJENDRA KUMAR 
SHARMA: 

SHRIMATI BASAVA 
RAJESWARI: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the details of inter-State water 
disputes pending settlement; 

(b) the steps taken or proposed to 
be taken to resolve those disputes; and 

(c) the details of such disputes 
which have already been resolved? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHA-
RA~ SHUKLA): (a) to (c) Under 
the provisions of the Inter-State Water 
Disputes Act, 1956. two disputes. 
namely, sharing of surplus Ravi 
and BeJs waters and sharing 
of Cauvery waters have been 
referred to the Tribunals in April. 
1986 and June, IQ90 respectively. The 
Ravi and Beas Waters Tribunal has 
given its Report in January, 1987, the 
Government of India and party States 
have made further reference as e11vi· 
s~geJ ~nder the Act to seek explana-
tJon/gwdance of the Tribunal on its 
report. The Cauvery Water Disputes 
Tribunal has passed an order on 
25-6-1991 granting interim relief to 
Tamil Nadu and Pondicberry. As re-
gards the proposal from Madhya Pra-
desh for consideration of the ques-
tions associated with Mahi-Bajajsagar 
under the Inter-State Water Disputes 
Act. a preliminary inter-State mcetina 
was held on February 6, 1991. 

In addition, there are some inter-
State issues pertaining to matters such 
as interpretation of earlier aareements 
and sharing of surplus waters viz. 
sharing of Yamuna water (up to 
Okhla),interpretation of Bansapr 
Agreement on Sone waters. interpre-
tation of Mahi waters Agreement bet-
ween Rajasthan and Gujarat. For ami-
~able settlement of inter·Statt issoeJ 
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ia wat« n:so1uccs between the States. 
a Standing Committee of the National 
Water Resources Council has been 
constituted ia Ap'il, 1990. The Stan-
ding Committee held one meeting in 
September, 1990 to resolve issues con-
nected with sharing of Yamuna waters 
(up to Okhla). 

The inter-State Water Disputes re-
latinJ to the distribution of water of 
river Krishna among the States of 
Andhra Pradesh. Karnataka and 
Maharasbtra; river Godavari among 
the States of Maharashtra. Kamataka. 
Andhra Pradesh, Madhya Pradesh and 
Orissa; river Narmada among the 
States of Gujarat. Madhya Pradesh. 
Maharashtra and Rajasthan~ have al-
ready been resolved by the Centre 
1hrouah constitution of Tribunals. The 
further reports of these Tribunals were 
given on 27-5-1976. 7-7-1980 and 
7-12-1979 in respect of Krishna, Goda-
vari and Narmada waters disputes 
respectively. 

.,_. of Boviae Growtla H011110M 
... A .... ad....._Beinlll 

2167. SHRIMATI D. K. BHAN· 
DARl: Will the Minister of AGRI-
CUL'nJRE be pleased to state: 

(a) Whether Bovine Growth Hor-
mone is injected into the lactating 
animals to increase the production of 
milk; 

(b) if so. the details thereof; 

(c) whether the Government are 
aw~ of the adverse etfcct of BGH 
on animal and human bcinp; 

(d) jf so. the details thereof; and 

(b) The hormone was found to be 
effective for water buffaloes when ad-
ministered daily in doses of 25 ms 
and SO mg. intramuscularly. The ob-
served increase in milk production 
was 16.8 to 29.5 per cent. 

(c) to (e) Research trials in NDRI 
and NDDB have been conducted to 
assess the effect of BGH on the health 
of lactating crossbred cows and buffa-
loes. So far no a~verse effect on ani-
mal or human health has been 
demonstrated by the use of BGH. -

I T ransllltion] 
Noa-PayiDeld of SaleHu by Marud 

Car De8len .. Delat 

2168. SHRI TEJ NARAYAN 
SINGH: Will the Minister of HOME 
AFFAIRS be pleased to state: 

la) wh\!ther the Government have 
taken action against some Maruti car 
deJlers in Delhi for not makina pay-
ment of Sales-tax and 

(b) if so. the details thereof'? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARllA· 
MENTARY AFFAIRS AND MINIS-
TER OF STATE IN THE MINlS. 
TRY OF HOME AFFATRS (SHRI 
M. M. JACOB): (a) and (b) Durins 
the process of assessment of salel-tax 
in respect of the financial year 199(). 
91. an amount of Rs. 6,45.109/- has 
been found outstanding against three 
Maruti car dealers of Delhi. The 
Sales Tax autflcm1ies in Delhi _have 
reported that they arc seized of tbe 
matter and appropriate actioo bas 
been initiated to recover the dues. 

FAX F.., Ia Delli 

2169. SHRI ARVIND NETAM: 
<e) the research undertaken by Will the Minister of COMMUNICA-

NDDB aud NDRI. Kamal in this re- TIONS be pleased to state: 
prd? 

11fE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL· 
nut.£ iSHIU JC. C. LENICA): (a) 
YaSk. 

(a) the places in Delhi where FAX 
facility is available; 

(b) whether the FAX facility by 
the Credit Card .is deaied at .the Me· 
dia Centra at Shastri. Bhawao; aad 
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(c) if so. the reasons therefor? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRJ P. V. RAN GAY-
Y A NAIDU): (a) Names of places 
in Delhi where FAX facility is provi-
ded by DOT I MTNL is ¥iven in the 
attached statement. 

(b) No, Sir. 

(c) Does not arise. 

STATEMENT 
Names of Central Telegraph Office, 
Depar/mental Telegraph Offices and 
Telemm Centres fram where FAX 

facility is available in Delhi : 
I. Central Telegraph Office. locat-

ed at Eastern Court. New Delhi. 

2. Departmental Telegraph Offices 
located at : --

(a) Azadpur 
(b) Chandni Chowk 
(c) Kashmeri Gate 
(d) Daryaganj 
(e) Krishna Nagar 
<0 Lodhi Road 
(g) Prasad Nagar 
(h) Nehru Place 
(i) ParliameAt House 
(j) Rajouri Garden 
(k) Transport Centre 
m International Telegraph Otlice. 

Bangia Sahib Marg. 
(m) Chanakya Puri. 

3. Telecom Centres located at:--

(a) Indira Gandhi International 
Airport 

(b) Palam Airport 

(c) Pragati Maidan 

(d) All India Institute of Medical 
Sciences 

{e) l.axmi Nagar 

(f) Lajpat Rai Market 

(J) Hauz .Khaz 
(b)Jotbq,b 

(i) Arunachal Bhawan 

(j) Shastri Bhavan Media Centre 
(k) Parliament House Annexe 

(l) Customer Service Centre, Eas-
tern Court 

(m) Rajouri Garden. 

2170. SHRI GIRDHARI LAL 
BHARGA VA: Will the Minister of 
WATER RESOURCES be pleased 
to state: 

(a) whether there is any proposal 
to link Banas and ChambaJ rivers: 
and 

(b) if so. the details thereof? 

THE MINlSTER OF WATER 
RESOURCES {SHRI VIDY ACHA-
RAN SHUKLA): (a) No. Sir. 

(b) Does not arise. 

[English] 

IDtei'Yelldoa So11aiK to Preftllt 
De II to Slda Holy SluiMs 

2171. SHRI RAM NAIK: Will 
the Minister of EXTERNAL AF-
FAIRS he pleased to state: 

(a) whether the Supreme Council 
of Ulema and Khutaba bas sought 
the intervention of the Government 
of India to prevent further damage 
and destruction to Shia holy Shrines 
in Iraq: and 

(b) if so. the action taken by the 
Government in this retmrd? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLANKl): (a) and (b) Yes. Sir. 
Our embassy in Baghdad has been 
instructed to ascertain fuJI facta with 
a !few to ronsiderins . · ~te 
actiOn .. 
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CMS""lp'ioD of Fertilizen 

2172. SHRI ARJUN CHARAN 
SETHI: Will the Minister of AG-
RJCUL TURE be pleased to state: 

(a) the state-wise. per acce con-
sumption of fertilizers in paddy and 
wheat fields during the last three 
years: and -

(b) the steps taken by the Govern-
ment to promote the use of fertilizers 
in the country? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) No such 
data are maintained. 

(b) Through schemes for encourag-
ing the opening of retail outlets in 
remote and rainfed areas. encourag-
ing the use of small packs. ensuring 
timely availability and through exten-
sion messages. the use of fertilisers in 
the country is encouraged. 

[Tran.slation] 

2173. SHRI DJLEEP BHAI SAN-
GHANI: Will the Minister of 
HOME AFFAIRS be pleased to 
state: 

Army are deployed at the request of 
the State Government to assist them 
in maintaining Law & Order. Infor-
mation about deployment of CRPF 
and Army in various parts of the 
country is given in the statement at-
tached. 

STATEMENT 

Deployment of C.R.P.F. and 
Army 

(I} C.R.P.F. 

CRPF remained dcp!oyed in And· 
hra Pradesh. A&N Islands. Arunachal 
Pradesh. Assam. Bihar. Chandigarh. 
Delhi. Gujarat. J&K, Manipur. Me-
ghalaya. Nagaland. Punjab. PODdi-
cherry. Rajasthan. Sikkim. Tripura. 
Uttar Pradesh and West Bengal dur-
ing 1990 and 1991 (infonnation given 
upto 30-6-1991). 

2. As regards the other States. the 
information is. as under:-

Sl. States/ UTs. 
No. 

No. of times 
CRPF was 

Deployed 

1990 1991 
(upto 
30th 

June, 91) 

(a) the number of times C.R.P.F. I Goa 
or Anny was deployed in various 
parts .or the country during 1990 and 2 Himachal Pradesh 
1991 till date. State-wise and Union 
Tenitory-wise; 3 Haryana . 

(b) the reasons for such deploy-
ment: and 

(c) the c:orrective measurea taken 
in this reprd? 

THE MINISTER OF STATE IN 

4 Karnataka 

5 Maharashtra 

6 Mi.zoram 

7 Orissa 

THE MINISTRY OF PARLIA· 8 Tamil Nadu 
MENT ARY AFFAIRS AND MINI· 

2 1 

2 

t 

SDilt OF. STATB IN THB MINI· 9 Dadta 4 Napr 
SIWf· DP HOMB.APPAJRS (SBR.I Haveli • I M. )(. 1ACOB): (a) to (c) CRPll/ _______ ....,._.__... 
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(II) Army 

Sl. States/ UTs 
No. 

No. ofTimes 
Assistance 
Provided 

sela in Bihar has since been cleared 
by the Union Government; 

(b) if so, the details of Central as-
sistance provided or proposed to be 
provided therefor; and 

1990 1991 (c) if not, the time by which it is 

I Jammu & 
Kashmir 

2 Uttar Pradesh 

3 Haryana 
4 Punjab 
5 Bihar 
6 As-.am 
7 Meghalaya 

8 Gujarat 

9 Himachal 
Pradesh 

lO Chandigarh 
I I Rajasthan 

12 Andhra Pradesh 
13 Tripura 

14 West Bengal 

I 5 Tamil Nadu 
16 Delhi 

17 Dadra & Nagar 
Haveli 

150 

47 

12 

3 
5 
2 
2 
3 

20 
I 

26 

2 

(; 

2 
3 

70 

3 

4 

In addition to the above. the Army 
had carried om 'Op. Bajrang• in Af.. 
sam and still continues to provide 
assistance for antimilitant terrorist 
drive in Jammu & Kashmir and Pun-
jab. 

~ ScM.e for ,......_ 
N"nf zu to K.- Ia ._ 

2174. SHRI RAM SHARAN YA· 
DA V : Will the Minister of WATER 
RESOURCES be pleased to state : 

(a) whether the embankment sc-
hetne for Jinkins Narainpur to Kur· 
'-" LU1Nn/Q1 

likely to be cleared? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDY ACHA-
RAN SHUKLA): (a) The scheme 
costing Rs. 13.12 crores was received 
from State Government in December. 
1984. Reply to the comments for 
further clarification sent in August. 
1985 has not been received from the 
State Government. 

(b• and (c) Do not arise. 

[English] 

Import and Export of Dairy Produds 

2175. SHRI LOKANATH CHOU-
DHURY : Will the Minister of 
AGRICULTURE be pleased to 
state: 

(a) whether attention of the Go-
vernment bas been drawn to the news-
item captioned 'Milk powder may 
have to be imported' appearing in 
'Times of India' dated July 13. 1991: 

(b) if so. the reaction of the Go-
vernment thereto; 

(c) whether dairy products are be-
ing exported to various countries also: 
and 

(d) if so. the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): (a) 
Yes. Sir. 

(b) A proposal for Commercial im-
port of skimmed milk powder has 
been received from the National 
Dairy Development Board (NDDB) on 
6-8-1991. 

(c) and (d) The export of milt 
powder was taken up earlier as the 
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production during 1989-90 was very 
good. Such exports were linked to 
the import of palmolein for use in 
the Market Intervention Operation for 
edible oil being implemented by 
NDDB. Other dairy products like 
ghee and butter are being exported 
when conditions permit. 

lrription Projects in Himachal 
Pradesh 

2176. SHRI K. D. SULTANPURI: 
Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the details of irrigation pro-
jects of Himachal Pradesh completed 
during the Seventh Five Year Plan: 
and 

(b) the details of irrigation projects 
of the State proposed to be included 
in the Eighth Five Year Plan? 

THE MINISTER OF WATER 
RESOURCES \SHRI VIDYACHA-
RAN SHUKLA): (a) The following 
approved medium projects were on: 
going during the Seventh Plan; 

Name Cost 
(Rs. crores) 

Maximum 
Area 

Remarks 

(i) Bath 
Vallev 
Project 

(ii) Bhabour 
Sahib 
Phase II 

apprm·ed re1·ised 

3.02 8.27 
((o be got 
approved) 

4.26 9.00 
(to be got 
approved) 

to he 
benefiued 
(ha. i 

----·-------
2410 Likely to be completed in 1991-

92. A potential of 1950 ha. 
created ~o far of which 1750 ha. 
was in the Seventh Plan. 

2640 Work started in 19XX-89 and an 
expenditure of Rs. 0.68 crorc'\ 
incurred io Seventh Plan. Com-
pletion likely to extend beyond 
Eighth I'!an. 

Besides the above. a potential of 
9600 ha. was created in the Seventh 
Plan in the minor irrigation sector 
through tubewells. river diversion 
schemes and lift irrigation schemes. 

lbl The following new unapproved 
projects have been recommended for 
inclusion in the Eighth Plan. 

Name Co.tt 
(Rs. 
crore.s) 

Area 
beneftlled 

(ha.) 

Remarh 

(i) Shabnahar 49. 30 :26,536 An area of 1560 ha. is planned 
to be created in the Eighth Plan 

through these project~. 
irrigation project 

(ii) Anandpur HydeJ 
project 

(iii) Peina Singh 
Project 

15. 00~ Tentative costs. 
Detailed project report yet to be submitted 
by H. P. Government for techno-economic 

25.00 J appraisal. 
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The State Government is also in-
vestigating 3 other projects-one in 
Una district to provide irrigation to 
Beet area and the other two in Kangra 
distrkt viz Sidhata irrigat:on, project 
and Kripal Chand Irrigation Proje..:t. 

Besides the above, a potential of 
14.000 ha. is planned to be created in 
the minor 1rri2ation sector in the 
Eighth Plan. -

Central Assistance for Tapping 
Underground Water 

2177. PROF. K. V. THOMAS: 
DR. LAXMI NARAYAN 

PANDEY: 

Will the Mini<ter of WATER RE-
SOURCES be plea~ed tn .... rate: 

(al whether the underground water 
le,el in Kerala. Madhya Pradesh and 
Rajasthan has gone d-own consider-
ably: 

I bl if so. whether the (jovernmcnt 
propose to provide financial assist-
ance to those States for tapping un-
derground water resources during 
194-1-().2; <tnd • 

(l·) the Central assistance provided 
to those States during 1989-90 and 
199()..91 for this purpose? 

THE MINISfER OF WATER 
RESOURCES (SHRI YIDYACHA-
RAN SHUKLA}: (a) Dt.-cline in 
ground water levels. or the order of 
2 to 4 meters. has been observed in 
parts of the States of Kerala, 
Madhya Pradesh and Rajasthan. · 

(b) No. Sir. There is no such 
scheme under consideration. 

(c) Does not arise. 

Water Resources Maaagemeat and 
Training Projects 

217'6. DR. ASIM BALA: Will 
the Minister of WATER RESOUR-
CES be pleased to state: 

(a) the physical and financial pro-
gress achieved under the USAID as-
sisted Irrigation Management Train-
ing Programme of Water Resources 
Manag.:ment and Training Project 
witn pJrticular reference to allocated 
lunos. actually spent compared with 
budg.:ted amounts for different States; 

(b! whether the lack of response of 
the project beneficiary States to the 
inpt L>. services or other forms of as-
sisw 1~-:e provided under the project 
rcsul ed in the extension of the pro-
je.::t upto Scrtembcr. 1992: 

k if so. whether the intervention 
mocle: on which the project is based 
rcm:;i'l' valid in a changing environ-
men'. and 

( d I if so. the dct:1ib thereof? 

THE MINISTER OF WATER 
RESOL'RCES <SHRI VIDYACHA-
RA'\ SHUKLA}: (a) Against the 
nver.t!l USAID assistance of 51 mil-
lion Dollars for the Water Resources 
Mana~ement and Training Project the 
nlb.::~ti,"n for the Irrigation Manage-
ment Training component is Dollars 
43 million. Disbursement of aid up-
to Mar..:h. IY91 amounts to 30.36 mil-
linn Dollars. The cumulative expen-
diture upto March. 1991 under the 
Jrrigati'm Management & Training 
component works out to Rs. 41.96 
crores. The physical and financial 
progress in each State is given in 
the attached statement. 

{h) Several factors have contribut-
ed towards the extension of the pro-
je.:t. including i•1adequate response of 
some of the participating States. 

(c) and (d) No specific intcrvcn-
titm model has been proposed under 
this f'l'\.lject. The project provides for 
sufficient flexibility to evolve suitable 
interventions depending upon local 
conditions and requirements. 
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Nameofthe 
Organisation 

Irrigation Research 
Management Improve-
ment Organi!.ation, 
Central Water Commi-
sion . 
W ALMI, Gujarat 
WALMI, Maharashtra 
WALMI, Madhya 

Pradesh 
IM.TI, Rajasthan 
IMTI, Tamil Nadu 
WALAMTARI 

Andhra Pradesh 
W ALMI, Bihar 
W ALMI, Karnataka 
CWRDM, Kerala 
W ALMI, Ori!.~a 
W ALMI, Uttar pradesh 
Maharaja Sayaji 

University 
Anna University, 

Madras. 
Mahatma Pbule Agri-

cultural University, 
Raburi, Mabarasbtra 

CoUqe for Technology 
&. Agriculture 
Eqincering . 

B•bar CoiJece of 
Engineering 

AUGUST 8, 1991 

STATEMENT 

Written Answers 84 

Original 
Project 
budget 
(Rs. in 
crores) 

Expendi-Number 
ture up of per-
to March sons 
1991 trained 
(Rs. in abroad 
c-rores) upto 

Number of persons trained 
by the State Training Ins-

2.4766 
2.7985 
7.4615 

5.0086 
2.7847 
6.3525 

2.5279 
4.3799 
0.1492 
0.9465 
3.9813 
0.3520 

0.5940 

1.0988 

0.5792 

0.4695 

titutes up to December. 
1990 ----- -------·----

Officials Field Farmers 
March, 
/991 

56 
73 4027 
62 3950 

41 3672 
76 2115 
41 2226 

43 2135 
9 1140 

10 360 
12 394 
18 696 
10 .-ti)()g 

9 

35 

13 

Lel•el 

771 

31 
779 

177 

SOl 
IOOU 

864 
874 

2097 

439 

351 
916 

43.0150 41.9607 516 24723 1758 7042 

WALMI -Water & Land Manaaement Institute. 
IMTI 
WALAMTAlll 

CWilDM 

-lrription Maaqement Training Institute. 
-W.- and Land Management Training and Research 

Institute. 
-Centre for Water Resources Development. 
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Deployment of Para Military Forces 
in Tamil Naclu 

2179. SHRI C. SREENIVASAN: 
Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether the Government pro-
pose to deploy more para military 
forces in Tamil Nadu to assist the 
Tamil Nadu State Government to curb 
the increasing terrorist activities: and 

( 0) i r so. the details thereof? 

., HE MINISTER OF STATE 1"1 
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS ISHRI 
M. M. JACOB): (al and lbl Go-
vernment consider the demands of 
the State Governmt:nts for para-mili-
tary forces and deploy them keeping 
in view the law and order situation in 
the State •.:oncerned and the availabi-
lity of r~lrces. 

Central Assistance for Embankment 
Sdteme on River Kosi 

2180. SHRI RAM VILAS PAS-
WAN: Will the Minister of WATER 
RESOURCES lx pleased to ~tate: 

Ia) whether the Union (jovernment 
propose to provide any financial as-
sistance to Government of Bihar for 
the completion of the embankment 
scheme from Darbhanga to Fuhia on 
riwr Kosi: and 

(b) if S..l. the ddails thereof? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDY ACHA· 
RAN SHUKLA): (a) There is an 
embankment scheme from Darjia to 
Fuhia on river Kamala and not on 
river Kosi. No fmancial assistance is 
directly given to States for any speci-
fic scheme. 

(b) Docs not arise. 

[framlation] 

Opening of Post ancl Telegraph Offi-
ces in Azamgarh aad Mau Districts 

of Uttar Pradem 

2181. SHRI RAM BADAN: Will 
the Minister of . COMMUNICA-
TIONS be pleased to state: 

{a) the number of post and telt:-
graph offices proposed to be opened 
10 Azamgarh and Mau districts of 
Uttar Pradesh during 1991-92 and 
1992-93: and 

(b 1 thl.! name.1> uf the pla..:es where 
such offices arc likely to be opened? 

THE DEPUTY MINISTER IN 
THE Mll\ISTRY Of COMMUNI-
CATIO"'S (SHRI P. V. RANGAY-
YA NAIDLI: (aJ and (bl Po.\t 
0/]Kt'.\: 1\o specific target has been 
fixed for indi-.idual districts of Azam-
garh and Mau. Presently. proposals 
f,,r opening po~t offices are under 
examination for the fclllowing places 
in the Azamgarh and Mau Districts: --

f)i.\11. A:amwtrli: (II Oghani (2) 
Kalyanpur (Bilaril 01 Pakar-
pur (41 Ku-.algaon !51 Tamauli 
(6) Sutrahil Bhapatpur ;71 Kur-
tia ll<l Parsarampur. Distt. 
Mau: Ill RJiriddeeh 12) Sar-
sena. 

Tel<'( OJmllulli<c,(lflll.\ N11 specific 
targcts have been li\ed for opening of 
telegraph \l(fices in Azamgarh and 
Mau Districts. However telegraph 
facilities will be planned for provi-
sion as and when there is demand. 

[ l:.ng/i.\h i 

Naxal&n iD the Couutry 

2182. PROF. RAM KAPSE: 
PROF. RASA SINGH 

RAW AT: 
SHRI MUKAL WASNIK: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) the number of persons killed/ 
abducted b~ Naxalites in the State 
aiTcded by Naxalism during 1990-91: 
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(b) the number of Naxalit~s killed/ 
arrested during the above period: 
and 

(c) the steps taken by the Govern-
ment to check the growing incidence 
of Naxalism in th~ country'! 

THE MI!\ISTER OF STATE IN 
THE MI:\ISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI 
M. M. JACOBI: (al and (b) Infor-
mation is being collected and will be 
laid on the Table of the House. 

(d The poli;;y of the Government 
is to deal firmly with the extremist 
elements in the countrv and simultan-
e..,usly step up sodo-c.:onomic de· 
velopment of th~ affected areas to re-
dress the genuine grievances of the 
lo.:al people and thus wean them 
awa\ from the extremists' influence. 
All 'possible assistance is being provi-
ded by the Central Government to the 
aftccteJ States in this context. 

{Tram/at icm) 

Seftit~~ ap of ElednNiic Telephone 
Ex~es ia "a6ya Pndab 

2183. KUMARI VIMLA VER-
MA: Will the Minister of COM-
MU~ICAfiONS be f'leased to 
state: 

(a) whether there ill any scheme of 
the Go\·emment to set up electronic 
exchanges in all the district and tehsil 
headquarters of Madhya Pradesh; 
and 

(b) if so. the names of the districts 
and tebsils in Madhya Pradesh where 
this scheme bas been implemented? 

sil HQs (l!xcluding DHQs) in Madhya 
Pradesh have _electronic exchanges. 
fhe complete ~1st of 129 Electronic 
Exchanges is given in the attached 
statement. 

STATEMENT 

List t~( Existing Electronic J:.:xchange in 
Distt.f Tehsil HQRs. 

Sl. 
No. 

Name t!( Distt. Teh.si/ 

2 3 --- ----·-----·-----
Balaghat Ralaghat 

2 Do. Lanjhi 
3 Do. Baihar 
4 Do. Katangi 
5 Ba~tl'r Jagdalpur 
6 D(l. Channa 
7 Do. Bhanuirata 
8 Do. Dantewada 
9 Do. Narainpur 

10 Do. Bijapur 
II Bctul Bctul 
12 Do. Shah pur 
13 Do. Bhain~dchi 
14 Bhind Bhind 
15 Do. Mihona 
16 Bilaspur Takhatpur 
17 Du. lormi 
IX Do. Panda1w 
19 Do. Janj@ir 
20 Do. Dabhara 
21 Do. Katgrora .,., -- Do . Bilha 
23 Bhopal Bhopal 
24 Do. Berasia 
25 Chhatarpur Chhatarpur 
26 Do. Bijawar 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI· 
CATIONS (SHRI P. V. RANGAY· 
Y A NAJDU): (a) and (b) There is 
no scheme to set up Electronic Ex-
chaftaa in all diltrict and tehsiJ bead· 
quartea. However. at present 23 out 
of 45 ?IIOs and 106 out of 216 Teh· 

27 Chhindwara Chhindwara 
28 Do. Amarwada 
29 Dhar Dhar 
30 Dewas Tonkkburd 
31 Dati a Datia 
32 Do. Seondha 
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33 Gwalior Bhandcr 75 Raigarh Gharghod 
34 Do. Bhitarwar 76 Do. Dharm jaigar h 
35 Guna Raghogarh 77 Do. Kunkuri 
36 Do. Chachoda 78 Rai~cn Raisen 
37 Do. Guna 79 Do. Gairatganj 
38 Do. Chanderi 80 Do. Silwani 
39 Do. A ron 81 Do. Udaipura 
40 Do. lsagarh 82 Rat! am Bajna 
41 Do. Mungaoli 83 Rajgarh Rajgarh 
42 Do. Kumdharaj 84 Do. Jecrapur 
43 Hoshangabad Hoshangabad 85 Do. Narsinghgarh 
44 Do. Babai 86 Raipur RaipUI 
45 Do. Khirkiya 87 Do. Saraipalli 
46 Do. Bankhedi 88 Do. Nag1i 
47 Indore Indore X9 Rajnandgaon Khairayarh 
48 Do. Saver 90 Do. Dongargarh 
49 Jabalpur Jabal pur 91 Sagar Khurai 
50 Jhabua Jhabua 92 Do. Rehli 
51 Do. Thandla 93 Shahdol Kotma 
52 Do. Meghnagar 9-+ Do. Beohari 
53 Khandwa Harsud 95 Do. Jai:;,inghnagar 
S4 Do. Pandhana 96 Sconi Keolari 
55 Khargone Khargonc 97 De. Lakhanadaun 
56 Do. Ziraniya 98 Surguja Ambikapur 
57 Do. Rajpura 99 Do. Surajpur 
58 Do. Fanzemal 100 Do. Baikunthpur 
59 Do. Thikari 101 Sidhi Gopadbanas 
60 Do. Kasrawad 102 Do. Churhat 
61 Mandsaur Garoth 103 Sehorc Budni 
62 Do. Mana sa 104 Do. lchhawar 
63 Do. Jawad 105 Shivpuri Shi\'puri 
64 Morena Bijaypur 106 Do. Kolaras 
65 Mandla Mandla 107 Do. Narwar 
66 Do. Nainpur 108 Do. Picchore 
67 Do. Niwns 109 Do. Pohri 
68 Do. Shahpura 110 Satna Maihar 
69 Narsinghpur Kareli Ill Do. Amarparan 
10 Panna Pawai 112 Do. Nagod 
71 Do. Ajaygarh 113 Shajapur Shajapur 
72 Rewa Huzur 114 Do. Shujalpur 
73 Do. Theonthar 115 Do. Barod 
74 Raigarh Kharsia 116 Do. Susner 
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117 Shajapur Kalapipal 

118 Tikamgarh Prithvipur 

119 Do. Tikamgarh 

120 Do. Jatara 

1~1 Do. Baldcogarh 

122 Uiiain Barna gar 

123 Do. Ghatia 

124 Vidisha Basoda . 
125 DC\. KUJwai 

126 Do. T.:lleri 

127 Rilaspur Konla 
( Kargi Rd.) 

128 Damoh P<llhria 

129 Do. Hatta 

[Et1~1ish] 

Pensions to Frftdom t•ightft's 

2184. SHRI. R. JEEVARATHI· 
NAM: Will the Minister of HOME 
AFFAIRS be pleased so !'lute: 

(a) the num~r of freedom fiehters 
sanctioned pell~iors so far. ~tate:wise; 

lh) whether the U11i•m Go-..ernment 
propose to inc:ease their rension; 

lc) if so. :he detai!s the1~of; 

(d) whether the Government have 
issued instructions to the private/ 
public CiCCtor c<•mr•mies for giviug 
preference ir employment to the de-
pendents of frced\>m fighters; 

(e) if !o, the detail~ t~C'reof; anll 

fO the percenta1e of jobs r'·servoJ 
by the Gov:r1ment for them? 

THE MINISTER OF STATE IN 
niB MINISTRY OF PARU~\MEN­
T A&lV AFFAIRS AND MINISTER 
OP STATE lN ntE MINISTRY OF 

HOME AFFAIRS (SHRI M. M. 
JACOB): (a) Freedum fighters pen-
sion has been sanctioned to 1,59,173 
persons as on 31st July, 1991. State-
wise position has been shown in the 
attached st.tt\!men•. 

(b) and (c) No such proposal is 
under considera!iGn at present. 

ld) to If) Government have not 
issued any inst;udions to private/ 
public sector companies for giving 
preference in employment to the 
dependents of freedom fighters or for 
providing reservation in jobs to them . 

STATEMENT 
Number of Fn•t•dom Fighters sant'lioned 

Pension a.\ on 31st luh·. 1991 -- ------------
Nome of States 
U. Tt•r;itories 

I Andhra Prade-.h 
2 Assam 
3 Bihar 
4 Gujarat 
5 Goa. 
6 Haryana 
7 Himachal Pradesh 
f( Jammu & Kashmir 
9 Kamatalca 

10 Kerala 
II Madhya Pradesh 
12 Maharashtra 
13 Manipur . 
I 4 Meghalaya. 
15 Mizoram 
16 Naga1and 
17 Orissa 
18 Punjab 
19 Rajasthan 
20 Tamil Nadu 
21 Tripura 
22 Uttar Pradesh 
23 West Benp1 
24 J.N.A. 

Number 
of cases 

sanction&/ 

10176 
4319 

24207 
3521 
876 

1540 
494 

1762 
9773 
2757 
3281 

16254 
62 
86 
4 
3 

4129 
6728 

757 
3986 
880 

17742 
21915 
21529 
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Name of States/ 
U. Territories 

Union Territories 
1 Chandigarh 
2 Delhi 
3 Pondicherry 

Total 

Number 
of cases 

sanctioned 

86 
1999 
307 

159173 

Crop IDSWa~~Ce Oaims 

2185. SHRI HARl KISHORE 
SINGH: Will the Minister of AGRI· 
CULTURE be pleased to state: 

(a) whether there is any delay in 
the settlem~nt of crop lnsur<ance 
Claims; and 

(b) if so. the rea'JOD! therefor·! 

THE 1dlNl:iTER OJ· STAfE IN 
THE MINISTRY OF AGRICUL TU· 
RE (SHRI MULLAPPALLY RA· 
MACHANDRAN): (a) & (b) There is 
generally no delay in the settlement of 
claims. However, sometim~s timely 
payment t•f claims is not possible 
~hen there i~ delay ~ the receipt o( 
y1eld dau. dJscrepanc1es arc noticed 
in the daims or share of Central & 
State Governments is not available in 
time. 

Dealll of Ci.SI Uberdes ba l'akhtaa 
(lMipied KMiunlr 

2186. DR. C. SILVERA: Will 
the Miruster of EXTERNAl. Aff. 
AIRS be pieased . to state· 

(a} whether the Pakistan i! denyillJI 
Civil liberties to the people livint in 
the occupied areas of Jammu and 
Kashmir: 

(b) if so. th' reaction <'f the Gov-
CI'IIJDODt thereto: and 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHA VSINH 
SOLANKI): (a) In the areas of 
Jammu and Kashmir under Pakistan's 
illegal occupation, there is reported 
to· be widespread dissatisfaction as the 
people have not been able to exercise 
their democratic and political rights. 
Several areas do not have representa-
tive assemblies. Elections to such 
assemblies, where they exist, are heJd 
irregularly and are extensively mani-
pulated. 

(b) Pakistan has no locus standi in 
these a~s which are under its illega! 
occupat10n. 

(c) Government is committed to tile 
Simla Agreement under which all 
differences i:etween India and Paki-
stan are to be resohed bilaterally 'ind 
peacefully. 

[T trnslation] 
Ran. De-.elopmeat Prognunale 

2187. SHRI DEVENDRA PRA-
SAD Y ADAV: Will the Min!ster of 
ARGICUL TURE be pleased to state· 

(a) wheth~ Punjah and Bibr havr 
been included und~r Ravine Develop-
ment Pro!!famme; 

(b) if m. the details thereof: and 
(c) if not. the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL TU-
RE {SHRI MULLAPPALLY RA· 
MACHANDRANl: (a) No. Sir. 

(b) Does not arise. 
(c) No pun outl!ly has been appro-

ved by the Planning Commisison for 
the Ravine Reclamation Plogramme 
for the vear 1991-92. 

2188. SHRI CHHITUBHAI GA· 
MIT: Will the Minister of COMMU· 
NICATIONS be pleased to state: 

(c) the steps prop<>Rd to be taken 
by the Oovemmalt to take up the (a) tho number of persoaa on the 
i11U1 at the international level? waitina list for telephono COilDOCtioDs 
'7~1 UIRINDfOI 
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in Surat (Gujarat) since l9R8 and till 
date, category-wise; 

(b) the number of telephone con-
nections releasec:l daring the above 
period. year·wis:! and category-wise; 

(c) the tirre b_v which tite waiting 
list is likely to be deared; and 

(d) the s!eps being taken by t.'te 
Government to provide those tele-

Category 

OYT. 
Special 
General 

Total 

phone connections to the subscribers 
at the earlies:? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAJDrJ): (a) The numJ-ter of per-
sons in Surat (Guiarat) on th\! wait-
ing list since 1988 who have not 
been provided a telephone till date are 
as follows:-

No. of 
persons 

on waitinf( 
List 

459 
537 

3649 

4645 

{b) The number of c•mnect1on-: released are as under:-

During period 

1-1-88 to 31-12-88 

1-1-89 to 31-12-89 

1-1-90 to 31-12-90 
1-1-91 to I-7-91 

(c) and (d) Expansion plans have 
been drawn for clearing the waiting 
list progressively during the Eitthth 
Plan period. 

OYT Special General Total 

690 344 690 1724 
2660 1331 2660 6651 

200 136 200 536 
370 185 370 925 

During 1991-92. fl'llowing installa· 
tioos/expan'lh>ns ha\e been planned 
in Surat. 

1. Surat Mahidharpur 

2. Surat T~tile Market 
3. Surat 

E-108 
E-108 
E-10 8 • 

• Main 10,000 line~ 
Expansion 10,000 lines 

RLU Main 1,000 line<i 

VteeiiiW Je Oftidal Werk 

2189. PROF. RASA SINGH RA· 
WAT: Will the Minister of HOM£ 
AFFAIRS be plealed to state: 

(a) the steps taken to Jive Hind• 
itt due status in ttae ollcial wort of 
die <JofctiUDObt dvrins the last three 

years in a:cordance with the Constitu-
tional direc!ives; 

(b) the perc"nt•Je of official wurk 
of rhe Union Government beins COO· 
ducted in Hindi and English at pre· 
sent: 

(c) the tarJetl set for the UIC of 
Hindi in category 'A'. ·B• aDd •c 
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States from the point of view of 
official language and the extent to 
which those targets have been achi-
eved; and 

(d) the time by which the Govern-
ment propose to accor'' due status 
to Hindi ir, day-1~-day official work? 

THE Ml~ISTER OF STATE IN 
THE MINISTRY OF PI\RLIAMEN· 
TARY AFFAIRS AND MINISTF.R 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS CSHRl M. M. JA-
COB): (a) Durir.~! the last three years, 
i.e. 1988-89, 1989-90 and 1990-91. 
higher targets were laid for the vari-
ous activiti::s/pC:)grammes undert.tken 
for accelerating tht" progresshe use of 
Hindi for the offic1al purposes of the 
Union as well as for its srread and 
development. Thes,: activities indud-
ed the use of !-lir.di in LorreSP->nden-
ce, provision of Dcvanagari type-
writers including bilingual electronic 
equipment. fir.at:on of proportions of 
Hindi typists ana Hindi !>tenographers 
in the .\1imstrie:./1Jepartrnentsjother 
Offices of the C(;lltral Govemment, 
use of Hindi as an alternative medium 
in recruitment examinations, arrange-
ments to in:p .. ut training through 
Hindi medium in training centres, pre-
paration oi publicity material includ-
ing films, purchase of Hindi books 
relating to various disdplines. ct.:. 
The annual Programme of the Hindi 
Teaching Scheme was progressively 
expanded and inten~ive programme 
for training in Hindi was also initiat-
ed. The worlt relating to ttJnsiation 
into Hindi and training of th\! staff 
engaged on translatk.n work in vari-
ous MinistricsjD:partments/Oift<:es 
continued. Th: programme for en-
s"!ring ava.ilablhty of mechanicaiftech-
!llcal equtpment and prorn(•ting tbe 
mcreased use of Hindi on them 
continued. Follow up acti1m on the 
recommendations of the Committee 
of Parliament on Official language 
has been cuotinuina. The PlaniBud-
get provisions for these schemes were 
augmented durin& the last th•ee years. 

. (b) The percel\taa;: of use of Hindi 
ID tile oftieial work of the Union Oov· 

ernment durhg 1990·91 
under:-

Ministries/ Departments 

was as 

(i) ImplementatJOn of Section 3(3) 
of the Official Languages Act, 
1963-98.90%. 

( ii) Correspondence m Hindi-
99.52r;~ (repiic~ to letters re-
ceived in Hindi) 

(iii) Total Correspondence in Hindi 
-38.69r;, .. 

(.:J and (d) Th:! targets ~el for the 
C:ntral Gvv~r.Jmt>nt Otfi~es i!l ~orre~­
f<>ndence during tbe year 1990-91 
v. ere as indicated in the attached 
S1atement. Constant efforts are being 
n·:ade to a.:hieve these taf!!ets. How-
e\ er, as C1e poiicy of the Govern-
n'.cnt is to ;>nmote the u~e of Hir.di 
in the vftl.:ial work of the Union 
through in.:entives, persuation and 
goodwill, ic woulc take tim.: to ensure 
desired w;e of Hindi in the day-to-day 
o:iicial W•Jrk ,)f the Union. 

Sl':\ TE\!El'\T 

T •. rget.\ for 1990-91 for Central Gov-
t'mment offices locaud in Region 'A' 

(a) Communi·:..ttio:ts from Cen-
tral Ministries/Derartments. 
located in Reg~<. n 'A' to Cen-
tral Government clli~.:es locat-
ed b Region!> 'A· & 'B'- -90°., 

(Offices whid have already a.:hie-
ved this targe~ sh:Jui.:J endevour to 
achieve 100 ;..). 

(b) Commu;·:i.:abms from Central 
Gov~rnmcnt Offices etc. l~lCiJt· 
ed in Re~!cn 'A' to Central 
Government offices located in 
Regions 'A' & 'B'-100% 

(c) Com-;nunkati,l:lS from Centra\ 
Government offices lccated in 
Region 'A' to Central Govern-
ment offices lC'\.-ated in Region 
'C' -20'':, 

(Except notified oflkes. English 
translation should also be sent 
to the rest). Rule 4(d). 
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(d) ComiDuoications from Central 
Government offices located in 
Region 'A' to any office of a 
State Gvvernment/UniC'n Ter-
ritory or individuals in Regions 
'A' & 'B'-100% 

(In exceptional case if a letter is sent 
in English, Hindi translation should 
be sent along with it). Rule 3(1) & 

3(2) 

(e) All communications received in 
Hindi mu!>t be replied to iri 
Hindi. Rule 5 

(f) All applications, appeals or 
represe'lt.ttions made or signed 
in Hindi should essentially be 
replied to in Hindi. Rule 7(2) 

For Units oj the Defence Ministry 

(a) Corr:spon<knce between L'le 
three headquarters and Minito-
try of Defence and other Mini-
stries-60% 

(b) Correspanden.:e between the 
Army Headquarter and Army 
Command Headquarters and 
the en!ire couespondence bet-
ween all the units of the Army 
and the Command Oflices-
35% 

(c) Corresp."lnden=c between the 
Headquarte!'S of the Navy and 
the Air Force and their Com-
mand Offices and tbe entiro 
co:-responden'"-e between these 
forces and all the unit and the 
command offica-30% 

(d) The above targets will be appli-
cable to the oftices of three 
services where mainly armed 
forces otlken and 'other ranks' 
ate employed. 

(e) The t.1rJeC1 of the remaining 
cormpoodence and other items 
of the prosranune will be the 
-- u tied in thiJ ProJra--. 

Targets for 1990-91 for Central Gov-
emnrent offices located in Region 'B' 

(a) Communications ft om Central 
Government Offices located in 
Region ·n· to Central Govern· 
ment officl!s located in Regions 
'A' & 'B'-60''~ 

(b) Commun:cations from Central 
Government Offices Jor.:ated iu 
Region 'B' to Central Govern-
ment offices located in Region 
'C'--20<;{, 

(Except notified offices, English 
translation should al.so be sent to the 
rest). 

(c) Commvn!.:ati,J:ts from Central 
Government ofJk·es located in 
Region 'B' to any office of a 
State Government·· -Vnion Ter-
ritory or individuals in re3ions 
'A' & 'B'-- JOO". 

(d) All communications received 
in Hindi must be replied to in 
Hindi Rule 5 

{e) All applications, appeals or re-
presentatbus made or !>igned in 
Hindi should essentially be re-
plied to in Hindi. Rule 7(2) 

For Units of the Dejenc.e Ministry 

(a) Correspondence between the 
three Hcadquarte~ anc Mini-
stry of Defence and other Mini-
stries-6fl" ·. 

(b) Correspondence between the 
Army Headquarter & Army 
Command Headquarters and 
the entire correspondence bet-
ween all the units of the Army 
and Command Office-35';:. 

(c) Correspondon~ between the 
Headquarters of the Navy 
and the Air Force and their 
Command Oflices and the en-
tire COI'reJpOnden~c betwten 
thote foreft and all ttte units 
and the Command Ofticei-
'JAw. 
3\1 {0 

(d) The above taraeta wiU bo appli-
cable to tho ollcel of the 
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three services where mainly the 
armed force officers and 'other 
ranks' are employed. 

(e) The tal'get& of the remaining 
correspondence and other items 
of the programme wilt be the 
same as fixed in this Progra-
mme. 

Targets for 1990-91 in respect of 
Central Government ofjices located in 

Region 'C' 
(a) Commtmicath.mi frurr. Centr:1l 

Government Oflices lo~ated in 
Region ·c· to Central Govern-
ment Offices in Regicns 'A' & 
'8'---20'• 

Rule 4(d) & (cl 

!b) Communkations to StJte/ 
Union Territorie!o and indivi-
duals in Rrgions 'A' & 'B'-
tl()~;·} 

(c) Communications to Central 
· Governm~nt Ollk.:s in Regiofl 

T'--2n · .. 

. (d) All ~ommunkation~ re~eived in 
Hindi must be replied to in 
Hindi. Rule S 

{e) All appli~:ations, appeals or re-
presentatil111S made tlr signed 
in Hindi should essentiallv be 
replied to in Hindi. Rule· 7(2} 

For U11its of the IH/~tu:e Ministry 
(a) Correspondence between the 

three headquarters and Minis-
lries of Defence and oth~r 
Mioistries.-60% 

(b) Correspondence between the 
beadq11aners and army com· 
mand headquarters and the 
entire correspondence between 
all tne units of the army .md 
the command offices· -35'-';_ 

(c) Coaespondence between t~ 
headquartet'l of the Navy and 
the Air Force and their com-
maad oflices and the entire 
c:orreapoadeace between these 
fOR)OS and all the units and 
fbe command oftices-30% 

(d) The above targets will be ap-
plicable to offices of three ser-
vices where mainly armed for-
ces officers an<! 'other ranks' 
are employed. 

(e) The targets of the remaining 
correspondence and other items 
of the programme will be t!le 
same as fixed in this progra-
mme. 

Construction ol Raj@bat Dam Pro~t 

2190. SHRI VISHWANATH SHA· 
RMA: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) the prese"lt position of the con-
struction oi th~ inter-St:.te Rajghat 
Dam Project; 

(b) the detaib cl ~osl-escalatio'1 
res~lting fron delay in setting up tile 
project; and 

(ct the time by which it is likely to 
be completed'! 

THE Ml;'I.IISTER Of WATER 
RESOURCES ISHRI VIDYACHA· 
RAN SHUKLA): Ia) The works on 
eanh dam and masonry dam ba\·e 
be<n ~ompleled to the extent of about 
92",. and 80'... respedively. Other 
mi!k:ellaneous ~orks have been com-
pleted to the cxtect l)f about 68'Y .. 

(b) The proje<:t was \mginaliy (at 
1979 price index) estimated to cost Rs. 
123.22 crores. The estimated cost 
as revised in 1987 is Rs. 213.66 era-
res. The co~t escalatton is mainly 
due to rise h. prk-es during construc-
tion period. The del<ay in C">mpletion 
of the proj\!ct is mainly due lo con-
straint of fu:'lds. 

(c) The dan1 is scheduled for ~om­
pletion in June. I ll9 3. 

(English] 

..... , ....... c ............... 
lty JKLF Ia die UK 

2191. SHRI MUKUL WASNIK: 
Will the Minisa!r of EXTERNAL 
AFFAIRS be pleased to state: 
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(a) whether Jammu and Kashmir 
Uberation Front (JKLF) activists in 
the UK o~a ve been carrying on a pro-
paganda camo:.tign against Inclia; 

(b) if so, tlle details thereof: 

(c) wh~rher the Uni0n Govern-
ment are aware that some British 
Members of Parliament are p~eading 
for their cause; and 

(d) if so: !h~ measures ~iug. ~ken 
by th~ L:nwn Government m tills re-
gard"! 

THE \11NlSTt::R OF EXTERNAL 
AFFAIRS (SHRI MADHA VSINH 
SOLANKI_l: (a) Yes, Sir. 

(b) hom time to timt: they have 
b~en holdin!! demonstrations and Jis-
tributing pamphlets d~-.·rying alkged 
.. Indian atw .. ~iti.:s .. on the Ka•hmiris 
and calline for an independent State 
of Jammu-& Kashmir. 

(c) Some British MPs h.tve maJc 
statements in faVtlUf of a rh:hl~dtt!/ 
referendum in Kashm1r under UN 
ri!SOiutions. 

(d) Our Hit.n C•J~nrrissi\);; in Loa-
don keeps in do:.e and wnsta•Jt to':Kh 
with British MPs frorr. all parties. 
with the meoia and othe:- influential 
opinion makers to explain our point 
of view. Some leading British MPs 
have also been invired to 'iStt India, 

Fereip Natiou.h ia the {;outr) 

2192. SHRI C. K. KUPPU~WA­
MY: Will th;: Minister of HOME 
AFFAIRS be pleased to state: 

(a) the number of foreign dtizeru 
stayinJ in lnd:a \\ithout proper docu· 
meldl; and 

(b) the ac•!un taken or proptiSCd to 
be taken by the Government in this 
reprd? 

THE "ttNlSCER Of ~TATE IN 
THE MINSTRY OF PARUAMBN-
TAilY AFFAIRS AND MINISTER 
OF$TATE IN THE MlNJSTRV OF 
HQMl:'AFFAIRS (SHRI M. M. JA· 
e<>a): \li) 5onw' foreipen. mostly 

Pakistani and Bangladeshi NationalJ, 
are reported to be overstaying/staying 
without proper documents in India. 

(b) As aod when any foreigner is 
detected for overstaying/!>taying with· 
out proper documents. action under 
the Fordgners Act is taken by the 
State Governments/Union Territory 
Administrations to either prosecute 
him or rieport him. 

[ Tra,s/arion] 

Waiting list rur T~pbone COitlleC· 
tious in FII'Ozabad and AJI1l in U.P. 

2193. SHRI PRAHHU DA \ Al 
KATHERi 1\: Will the Minister of 
COMMU:'IIIC·\ fi0~1S be pieased to 
stat\!: 

Ia) the nu!nb:r of persons on the 
\\aiting ii<:t for telephone connedions 
in Firo.ta'-lad ami Agra, Uttar Pra-
desh; 

(h) the time: by whk1t these appli-
cants are likely to be provided with 
telepholh: ~:onnections. and 

lc) the number of public c:tll offices 
installed i:1 Firozabad and Agra dur· 
ing the l~st three years·! 

THE DEPUTY MINISTER IN 
THE MINIS fRY OF COM~lJNI· 
CATIONS <SHRI P. V. RANGAY-
YA NAIDln: (a) The waiting list in 
Firozabad is 1800 and in Aara 949tl 
as on 1-7-199!. 

<b) Expansion Plans h:tve been 
drawn for deariu~ the wattma list 
progressively during the EiBhth Plan 
period. 

(c) During thr last three }tars the 
number of public call offices iru.talle<! 
in Firozabad is one and in A&ra 
Ninety. 

[English] 

F..-.. ...... Piejed 
2194. I>R. SUDHIR RAY: WUl 

the Minister o: WATER REW>UR· 
CES be pJeued to 11.1~: 

(a) whether the Union Oowmmcnt 
propose to undertake ty~tematic hank 
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protective work of the Farakka Bar-
rage Project. both upstream and 
downstream; and 

(b) if so, tbe details thereof? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDY ACHA-
RAN SHUKLA): (a) and Cb) Bank 
protection works in vulnerable reaches 
both upstream and downstream of the 
Farakka Barrage and also at JaPgipur 
Barrage have been attended to as ad-
vised by the Te.;·hnical Advisory Com-
mittee from tim! to time, to the ex-
tent they are required fer &afety and 
smooth opero~t:on of the structures of 
the Farakka Barrage Project. Nor-
mally. protection works from the left 
guide bundh of the Farakka Barrage 
upto Spur No. 7 Oil the upstream left 
bank of river Ganga, protection works 
in a 6 km. reach on the right bank of 
river Ganga downstream of Far<tkka 
Barrage and protection works of the 
right bank o~ Ganga in about 16 km. 
reach at JaA~tp:Jr Barrage. co!Th! t•nder 
this category. 

ToiMim. Wasta as aa Etlec:dve Pesd-
dtte 

2195. SHRIMATI GFETA MU-
KHERJEE: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether tobacco wastes are 
effective as1inst pest as identified by 
the Central Tobacco Research Insti-
tute. Rajahmun.try: 

{b) if 10, th~ det.tils thereof; 

(c) whether the Government pro-
pose to <.".)mmcrcially exploit !his ni-
cotine-based pesticide· and 

(d) if 110, the details thereot! 

THE MINI~'TER OF STATE IN 
THE MINISTRY Of AGRICUL TU-
RE (SHRJIC. C. lENKA): (a) Yes. 
Sir. 

(b) The clfectiveoess of nicotine 
baaed pesticides developed from toba-
cco wute has been demonstrated 

against s.:>ft-b.:ldicd insects like aphids. 
white-flies and leaf hoppers. 

(c) and (dl A technology for pro-
cessing of nicot!ne sulphate as pe~ti­
cide using tobacco waste has been 
developed by th~ Central Tobacco Re-
search Institate. It is proposed t\J es-
tablish a p;lot plant for testing com-
mercial 'liab:lity of this method. 
Joint Basin Aathority for Cauvfl') 

River 
2196. SHRI V. SHEENIVASA 

PRASAD: 
SHRI M. V. CHANDRA-

SHEKARA MVRTHY : 
Will the Minister of WATER RE· 

SOURCES be pleased to state: 

(a) whether the Government pro-
pose to setup a joint Basin Authority 
for Cauvery river in order to enable 
the riparian States to discu:>s matters 
relating to optimum utilisation of 
Cauvery waters: and 

(b) if so. the details thereof? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDY ACH ~­
RAN SHUKLA) : (a) There is no 
such rropo .. al under consideration at 
present. 

(b) Does not arise. 

Telephone conaectioa ill Solapar 
Dmrid of Maharasldra 

2197. SHRI DHARAMANNA 
MONDA YY A SADUL: Will the Mi-
nister of COMMUNICATIONS be 
pJeaSt·d to state: 

(a) the number of applicants on the 
waiting Jist for new telephone conne<"· 
tions i'n Solapur District of Maharash-
tra. Cat~ory->Aise: and 

(b) the steps taken or propo.lSCd to 
be taken bv the Governm.:nt to clear 
the waiting. Jist? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI· 
CATIONS (SHRl P. V. RANGAY-
YA NAIDUl: (a) Waitiag list 
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category-wise in Solapur district as on 
30-6-91. 

OYT 752 
Non OYT Spl. 640 
Non OYT Gen. 5731 
Total 7123 

(b) Expansion plans have been 
drawn for clearing the waiting Jist 
progressively during the Eighth Plan 
period. At Solapur an expansion of 
existing electro mechankal exchange 
by 1200 Jines has been r>lartned for 
1991-92. 

Item 

SutJej-Y amuaa link ('.anal Project 

2198. SHRI RAM SINGH RAO: 
Will the Minister of WATER RE-
SOURCES be pleased to state : 

(a) the details of the work comple-
ted on the Sutlej-Yamuna Link Canal 
Project: and 

(b) the time by which the Project is 
likely to be completed? 

THE MINISTER OF WATER RE-
SOURCES (SHRJ VIDY ACHARAN 
SHUKLA): (a) The details of work 
completed on the Sutlej Yamuna Link 
Canal Project are as under:-

Unit Total Quantity 
Qua11tin· completed 

hv June 
.1990 

J. Earthwork lakh cubic metre 440.75 428.82 
2. Lining lakh sq. m. 53.22 

II 

41 
58 

50.65 
10 
37 
50 

3. Major cross Drainage work~ . No<;. 

4. Medium Cross Drainage work!; Nos. 

5. Village Road Bridges Nos. 

6. National Highway Bridge<; Nos. 

7. State Road Bridges : No ... 

8. Railway Bridges Nos. 

Work was in progresa. in July 1990 
on the remaining structures as also in 
the reach km 67--km 81. which was 
damaged in the J988 floods. and the 
RaCb km 2.S4 to km 3, where resec-
lioning was to be done, when work 
came to a halt following the killing 
of the Cbief Engineer and a Supc.·r-
intending Engineer. 

(b) The Government of Punjab 
have been advised to cngaae appro-
priate agency /agencies to complete 
the baJaoc::e worb. The time sche-
dule for compledon will depend oo the 
.ature and the capacity of the new 
apncy t apadcs that wilt be engaged 
by the OoYemment of Puojftb. 

5 5 
10 6 
3 I 

(only linking of tracks 
is to be done in 
remaining 2 bridges.) 

P8SSpOI1 Applbdoas Peadlq iD R~ 
cJoal Patsport Olkts. Kerala 

2199. SHRI RAMESH CHENNI-
THALA: 

SHRI V. S. VIJA Y ARAO-
HAVAN: 

SHRJ P. C. THOMJ\S: 

Will the Miniiter of EXTERNAL 
AFFAIRS be pleased ao ~ttate: 

(a) the total number of .pas.<;port 
applications pending in RegiunaJ 
Passport Oftlcea in KeraJa. Offtce. 
wise; 

(b) the reasons for their pcndoncy: 
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(c) the steps taken by the Govern- STATEMENT II 
ment to expedite their dbp..>sal; 

(d) whether there is a shortage of 
staff at Cochin Regional Pas~port 
Office; 

(e) if so, the measures taken by 
the Government in this regard; 

(f) whether there is :my proposal 
to open any new passport office in 
Kerala: and 

(g) if so, the details thereof? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) Applications pending 
in Regional Passport Offices in 
K erala are as under as on 26-7-1991 : 

Kozhikode 38071 
Cochin SO 181 

(b) Reasons for pendency are given 
in the attached statement-! 

(c) Information is given in the atta-
ched statement II. 

(d) and (e) The measures taken bv 
the Government in this regard are in-
dicated in the attached statement Ill. 

(f) and (g) A proposal has been 
received to upgrade Passport Liaison 
Office, Trivandrum to a Passport 
Office to cater needs of Passport ap-
plicants from Pathanamthitta. Ot.ilon 
and Trivandrum districts of Kt'rala. 

STATEMENT I 

The reasons for pendency are a.<> 
follows: 

( 1) Delayed receipt of Police and 
CID reports: 

(2} Heavy increase in recdpt of op-
plications: 

(3) Ban on recruitment to streng· 
then the stamna position and 
slow proaress of computeriza-
tion due to ftnandal constraints. 

1-21 LIS/NDI'l 

The steps taken by the Govcm-
me!J: to. e"!rpedite disposal of passport 
applicatiOns are enumerated below: 

I. Follow;ng categories of applica-
nts have been exempted frum require-
mt!nt of Prior Police and CTD verifi-
cation before issue of passports to 
them; 

(a) All Government servants and 
Employees of Public &ctof 
Undertaking who along with 
their applications submit NO 
OBJECfiON CERTIFICATE 
<NOC) and Verification Certi-
ficate signed by their Head of 
Department on official station-
ery. 

(b) ·where aT! appli.::ant ~ubmits 
his application .:tc.:{lmpanied 
with a verification certificate 
si~ed by either: 

(ii a Deputy Sec ~~~··y to the 
Govcrnm·~Tit of Jndia and 
above: 

Iii) a Joint &cretan' and 
above to a State GoYem-
ment: 

(iii) a Sub-Divi,ional Ma~ist­
rate and above: 

(iv\ District Superintendent nf 
Po,ice :-:nd :1ho·::::: 

(c) Retired Gazetted Government 
Servants. 

(d) Former Members of the Union 
Parliament (Raiva Sahha and 
Lok Sabha) 11ncf State Lenisla-
hnes (Assemblies and Cottr.cils). 

2. In all other ca~e~ where Ree:ional 
Passport Office-r- 'Pas.;pc'rt Officers 
are otherwise satisfied with genuine-
ness nf applicant. a :'3<;sport may be 
i<su.-rl where P~'ice and CID do not 
~n-1 tht'ir re-oMts in 4 w~h after des-
nafchin' pt'r.<:onal particulars fonns 
r0 th~m 

3. Children below the age of IS 
venr.; m~v be issued passport without 
i>olice verification. 
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4. P~rsons holding normal passports 
may be issued with fresh pa~ports 
after lO years of its validity without 
prillr Police CID verification. 

5. Furthermore. in l)rder l<' ensure 
expeditious clearance monitoring of 
Passports issued and pending is done 
through weekly progress ref>\.)rtS in 
!'<2'-fll'Ct of each Passport Office. 

6. With effect from !bth August. 
1990. fre:-,h passports arc being is.,ued 

_ for a period of ten years at a stretch 
'>O that a passport holder need not 
visit a Passport Office ior renewal 
after first five years as was the c<tse 
hefore August. ·1990. 

STATEMENT Ill 

(dl Yes. sir. there is a sh• •rtage of 
re1mlar staff at Cochin Passpcrt · 
office. 

k) Sine: th .'rc i: a !:an • ,,., creation 
of tx'>ls. :Jdditional posts. cf'mmemu-
rat..- \.\ith work-load coukl not be got 
sanctioned. It will be difficult to get 
additional regular staff while th,~ cur-
rent financial constraints c-onthue. In 
the meantime. to mitigate the short-
aee of staff. Pa-.sport Offi :e. Cochin 
has be~" allowed to ..!ngagc t:"a.-,ual 
workers and give incentive~ like over-
time allowance to the ~taff to clear 
the backiQt!. 

COIUiuicatioa Facilities ia Pauri 
Garltwal -.1 O..OH OiltJkU on 

U.P. 

2200. SHRI RHUWAN CHAND-
RA KHANDURI: Will the Minister 
of COMMUNJCA TIONS he pleased 
to state: 

(a} whether the Government have 
any proposal to expan~. ~he ~ost an~ 
telecommunication faclht1cs m Paun 
Garhwal and Chamoii di.;tricts of 
l 'ttar Pradesh: and 

tb) if so. the steps contemrtated b); 
the Gflvemment to provide tel~ram 
teleohone facilities in the1ie areas? 

THE DEPUTY MIN1STER IN 
THE MoosrJty OF COMMUNI· 

CATIONS (SHRJ P. V. RANGAY-
y A NAIDU): (a) Yes Sir. 

(b) There are I 3 numbers of tele-
phone exchanges in Pauri GarhwaJ and 
16 numbers in Chamoli districts out 
of which 4 numbers of Telephone ex-
changes have been replaced by elec-
tronic type in Pauri Garh\\·aJ and 5 
in Chamoli district in 1990-91. 6 num-
bers of exchanges have been planned 
to be replaced by electronic type in 
Pauri Garhwal and 9 in Chamoli dis-
trict in 1991-92. The 1emaining ex-
changes are expected to be ref,laced 
during the> rest of Eighth Plan period. 
There are 1214 & 632 Gram Pancha-
vats in Pauri Garhwal and Chamoli 
districts respectively. There are 43 & 
44 numbers of Long Distance Public 
Telephones (LDPTs) with Telegram 
facilities respectively in the ab0ve 
two districts. 163 & 80 numbers of 
LDPTs are planned to be opened 
durine 1991-92 in Pauri Garhwal and 
C'hamoli districts respectively. There 
is one telegraph office each in hntl-J 
district<;. 

Group Fanning Sdlemt!!i 
2201. SHRT V. S. VIJAY ARAG-

HAVAN: Will the Minister of AGRJ-
Cl TLTURE be pleased to state: 

(a) the details of crops 
Kerala under the Group 
Scheme: 

!ZWWll in 
Farm in~ 

(b) whether the Government pro-
pose to implement Centrally Spon-
S<ned Schemes for the development of 
rice and ve{letable cultivation in 
Kerala: and 

(c) if so. the details thereof? 

THE MINISTER OF STATE TN 
THE MlNlSTRY OF o\GRTC'Ul.-
TURE (SHRl MULLAP!'ALL Y 
RAMACHANDRAN): (a) rncicr the 
Group Farminf! Scheme in Kera1a. 
rice. coconut. pepper and ver.~tahlt's 
are covered. 

(b) and (c) For the deveJ,,rment of 
rice. Centrany Sponsored Scheme. "In· 
tearated Pf01l'8mme for Rice Deve· 
looment CfPRD),. and for ,·egetables. 
"Central Sectnr Scheme on Producfkm 
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of Fruits and Vegetables" is already 
being implemented in the States. 

For IPRD implementation during 
1991-92, Rs. 115.00 lakh. as Central 
share, has been allocated to the State. 
Under Central Sector Scheme on pro-
duction of fruits and vegetables, Rs. 
S.OO lakh has been allocated to Kerala 
Agriculture University, Vellanikara. 
for the production of breeder and 
foundation seeds and Rs. 2.40 lakh to 
the State Govemment for distributing 
seed minikits. 

Floods ilt Assam and Kcraln 

2202. SHRI BRAJA KISHORE 
TRIP A THY: 

SHRI KODIKKl'~NIL 
SURESH: 

Will the Minister of AGRICl.JL-
TL'RE b\! pleased to state: 

(a) whether anv assessment has 
b\!cn made on the. loss of life :md 
damage to property. crops caused due 
to floods in the country especially m 
Assam and Kerala during J ul1. 1091: 

ll"ll if so. the details thereof: and 

(c) the Central assistance pro-.ided 
to these States so far to mc\!t the situ-
ation? 

lHE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY RA-
MACHANDRAN): (a) and tbl Infor-
mation is being collected and will be 
laid on the Table of the H~luse. 

(c) Under the existing !>\:hcml' ~)f 
financing the relief expenditure. intro-
duced from 1-4-1990. a C'alamity Re-
lief Fund (CRF) has been <.:·onstitutl't.i 
for each State. cotl.'iistin~ of 75"', Cen-
tral contribution and 25'~:. state con-
tribution. Annual allocation under 
C'RF to all the States is Rs. S04 crores. 
of which Rs. 603 crores is ~ontribut­
ed by the Central Govemml!nt. The 
Central contribution is rckas.:d l\) 
the State Governments in 4 equal 
quat terly inscalments. The first _und 
second instalments. involving Sll";. \,f 
the Central share of CRF has already 

been released. A Statement indicat-
ing the releases so far made towards 
the Central share of Calamity Relief 
Fund for the year 1991-92 is attached. 

STAIEMENT 

Statement indicating the releases made 
to State Gol•ernments towards Central 
share of the Calamity Relief Fund 

for 1991-92 
(Rs. in lakhs) 

States 

I. Andhra Prade,h 

2. Arunachal Prade:.h 

4. Bihar 

5. Goa 

6. Gujarat 

7. Haryana 

8. Himal:hal Prade~h 

9. Jammu & Ka:-.hmir 

10. Karnataka 

II. Kcrala 

12. Madhya Pradc~h 

13. ~fahar:hhtr<t 

14. Manipur 

15. Mcghalaya 

16. Mi1oram 

17. Nagaland 

IX. Oris"a 
19. Punjab 

20. Rajasthan 

21. Sikkim 

"., Tamil Nadu 

23. Tripura 

24. Uttar Pradesh . 

25. West Ren!al 

Total 

Amount 

24tl0.50 

75.00 

1125.00 

1312.50 

37.50 

3187.50 

637.50 

675.00 

450.00 

101.2.50 

1162.50 

13!<7.50 

1650.00 

37.50 
75.00 

37.50 

37.50 

1489.00 
1050.00 

4650.00 

112.50 

l.f62.50 

112.50 
3375.00 

1500.00 

29112.00 
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.AhuaiDhua ucl Steel Price 

2203. SHRI KARIA MUNDA : 
Will the Minister of MINES be pleas-
ed to state: 

(a) whether the Union Government 
propose to bring down the prices of 
Aluminium and Steel through public 
distribution system particularly for 
Aluminium Industries; 

(b) if so. the details thereof; and 
(c) if not. the reasons therefor? 

THE MINISTER OF STATE OF 
'I HE MINISTRY OF MINES (SHRI 
BALRAM SINGH Y ADA V): (a) No, 
Sir. 

lb) Does not arise. 
lc) There is no Government con-

1 rol ·over the prking and distribution 
11f Aluminium. 

Th~ prices of major categories of 
tron and steel materials are fixed by 
th,· Joint Plant Committee (JPC) of 
the main producers. There is no pro-
posal with them to reduce prices. 

IT ranslation] 

~,jatioal Researda Centre for Tem· 
pente Cllaaate Fisla ia Cllalllpavat 

(V.P.) 

2204. SHRI JEEV AN SHAR· 
MA : Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) the progress made so far in the 
construction of the National Research 
Centre for Temperate Climate Fish at 
C'hampavat in Uttar Pradesh: an<.l 

(b) the time by which the Centre 
is likely to stan functioning? 

THE MINISTER OF STATE IN 
11fE MINISTRY OF AGRICUL· 
TURE (SHRJ K. C. LENKA): (a) 
Sit. Racewava. nursery txmds and 
hatchery buiJdina are under CODSiruc· 
tkm and the water supply system for 
the ronds is almoJt ready. 

ft,) As 1000 as the Ovft works are 
ce.pleted. 

Applkatioas of Freedom Ftpten 
froaa ..... 

220S. SHRI SURYANARA YAN 
Y ADA V : Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the number of applications re-
ceived from the Freedom Fighters of 
Bihar for pension during 1990 and 
1991 till date; 

(b) the number of applications dis-
posed of and pending; and 

(c) the time by which the pendin& 
applications are likely to be disposed 
of? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIA· 
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MlNIS· 
TRY OF HOME AFFAIRS (SHRI 
M. M. JACOB): (a) to (c) Th~ last 
date for receipt of applications tmder 
the Swatantrata Sainik Samrn•;·! P.::l-
~i0;1 Scheme was 31st March. 1982. 
The applications received after that 
date are being treated as delayed. 
Such applications are co~dered pr'?" 
videJ they are accompanied by C:Vl· 
dence from the official records and 
sufficient grounds for condonation of 
delay exist. During the year 1990 
and upto the end of July, 1991, more 
than 400 applications were received. 
No separate record in respect of dis-
posal of delayed applications is being 
maintained. Aa the verification of the 
claims through the State Governments 
is a time consuming process. it is not 
possible to indicate any time limit 
for the disposal of the applications. 

Colt•mln of M....a 'felepllolle Es· 
c' .- 111te Eledra•&: Ert •• Ia .............. 

2206. SHJU VJLASRAO OOND-
WAR : Will the Minister of COM· 
MUNICATIONS be pleased to state: 

ta) whether the Government have 
formulated any ICbeme to convert 
manual telepbonc exehanJ(!I into elec· 
tronic .... iD Maharlshlra: 

(b) if so. dae detai1l thereof: and 
(c) the prop• made in eada cue? 
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THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY· 
YA NATDU): (a) and (b) No, Sir. The 
propos~:! is to automatise all manual 
e]{chan~ cs within the 90-95 period. 
Majority of replacements wiU, bow-
ever, be by electronic exchanges. 

(c) As on l-4-91 there were 207 
Manual exchanges of these approxi-
mately 50 are to be automatised 
during 91-92. 

Telephone Coanections in ~lhi 

2207. DR. MAHADEEPAK 
SJNGH SHAKIY A: Will the Minister 
of COMMUNICATI\.)NS be plea~ed 
to state: 

(a) the number of persons on the 
waiting list for telephone conncctioni> 
in Delhi till date, category-v·ise: and 

(b) the ~kps tak..:n or propo~d t0 
be taken by the Government to clear 
the list':' 

THE DEPUTY MINTSTER IN 
i HE MINISTRY OF COMft.1LNl-
CATfONS (SHRI P. V. RANGAYY.\ 
NAJDlll: (a) 3.18.891 person~ are on 
the wai•ing list f\)f tele.phnne connec-
tion!> in Delhi as on 1-7-1991. Th..: 
category-wi\e breakup t<; given 
below: 

(i) Own Your 
Telephone (OYT) 

(ii) Special Scheme 

(iii) General 

Total 

24,123 
5,676 

2,89,092 
3.18,891 

(b) Plans have bet'n dumn up to 
augment the equipred ~':'!'"dtv of 
exchanges from approximately ~ hakh 
lines as on ~1-3-1991 to approximate-
ly to lakh lines by 31-3·1995. With 
this the current waiting list as on 
1·7-1991 is expected to be substan-
tially cleared by 31·3·1995. 

[English] 

Graata to Agricu)tanl Uaivenldes 

2208. PROF. UMMAREDDY 
VENKATESWARLU: Will the Mini-
ster of AGRICULTURE be pleased 
to state: 

(a) whether the Indian Council of 
Agricultural Research is providing 
grants to Agricultural Univen,ities in 
the country; 

(b) if so, the grants given to the 
Agricultural Universities <!uring the 
last three years: and 

(c) the criteria follow~ in decid-
ing the quantum of grant to each uni-
versity? 

THE MINISTER OF ST.\.TE JN 
THE MINISTRY OF .. -..GRiCUL-
TtJRE (SHRI K. C. LENK:\) : (a) 
Yes Sir. 

!b) The: grant given by the Indian 
Coun~il of Agricultural Research to 
State Agricultural l'nj,-,;rsiti~s in the 
,:ountry <.iuring the last three years 
wa, Rs. 2tJ9.24 crores. 

(~·J 1 he India<t Council of Agricul-
iura! Rv~arch provide~ Jcvdopment-
al a· .btance to State Agricn!tnral lJni-
vcr~ities main!\ throul!.h twn S<.~hcmes 
:~amcly: · ~ 

·[srabli!>hmcnt anl' IJevelopment of 
Agricultural l"niver:.ities' and 

·National Aericultural R\!search 
Projed. ~ 

The quantum of assi-;tance under 
the 'Establishment and Dcvelupment 
of Agricultural Universities· which is 
meant for the development of infra-
stntctural facilities for educational 
programmes. is decided on tbe basis 
t)f the developmental plans •mbmitted 
hy t>aC'h university. 

The quantum of grant under the 
National Al!ricultural Resean::h Pro-
ject is decided on the basis of the as-
·~ent of available resources and 
future requirements through an app-
rai.'lll1 report 
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Edacatioul Facilities to ChJhJren ol 
FisJlenaea 

2209. SHRI G. DEVERA YA 
NAIK: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether the Government pro-
pose to extend the educational facili-
ties to the children of Hshermen in 
near future; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MllLLAPPALL Y 
RAMACHANDRAN): Ia) and (b) 
The Central Gov~rnment have no 
programme ·scheme to establish 
Schools exclusively for tbe children of 
fishermen. However. States; Uts open 
Schools in coastal areas to facilitate 
education of children oi fishermen 
alongwith the children from other 
communities. 

2210. SHRIMATI BASAVA RA· 
JESWARI: WilJ the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) the total number of electronic 
tdepbone exchanges insta11ed so far in 
Karnataka; and 

(b) the total nuiDber of such ex-
changes proposed to be installed dur-
ing the current year; rlistrict-wise? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY· 
Y A NAJDU):! (a) The total number of 
elcctroaic telepltone exchanges as on 
31-7-1991 in Karnataka is 384. 

(b) 391 electronic telel:tbone ex· 
clwlps are proposed to be in,tatled 
duriol 1991·92. 

District-wise break-up is as under:-

l. Mandya. 20 
2. Tumkur . 19 
3. Kolar 19 
4. Davangerc 13 
5. Hassan 20 
6. Bellary 13 
7. Raichur 17 
8. Bijapur 19 
9. Gulbarga 27 

10. Karwar (U.K.) 23 
II. Kodagu . 32 
12. Chikmaglur 34 
13. Shimoga 21 
14. Mysorc 24 
15. Mangalore (D.K.) 41 
16. Dharwar I!S 
17. Belgaum 20 
1~. Bangalorc II 

------
Total 391 

-----
[ Trr•11slatton] 

Crop IBIIII'allCe Sdlea~e 

2212. SHRI PHOOL CHAND 
VERMA: 

SHRI RAMESHWAR PA-
TIDAR: 

WiJJ the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether the Government pro· 
pose to extend the Comprehensive 
Crop Insurance Scheme to non·loanec 
farmers: 

(b) if so. the details thereof: 

(c) whether the Govcrnrru:nt pro-
pose to implement this Scheme in 
such a wa)· that the farmers. whose 
crops are insured are com~nsated for 
the total losses actually suffered by 
them; 

(d) if so. the deWis thereof and if 
not. the rCWIOoa tflerefor; and 
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(e) the States covered bv the Com-
prehensive Crop Insurance· Scheme so 
far? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y RA-
MACHANDRAN): (a) to (c) There 
is no proposal either to extend the 
Comprehensive Crop Insurance Sche-
me (CCIS) to the non-loanee farmers 
or implement it in such a way that 
the farmers covered thereunder are 
indemnified for the total Ic.ss actuall) 
suffered by them. 

(d) The system of indemnification 
under the CCIS is based on the cost 
of production of the crops. It bas 
therefore. been linked to loans. The 
sum insured is 100°:, or the ;;rop loan 
subject to a limit of R!.. 10.000 - per 
farmer. 

(e) So far 19 Stah:s viz. Andhra 
Pradesh. Assam. Bihar. Goa. Gujarat. 
Himachal Pradesh. J & K. Kamataka. 
Kcrala. Manipur. Madhya Pradesh. 
Maharashtra. Meghala;:a. Orissa. Raj-
asthan. Tamil Nadu. Tripura. Uttar 
Pradesh. West Bengal and U.Ts. of 
A & N Island. Daman & Diu, Pondi-
cherry and Delhi have implemented 
the Crop Insurance Scheme. in one or 
more season since Kharif 1985. 

[Ent/islr] 

Terrorista R1h nr d 

2213. SHRI P. C. THOMAS: Will 
the Minister of HOME AFFAIRS 
be pleased to state the number of 
terrorists released in exchange of 
persons kidnapped by te~orists in 
Punjab. Jammu and Kashmtr and As-
sam during last one year, separately 
and organi8ation-wise? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN· 
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 
JACOB): Information is beiDa col-
lected aqd: will be· laid on. the Table 
of' 'Ute ~Hoose: · · 

2214. PROF. ASHOK ANAND-
RAG DESHMUKH: Will the Mi-
nister of HOME AFFAIRS be pleas-
ed to state: 

(a) whether an attempt was made 
by terrorists in Delhi recently on the 
life of the Director General of I:>oof'-
darshan resulting in injuries to him 
and the killing of his car driver: 

(b) whether the culprits have since 
been apprehended: and 

(c) what special security measures 
are being taken in Delhi and at other 
stations of Doot darshan and All In-
dia Radio to provide adequate safe-
ty to TV and AIR officials? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) Yes. Sir. On 13th 
June, 1991 at about 9.20 a.m. an at-
tempt was made on the life of Dine-
tor General Doordarshan in Delhi 
resulting in injuries to him and his 
two security guards and the kilUng of 
his driver. 

lb) No. Sir. 

(d Eight officers of the AU India 
Radio and Doordarshan in Delhi have 
been given personal protection and 
13 offices !installations of the AD In-
dia Radio and Doordarshan in Delhi 
have been provided armed guards. 
The Government of India have ~ 
quested the State <i<'vemments to take 
appropriate measures for the security 
l)f official~ worldn~ with Doordar-
shan and the An tridia Radio. The 
State Governments have been further 
requested to take soecial precautions 
for the prvtection of premises/equip-
ment · of Doorda.rshan and AD Jncfia 
Radio. . 
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Ceamtl As I lace fer E~ of 
lrriptia Projects 

2215. SHRI NURAL ISLAM : 
Will the Ministel' of WATER RE· 
SOURCES be pleased to state: 

(a) the total irrigable and irrigated 
area in Assam: 

!b) the amount of Central assist-
ance provided to various States for 
execution of irrigation projects dur-
ing the last three years. year-wise: 

(c) whether the Government pro-
pose to pro,·ide more funds to As-
sam and other North-Eastern States 
for this purpose: and 

HH if so. the details thereof? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDY ACHARAN 
SHUKLA): (a) As per Land Use 
Statistics (1987-88 Provisional). the 
total irrigable and irrigated area in 
Assam are 3229 thousand hectares 
and 572 thousand hectares respec-
tively. 

(b) Plan outlays for aU the States/ 
Union Territories for execution of ir-
rigation projects durin~ the last three 
years wore as under:-

1988-89 
1989-90 
1990-91 

(Rupees in 
crores) 
3659.88 
3657.87 
3876.06 

(c) aod (d) Plan aUocationJ are de-
cided on the basis of Annual Plan 
dilc:ussions beJd in the Plannina Com-
mission with the State GoverDJ11Cfttl. 
Presently the quantum of additional 
funds 10 be provided to Assam and 
North Eastern States is not known. 
(T.....,km] 

. ~16. SHRJ B.ATILAL KALIDAS 
VNt.NA: WiD the ·Miailf« <Jf AIJ-
RIC'UL nJRE be ple1nd to · Jtate 

the total quantity of rice and wheat 
produced during the last three years 
in Gujarat? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL· 
TURE (SHRI MULLAPPALLY 
RAMACHANDRAN): The estimat· 
ed production of rice and wheat in 
Gujarat during the last three years is 
given as below:-

(Lokh Tonnu) 

Crop I 988-89 1989-90 1990-91 
Rice 8.66 8.17 7.91 
Wheat 15.12 11.02 t3. n• 

*Provisionally estimated. 

Gaap f1ood Coatrol Board 

2217. MOHAMMAD ALI ASH-
RAF F ATMl : Will lhe Minister of 
WATER RESOURCES be pleased 
to state: 

(a) the objectives of setting up of 
the Ganga Flood Control Board: 

(b) the work undertaken by the 
Board in Bihar so far: and 

(c) the dotails of its memben? 

THE MINIS1ER OF WATER 
RESOURCES (SHRI VIDY ACHA· 
RAN SHUKLA): (a) The Board 
was set up to prepare and implemeot 
integrated plans to tackle the flood. 
erosion and drainage problema in the 
States of the Ganga Sub-basin. 

(b) Comprehensive Plans of Flood 
Management of all the river aystema 
in Bihar have been prepared. 

(c) The Board is headed by the 
Union Minister of Water RCIOUI'Cel 
as Chairman. Tho Members are the 
Chief M'miJtera of acWJD Ganp bllin 
Statea. Lt. Goveraor of Delhi. tho 
Union MiniJton of FiDaDCO, Surface 
Transport. Railways and Aaricultule. 
Member. PJ.annlna CommJII1oa aDd 
Oairman. GIDia Plood Calltlol 
('ommjnJoa u Mfta- •••• ....," 
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Vlllt of fonaer Prt.e MJailttlo to 
N .. 

2218. SHRI SIMON MARANDI : 
WiJJ the. Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether the former Prime Mi-
nister visited Nepal during February. 
1991: 

(b) if so. the outcome of the talks 
held by him with the Nepalese lea-
ders on hilateral issues: 

. (c) whether any agreement was also 
stgned hetween the two countries 
during th~ visit: and 

(d) if so. the details thereof? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a> Yes. Sir. 

(b) The talks between the Prime 
Minister of India and the Nepalese 
loaders coveroo various bilateral. re-
gional and internatonal issues of in-
terest to the two countries. Several 
!mpo~a~t steps were agreed upon for 
mtenstfymg mutual beneficial bilate-
ral cooperation. A High Level Task 
Force was established to prepare a 
comprehensh·e programme of bilato-
ral economic cooperation. In the 
fie!d of water resources. it was agreed 
that detailed consultations would be 
held on the major projects-Kosi. 
Kamali & Pancheshwar--cuhninating 
in a full review by the Indo-Nepal 
Sub Commission on Water Resources 
in April. 1991. India agreed to ex-
tend the facilities at the Indian-aided 
project. the Bir Hospital in Kath-
mandu. from 300 to 500 beds. We 
also agreed to open three more bor-
der points for transit for third coun-
try . nationals. as desired by NC(Mll. 
Action has alludy been taken to un-
plcment all these decisions. 

(c) No. Sir. 

(d) Does not arise. 
9-21 LIS(ND/91 

Developmeat of OrdlaNs 

2219. SHRI RAMESHWAR PA· 
TIDAR: Will the Minister of AG-
RICULTURE be pleased ~ state: 

(a) the incentives given to small 
farmers for the development of or· 
chards; 

!b) whether the Government pro-
p:>Se to relax the ceiling on holdings 
of orchards owned by rich growers; 

(c) if so. the details thereof; and 

(d) if not. the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL· 
TURE (SHRI MULLAPPALLY 
RAMACHANDRAN): (a) The 
Government of India are implement-
ing a Central Sector Scheme for the 
Integrated Develcpment of Horticul-
ture under which inputs such as fruit 
saplings. fertilisers and pesticides 
are provided at subsidised rates. The 
State Governments have ba!n speci-
fically advised to identifv small and 
mariinal farmers while rmplementing 
the scheme. The State Governments 
have their own schemes for supply 
of inputs at subsidised rates. the rates 
of which vary from State to State and 
crop to cror. Technical guidance 
is also provided. 

(b) to (d) Land is a State subject 
and laws imposing ceiling on land 
holdings are state laws. Role of 
Government of India is advisory. 
Guidelines are issued from time to 
time to the States re2ardine different 
asoects of ceiling legislation~ and land 
reforms. There is oo proposal un-
der consideration at present for re-
laxing the ceiling on holdings of or-
chards by rich growers. 

CoMr•1iolt of RHa Te~~~ple at 
Ayo6ya 

2220. SHRJ KAMLA MISHRA 
M.~DHUJCAR: Will the Minister 
of HOME AFFAIRS be pleased to 
state: 

(a) whether the VJShva }fmdu 
Parisbad bas docidod No9cinber t8. 
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19<) I as dt:adline to take action on 
the constr.:ction of Shri Ram Temple 
at Ayodhya: 

(bl if s6. the rea .. :tkm of the Gov-
ernment thereto: and 

(cl the details of the steps taken by 
the Government !.l scttk the issue 
amicably? 

THE ~11NISTER OF STATE IN 
THE ~1l~lSTRY OF PARLIA-
ME'ITAR'{ AFFAIRS AND MINI-
STER OF STATE II\ THE MINIS-
TRY OF HOME A.FFAIRS <SHRI 
\1. M. JACOB): <a) to (c) The 
ma!!er is subjud;ce and the issue pri-
marih ..-~~n~·erm the State Govern-
ment· of Uttar Pradesh. Central 
Govemm:nt h:l\e 0{)1 rl'ceived anv 
communication from the State Gm~­
crnment of l'ttar Pradesh in this re-
gard. 

[English] 

Sairide by two Indian smdfttts in 
:\1oscow 

2221. SHRI 
'AY . .<\K: 
EXTER!'\Al 
to state: 

MRUTYUNJAYA 
Will the Minister of 
AFFAIRS he pleased 

(a I \\ hether two Indian students 
h:we r~p:,rtedh committed suicide in 
a Mos;;-ow hotel: and 

Cbl if ... o. the s!e~ taken by the 
Government to obtain c(lmplete de-
tails in thi~ regard? 

THE MI"''ISTER OF EXTER· 
NAL AFFAIRS (SHRJ MADHAV-
SfNH SOLA~KD: (a> Government 
were informed by Indian Embassy in 
Moscow on 8th July 1991 that Sbri 
Sanja) Shandilva and Kumari Shalini 
Gova! reportedly attempted to com-
mit s·•i::!c!e on 6th July 1991 by jum· 
ping from the latter's fifth ftoor bos· 
tel room in Moscow. Subsl'quentlv. 
borh. unfortunately succumbed to 
their injuries. 

a,) The Indian Embatsy in Mos. 
cow bas been in c<Jilltallt contact with 

the arr.ropriate Soviet authorities 
with a v1ew to ensuring that proper 
investigations into the tragic incident 
are conducted. Sovil!t authorities 
have conducted detailed post mortem 
l)n the bodies. The police investiga-
tion report is awaited. 

Indo-USSR Treaty OR Peue. 
Friendship and Co-operation 

2222. SHRI RABI RAY: WiiJ the 
Minister of EXTERNAL AFFAIRS 
he.! pleased to state: 

Ia) whether the Government are 
contemplating to renew the Indo-So· 
viet Peace. Frit:ndship and Coopera-
ti<lll Treat\· siened in 1971 which is 
dt:e to ex pin:- in August. 1991: and 

(bl if so. the steps taken by the 
Government in this regard so far? 

THE MINISTER OF EXTERNAL 
AFJ-'AIRS <SHRT MADHAVSINH 
SOLA~K ll: (a) and <b) In accord-
an.::e with Article I I of the Indo-So-
vi.:t Treatv of Peace. Friendship and 
Cooneration. the Trcatv stands autn-
maticallv extended for· a further pe-
riod of ·5 year;. 

[ Trull.\/(1/ ion] 

ln4o-Nepal talks OR Water Resources 

2123. SHRJ NAWAL KISHORE 
RAJ: Will the Minister of WATER 
RESOURCES he pleased to state: 

(a) the details of bilateral talks 
held in .«\pril. 1991 in the second 
meeting of Indo-Nepal Sub-Commi~­
!.i.m on Water Resources: and 

(b• when the next meeting is likely 
ICI he held? 

THE MINISTER OF WATER 
RESOURCES (SHRJ VIDY ACHA· 
RAN SHUKLA): (a) It was aareed 
tn complete the studies on Panchesh· 
war and Kamali Pr<•jects. jointly 
linalise the extension of river em-
hanlcments at border. and expedite 
setting up of fklod rorecasrin!f Sta· 
lions in Nepal. 
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(b) Next meeting will be held on 
dates mutuallv convenient to India 
and Nepal. · 

[English) 

Moderabatioa of Integrated Steel 

. 2224. SHRI BHAGEY GOBAR-
DHAN: Will the Minister of STEEL 
be pleased to state: 

(a) the progre:.s made so far in the 
modernisation of the integrated steel 
plants of Steel Authorit)~ of India 
Ltd. <SAIL): 

(b) the total amount including fo. 
reign exchange likely to be incurred 
thereon; 

(c) whether the \:Ountry will be 
self sufficient in sh.'d after their mo-
dernisation: and 

(d) the time by which the moderni-
sation work is likely to he Ctlntpleted'! 

THE MINISTER Of- STAlE Of 
IHE MINISTRY OF STEEL 

(SHRI SO!Ioll"OSH MOHA!' DEB>: 
(a). (bl and <d) The status \lf the mo-
dernisation· projects in respect \lf the 
four Integrated Sted Plants llf Steel 
Authority of India Limited CSAIU 
is as fol!ows: 

The Modernis1ttion Project of Dur-
gapur Steel Plant is alread) under ex-
cution. While the progress in res-
pect of certain packages llf work has 
nor been in a'-\:ordancc with the 
schedules drawn. the \Werall comple-
tion schedule of March. 1993 set for 
the whole proje~t is likely to be 
adhered to. The sanctioned dcfini-
uve cost estimate for the project is 
Rs. 2667.6 crores. inclusiw of a fo-
reign exchange component of Rs. 685 
crores. 

The modernisation of Rourkda 
Steel Plan is being taken up in two 
phases-Phase-1 consisting of 9 indi-
genous packages is likely to be com-
pleted tiy July. 1993. Phase-It con-
sists of 15 indigenous and ~ gktbal 

packages. Orders for 10 out of 15 
indigenous packages have been lina-
lise<l. The bids for the globM pack-
ages are being scrutinised. The likely 
date of completion of Phase-H is 
October. 1995. The sanctioned cost 
of modernisation of Rourkela Steel 
Plant is Rs. 2461 crores, inclusive of 
a foreign exchange component of Rs . 
396 crores. 

A proposal at an estimated cost 
of Rs. 109() crores. inclusive of a fo-
reign exchange component of Rs. 483 
~:rorcs. for the modernisation of Hot 
Strip Mill and imtallation of the Con-
titHtous Casting facilities at Bokaro 
~ted Plant is at present undei· con-
sideration of the Government. This 
module of modernisation is expected 
hl he c,Jmpleted within 36 months of 
ihl.! placement of orders. An invest-
ment dedsion on Jhe rroposed pro-
je.:t is ~er to be taken. 

Various options for the prt.lposed 
m\xlerni:-.ati\m of Burnrur \VllTks of 
liSCO are at present under examina-
tion or the Gon:rnment. An in\"est-
ment de:ision is e"(pected to be ta-
k.en sh,,rtly. The project is Jikelv to 
take about 5 years for completion. 

k) lhl,U~h the pn>duction of the 
lntegr:tkd Steel Plants would increase 
"t~hstantially conseque.1t uP')n mo-
dernisatiou. there mav still remain a 
gap betwe~n th.: demand and the 
availability in the country. in respect 
of some SJX"i:i3l ,;ategories of iron 
and steel. 

Jharkaad Issue 

2225. SHRI BHAGEY GOBAR-
DHAN: Will the Minister of HOME 
AFFAIRS be pleased to state: 

tal the present status of the nego-
tiatillOs in connectk.1n with the demand 
for creation of a Jharkand State: 

(bl whether the Government are 
considering a further round of dis-
cussion in near future on the sub-
je~.·t with the concerned parties: and 
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(c) whether adeq_uate steps are be· 
ing taktp to proVIde better adminis· 
trcltiOtl tn the areas which ate affect-
ed· by the: 'tforesaid demand? · 

THE -MINISTER OF STATE IN 
THE MINISTRY OF PARUAMEN· 
T ARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. JA-
COB): (a) to (c) After the sub-
mission of the report by the Com-
mittee on Jharkand Matters, inter-
action bas taken place with a number 
of political parties of Bihar and Go-
vernment of Bihar. Government are 
in constant touch with the State Go-
vernment with a view to find wa,·s 
and means for a viable solution to 
the Jharkand problem. 

According to the Government of 
Bihar. measures have been taken to 
accelerate the pace of development in 
the area in question and to provide 
greater satisfaction to the people. 

Rett• t rat of BMDte Ore for 
AI I b ..... at J)a Jodi 

2226. SHRI K. PRADHANI: Will 
the Minister of MINES be pleased 
to state: 

(a) whether the production of Bau-
xite ore from Koraput in Orissa is 
sufficient to meet the requirement of 
the Aluminium Plant at Damanjodi: 
and 

<b) if so. the details thereof? 

THE MINISTER OF STATE OF 
THE MINISTRY OF MINES (SHRI 
BALRAM SINGH Y ADA V): (a) 
and (b) Tbe Alumina Plant of 
NAlCO at Oamanjodi is fed by Bau-
xite from its captive mine at Panch-
patma1U in Koraput district. This 
rnif\C . bas a capacity of 24 lath tonn-
es per annum. which is adequate to 
meet. the requirements of the Alumi-
na Plant. Durins the current year 
1991..92, the Alumina Plant has not 
ex~need .,, dil&ulty in obtain· 
m,· its requirement of Bauxite. 

2227. DR. KARTIKESHWAR 
PATRA: Will the Minister of COM· 
MUNICA TIONS be pleas«! to state: 

(a) the details of telephone exchan· 
JCS. capacity-wise and the number of 
persons on the waiting list as on June 
30, 1991 in Balasore District of 
Orissa: 

(b) whether the Government have 
any plan for expansion of telecom-
munication facilities in Balasore Dis· 
trict; and 

(c) if so. the details thereof and if 
not, the reasons therefor? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY· 
YA NAIDU): (a) The details or 
telephone exchanges with the type or 
exchanges. its equipped capa.:ity and 
No. of persons on the waiting list u 
on ~0-6-1991 in Balasore district are 
given in the attached statement. 

(b) Yes. Sir. 

(c) The important telocom develop-
ment plans in the Balasore district or 
Orissa during 1991-92 are as under: 

Commissioning of 4 new exch&DJCS 
strowger type of 25 lines each. 

Openins of 15 Jooa distaace public 
telephones at Gram Pancbayat 
headquarters under Radio 
(MARR> scheme aDd 5 on open 
wire media. 

Expansion of 4 new exchaDJe&:-

Ba1uore by 288 lines <already 
expanded this yean 

Bbadrak by 188 lines 
Oulndahali and Remuna by 88 

lines each. 

Replacemeat of Balipal 64 Pon 
oloctrooic excbaaae by 128 
Port +ctronic aclutll,e. 
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St. 

Replacement of about J3 electro-
mechanical small size exchan-
ges (MAX-III) by electronic 
exchanges. 

Replacement of Balasore and 
Bhadrak strowger exchanges 
by electronic exchanges. 

Provision of about 400 new tele-
phone connections. 

Introduction of STD ~ to Raj-
nilgiri, Sbenpda. Remuna. 
Basta, Chandabali. DbamMPf, 
Baliapal, Basudevpur and Tibidi 
after commissioning of req'Qisite 
tr~missiotr metfilt. (The STD-
at Rajnilgiri and Remuna baa 
been provided during tbil yoar). 

Details of T~/epho11e Exchanges as on 30-6-/991 in Balasore District of Orissa 

Name of Telephone 1)pe Equipped Jtmting 
No. Exchange capacity list 

2 
3 
4 
5 
6 
7 
8 
9 

10 
II 
12 
13 
14 
IS 
16 
17 
18 
19 
20 
21 
22 
23 
24 
25 
26 
27 

2 

Balas ore 
Bhadrak 
Chandipur 
Basta . 
Chandabali · 
Jaleswar 
Ra.inilgiri 
Soro 
Rem una 
Dalia pal 
Bant 
Oehurda 
Tihidi 
A rna pal 
Basudevpur 
Baunsadiha 
Bhandaripokhari . 
B.T. Pur 
Chandaneswar 
Dhamnagar. 
Dhusuri 
Oopalpur 
Gandibed 
Ohanteswar 
Khaira 
Kupari 
B.O. Pur 

3 

Strowger 
--do--
Electronic 
. --do--
·-do-
- do-
--do-
--do-. 

-do--
·-do-
--do-· 

---do--
-do-
StroW1!Cr 
· -do--
-. -do-
---do--
--do--
-do--
Electronic 
Strowger 
Strowger 
... -do--
-do-· 
Electronic 
Strowger 
Electronic 

(Lines) (Nos.) 

4 5 

1900 116 
900 67 
384 96 
88 Nil 
88 1 

176 4 
176 Nil 
176 7 

88 Nil 
56 Nil 
56 Nil 
56 Nil 
56 Nil 
25 2 
50 9 
25 Nil 
.25 J 
50 
50 I 
56 Nil 
25 
25 Nil 
so Nil 
25 6 
56 Nit 
2' Nil 
S6 Nil 
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28· ·Nagram Strowger 25 Nil 
29 Pirhat. ---do--- 25 Nil 
30 ~ulpur ---do- 50 Nil 
31 Rani tal --~0- 25 1 

32 ·simulia --do- 25 2 
33 Rupsa ·--do-- .25 Nil 
34 Sheragada Electronic 88 Nil 

. Culaew• Plaacatioa 

2228. SHRI KODIKKUNNIL SU-
RESH: Win the Minister of AGRl-
CUL TURE be pleaS\!d to state: 

(a) the domestic consumption and 
expon of cashewnut during 1990-91 in 
the country; 

(b) the State-wise production of 
cashewnut during the above period: 
an~ 

(c) the additional area likely to be 
brought under cashcwnut plantation m 
Kcrala this year? 

THE MINISTER Of STATE IN 
THE MINISTRY OF AGRICUL· 
TURE fSHRl MULLAPPALL Y RA· 
MACHt\NDRAN): ta) It is estima-
ted that domestic consumption of raw 
caJbewnut in the country during 1990- · 
91 was roughly 1.63 lakh tonnes and 
the export of cashew kernels durina the 
same period in terms of raw cashew-
nut was 2.0 lakh tonnes. 

(b) The Statewise production of raw 
cashewnuts during 1990-91 is given 
below:-

State Production 
(000 tonnE'I) 

--~------------------ 3 2 

f.~.;~aJa 
2.- . K.arnatata 

142. J 
25.8 

2 3 

3. Andhra Prade~h 37.H 
4. Tamil Nadu 1.2.5 
5. Go•• 14.1 
6. Maharashtra 29.5 
7. Oris~a 29.1 
H. West Bengal 3.4 
9. Pondicbcrry and 

Tripura . . 0.3 

294.6 

(C) lt i:. proposed to bring additional 
area of 200 ha. under cashewnut by 
plantmg donal material in Kerala dur-
mg 1991-92 under tbe Central Sector 
Programme for lnte!rated Develop-
ment of Cashew in lndia. Besides. 
rhe Government of Kerala propose to 
cover 1000 ha. under the State Sec-
tor Area Exransion Programme dur· 
ing this year. 

ou ...... Olldftdoll .. Kenlla 
2229. SHRI KODIKKUNNIL SU· 

RESH: Will the Minister of AGRI-
CULTURE be pleased to state: 

<a l whether there i~o proposal 10 
plant more oil palm trees in Kerala, 

(b) if so. the details thereof; aDd 

(c) the oil palm fruits produced 
during. the last three yean in Korala'! 

THE MINISTER Of STATE IN 
l"HE MINISTRY OF AGRICUL-
TURE (SHRI MULI.APPALLY RA· 
MACHANDRAN): (a) Yes. Sir. 
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(b) There is a proposal to raise oil 
palm on 5000 ha. in Kari lands of 
Kuttanad. The proposal envisages 
developing 200 ha. of oil palm on 
Kari land as a pilot scheme. 

(~) The oil palm fruits produced 
durmg the last three years in the 
plantations of Oil Palm India Limit-
ed. Kerala is given below: 

1988-89 
1989-90 
1990-91 

10,400 Ml 
10.353 MT 
12.424 MT 

S.T.D. FadUty iR Kollam District of 
Kenlla 

2230. SHRI KODIKKUN~Il SU-
RESH: Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) whether the Union Government 
propose to provide STD facilitv in 
various Telephone Exchanges in. Kol-
lam district of Kerala: 

tbl if so. the details thereof: and 

(c) the action t;tken in this regard'? 

rHE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
(' A TIONS (SHR 1 P. V. RANG A Y-
Y A NAIDUI: Ca) Yes. Sir. pro-
gressiYely during the COfJitB years. 

(b) The following stations are plan-
ned to be provided with S.T.D. faci-
lity in Kollam distrkr during 1991-92. 

ANCHAL. CHAVARA. OC'HIRA & 
PATHANAPURAM. 

(c) The necessary infrastmcturc i~ 
bein!! created. 

rTfYIItlilmionl ,...dioa of Foodpa'v In 
Rajudtll'll 

2231. SHRI DAU DAYAL JO-sm: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether the production of 
wheat. millet and maize have been 

de.clining in Rajasthan duri¥ the last 
la.st .three years: 

<bl if so. the reasons therefor: and 

(c) the steps taken by the Govern· 
ment to arrest the declining trend in 
fooJgrains production? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRJ MULLAPP ALLY 
RAMACHANDRAN): (a) ·No. Sir. 

<bl The que~tion does not arise. 

(c) To assist the State of Rajas-
than for increasing · the production 
and producti..,ity of foodgrains, a 
Special Foodgrain Production Pro-
gramme (SFPP}~wheat and maize & 
rnil!ets is being implemented sinee 
the last thre\! years. 

[English] 

lrriptioa Projeds of Kenla 

22.32. SHRI T. J. ANJALOSE: 
Will the Minister of WATER RE-
sot:RCES be pleased to state: 

1 a l the details of irrigation project 
of Kerala pending with the Unibn 
(J,wernment: and 

(bl the reason.' for delav in accord~ 
ing clearan.:e to those projects and 
the time by which those are ·likely to 
he cleared? · 

THE MINISTER OF WATER 
RESOL'RCES (SHRl VlDYACHA-
RA'i SHUKLA): Ia) and (b) ihcre 
is only one project. namely. ldma-
!ayar lrri~ation Project under the·con-
sidemtion of the Central Water Com-
mission. 

The ldmalayar Irrigation Project 
report f,,r an estimated cost of 
Rs. 17.85 crores was first received at 
Ct·ntral Water Commission in June 
1976. The observations on tbe pro-
je~.·t proposa I were :-:ent to the State·. 
Govemment rllr compliance. The 
State Government informed·· in Feb-
ruary 1985 that the project •Was. bema 
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IIHJIIGiHd. Subsequently a modifi-
ed tepOit for an estimated cost of 
Its. 67.40 crores envisaaina benefits to 
aa eta of 27SOO hectares has been 
IMiM in Juae 1990. The State 
Gov«DJDCCl have been requested in 
~ 1990 to fumisll clarifications 
for decidiag tft aceep~iabllift for de-
tailed examination. The 4leanmce 
depcDds upon bow soon the Slate- Go-
"Vemmeat compJies with the observa-
tiaos aod establishes techno-economic 
viability d the piOjcct. 

(T~ •... , . .,,... ..... ~ 
~3. SHRI BIRJVNESHW AR 

PJlASAD MEHTA: WBJ tho Mim-
stcr of MINES be pleased to state· 

(a) .._.bora large number of mica 
milles ill Bibar have been closed: 

~ if so. the details thereof and .. =~ •of WOIU's .... red UD-
~p> as a result thereof: 

-~· . }! J 

:tc1 ......_ * Go\WIUDellt pro-
JIDie .. ~ -y illqairy in this 
J'tlllld;ad· 

: .• the tteps taken/beiDa takeo by 

:..~.:.,.::t:d: 
..._, .nade_. uaelnployed? 

·1118 NIJIIIR'I!a OF STATE OF 
~ iiiNII'RY OF MINES (SHRJ 
ut.aAM ti'NOH YADA V): (at 
•• The ..,._.,. ia being col· 
.._.. .aad will be laid on tbe Table 
Qf_ ... Ho-. 

,_. ..... ln<ts ........ 

(b) the percentap of this land 
brought under irrigation so far'! 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHA· 
RAN SHUKLA): (a) and (b) The 
total cultivable area of Bihar is I t 248 
thousand hectares. The Gross area 
brought under irrigation facilities up-
to I 990-91 is 8.4Sl thousand hectares. 
which is 75.14% of the cultivable 
area. 

(En,tlslr] 

LudRoldiJip 

2235. SHRI SUSHIL CHANDRA 
VARMA: Will the Minister of AG-
RtCUL TURE be pleased to state: 

(a) the percentage of land holdings 
of small and marginal farmers and 
the actual area cultivated by them in 
the country: and 

(b) the estimated marketable sur· 
plus of foodgrains produced by the 
sma11 and marainal farmers in the 
country and its percentage to tbe 
total marketable surplus cA food· 
grains? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL· 
TURE (SBRJ MULLAPPALL Y 
RAMACH~RAN): (a) Accord· 
ing to the results of Agricultural Ceo-
sus. 1985-86 the porcontaae of •ra· 
tional boldiags of small and marginal 
farmen to the total number of opcta· 
t10nal holdings ill the eountry is 18.4 
and S7.R respectively. The net culti· 
vated area of small and marginal far· 
mers in the country is 242.0 and 
206.3 lath hectafts respectively. 

(b) Information is not available. 

(a) the number .t towlllf baviDa 
I1'J) 6M:ility ia Aldin ..,.. at 
Jll ····~ ..... . . . 
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(b) the number of towns for which 
l>Uch fadlity is proposed to be pro-
vided during next year? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) I 17. Sir. 

(b> 25 Sir. during 91-92. 

Foodpaias Producdoa 

2237. SHRI J. CHOKKA RAO: 
Will the Minister of AGRICUL-
l"URE be pleased to state: 

(a) the actual demand and produc-
tion of rice. wheat, jawar. cereals etc .• 
at present in the country; and 

Crop 

Rice 
Wheat 
Coarse Cereals 
Total Cereals . 

(b) the quantum of rice and wheat 
exported and imported during the last 
two years? 

THE MINISTER OF STATE IN 
THE MINISTR. Y OF AGRiaJL-
TURE (SHRI MULLAPPALLY 
RAMACHANDRAN): (a) The 
effective dmeand as reflected· by tbe 
net availability based on commodity 
flow approach of rice, wheat. ooarse 
cereals and total cereals in the coun-
try during 1990* (latest available) was 
as under:-

Net (Million tonnes) 
avai/abi- Production 

lit I' Gross Net 

66.99 74.05 68.43 
39.07 49.65 43.64 
26.19 34.31 26.19 

132.25 158.01 138.26 

(b) As per provisional figures issued wheat and rice during 1989-90 and 
by DGCI&S. ex ports and imports of 1990-91 have been as under :-

--
Rice 1990-91 

... 1989-90 
Wheat ·- 1990-91 

1989-90 

Quantity (in lakh 
t01mes) 

Exports Imports 

5.27 0.66 
4.22 5.44 
1.34 0.66 
0.12 0.40 

•co"responding production for this relates to the year 19R9-90 

[Tmnslarion] 

Jadlaa Tenttoriee IIIIMr Occapadoa 
nf FOftip Couabfes 

2238. SHRI DA U DAYAL JO-
SHI: Will the Minister of EXTER· 
NAL AFFAIRS be pleased to state: 

10-21 LSS'ND;"91 

(a> the areas of the country which 
:trc under occnration of foreign cnun-
tries-wise: and 

(h) the· effective steps taken by tb·e 
Government to retrieYe ·such areas 
durina the last three years? 
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THE MINISTER Of EXTERNAL 
AFFAIRS tSHRI MADHAVSINH 
~OLANKI): (a) Parts of the Indian 
State of Jammu and Kashmir are 
unda the occupation of Pakistan and 
China. The area of the state of 
Jammu & Kashmir presently under 
occupation of Pakistan is approxi-
mately 78.000 sq kms. The area un-
der occupation h:: China in Jammu 
& Kashmir is approximately 38.000 
sq kms. In addition. in the so-called 
Sino-Pakistani .. Boundary Agree-
menr· of 1963. Pakistan has illegally 
ceded approximately 5120 sq kms. of 
Indian territory in Pakistan O~cupied 
Kashmir to China. 

(b) With reszard to Pakistan. Go-
vernment have reiterated on several 
o;::casions that Pakistan must vacate 
the territory illegally occupied by it 
in Jammu & Kashmir. Government 
stand prepared for talks between the 
representatives of the two countries 
for a final settlement of the Kashmir 
issue under the Shimla Aszreement 
provided Pakistan first stops- its sup· 
port ft)r terrorism and thereby create<; 
a climate in which the talks will have 
meaningful result~. 

Government believe that all difte-
ren:es and problems with China 
should he resolved through peaceful 
negot;ations. The two sides are 
continuin2 their efforts to eVtllve a 
mutual understandin!! for seding a 
fair. reasonable and mutually accept-
able settlement of the boundary que"· 
tion which is in conformitv with na-
tional interests and natianal "'enti-
mentS. The India-China Joint Work-
till! Group bas been elitablished for 
this ~necitk purpo~. 

[ Emrlish 1 

A...,.._. Cydoae ReUef ao 
Alldlml ........ 

223q. SHR1 DATTATRAYA 
BANDARU: WiJJ the Minister of 
AGRlCUl TIJRE be pleased to state: 

(a~ the additiooal financial assist-
ance Jiven to Andbta Pradesh durittt 

1990-91 to meet the situation arising 
out of the cyclone that hit the coast 
in JQ90: and 

(b) the number of farmers benefit-
ed by the relief measures in Andhra 
Pradesh during 1990-91? 

THE MINISTER OF STATE I~ 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) Apart 
from releasing the Central share of 
Rs. 64.50 crores for 1990-91 towards 
th~ State Calamity Relief Fund. the 
Central Government provided the 
folbwing additional assistance to the 
Gowrnment of Andhra Pradesh to 
meet the situation caused bv cvclone 
of May. 1990: · · 

Cil Advance from Calamitv 

<Rs. 
Crorc.' I 

Relief Fund · 61.16 

(iii As,istance from Prime 
Mini<>ter's National 
Relief fund :? 00 

(iiil A~~i-.tancc from Indian 
People·, Natural 
Calamity Tru't. I . 3 7 

(hl 4.07 lakh small and marginal 
farmers were lx·nefited from the relief 
meas11reo; taken by the State Govern-
ment. 

f'oMtrudion ol Tidal Bank aiOIII the 
Coaff Une ia AJidbra ........ 

2240. SHRI OATTATRAYA 
BANDARlJ: Will the Minister of 
WATFR RESOURCES he pleased tn 
stale · 

(a) whether the Government or 
Andhra Pradeo;h hac; ~t any proposal 
lo the Uni<m GovcmrQ.ent for cons-
truction of a tidal bank along the 
coast line to prevent the damage caus-
ed by frequent cyclones: and 
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(b) if so, the details thereof and 
the reaction of the Union Government 
thereto'! 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDY ACHA-
RAN SHUKLA): (a) and (b} No 
proposal for construction of tidal bank 
along the coast line to prevent damag.: 
from frequent cyclones is received in 
the Central Water Commission. How-
ever, a ~cheme for prevention of 
erosion on the beach at Uppada 
villaee near Kak inada Port at an esti-
mak~d cost tlf R~. 65 lakh~ wa~ receiv-
ed in April. 1991. After examination. 
observation haw been sent to Andhra 
Pradesh Government in July. 1991 for 
compliance. 

lmplemeotatioa of Reconsmendatioo!l 
of \talhotra Committee on Property 

Tax Refonns 

2241. SHRI MADAN LAL KHU-
RANA : Will the Minister of HOME 
AFFAIRS be pleased to ... tat..:: 

(a) whether M.C.D. h;1s issued 
highly inllated property tax notices ~o 
a large numb<:r of property ,Jwner, m 
Delhi in 19Q I wittwut menti:ming th..: 
basis thereof; and 

(b) wheth..:r the Gon:rnment pnl-
p;-,se to implement the Malh,Jtra Com-
mittee recommendations to rathmalise 
the property tax in tlrder t• 1 prov id .. · 
relief to the property owner~? 

THE MINISTER Of S I ArE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MI:-.ISlER 
OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 

JACOB): (a) The Municipal Corpo-
ration authorities have stated that 
they have not issued highly inflated 
property tax notices to a large num-
ber of property owners in Delhi with-
out mentioning the basis thereof. 

(b) The Committee set up to recom-
mend an appropriate structure of pro-
perty tax as also suitable procedur~ 
fo its implementation have given the1r 
report to the Ddhi Administration. 
A proposal to bring about suitable 
legislative changes in the laws govern-
i.lg municipal tk1dies is und.!r exami-
nation by the Delhi Administration. 

1 Trum/,11 ionl 

Hotels and Guest Houses io Delhi 

2242. SHRI KALKA DASS: Will 
the Minbter of HOME AFFAIRS be 
pleased to state: 

{al the details of hvte!s and guest 
h ,uses heing run in Karol Ragh. 
Ram Nagar. Shankar Nagar and 
P..1harganj areas of Delhi: 

(b) th-: ~okt:.~ib of licenced and un-
li-:enccd h<Hds and guest houses 
;' !llong tlhlse: :.tnd 

(..: t the ~teps taken or proposed to 
!->..: taken "' dos~: thos~ unlicenced 
;,\)teb anJ guest h .. , use:.".' 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STA.TE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 
IACOBL (a) The number of hotels 
::nd 1!Uest houses being run in these 
ueas ~is as undl!r: 

--- ~----~-------~'"" --,----~------~ -- -~-------------·--

Karol Bagh 
Ram Nagar 
Shankar Nasar 
Paharganj 

~ ~------

Hotef., 

32 
25 

34 

Gllt'SI 
Housf'S 

24 

1-t 

60 

Total 

56 
39 

94 
-~-------- ~----~--
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(b) The number of licenced and these areas is as under: 
unlicenced hotels and guest houses in 

Karol Bagh 
Ram Nagar 
Shankar Nagar 
Paharganj. 

(.:) The anauthorised and unlicenc-
ed hotels ~~:ue"1 houses are heine chat-
laned from time to time by local po-
lice. The courts have also been mov-
ed for their closure. 

!English] 

Stanadoll Deaths 

2243. SHRI RAJNA TH SONKAR 
SHASTRI: 

SHRI MUKUL WASNIK: 
SHRI MRUTYUNJAYA 

NAYAK: 
SHRI GOPINA TH GAlA· 

PATHI: 
SHRI GOVINDA CHAN· 

ORA MUNDA: 

Will tbe Minister of AGRICUL· 
l'URE be pleased to state : 

(a) whether there has been several 
caJeS of ~tarvation deaths in the 
drouJht prone Kalahandi. Pbulbbani 
and Bolangir districts of Orissa: 

(b) if so. the details thereof: 

(c) the number of persons who mig-
rated from these districts to other 
parts of the country: and 

(d) the relief measures and develop· 
mental schemes~ to be laun· 
ched to meet tbe minimum require· 
ments of thete pmon5 living in those 
diltrkts of OriHa? 

THE MINISTER Of STATE IN 
THE MINISTRY OF AORICUL· 
TURE ($HR.I MULLAPPALLY 

Licensed Unlicenced 
Hotels Guest 

Houses 
Hotels Guest 

5 
3 

9 

Houses 

10 

5 

27 
22 

25 

14 
13 

55 

RAMACHANDRAN}: (a) to (d) In-
formation is being collected and will 
be laid on the Table of the House. 

Rio&s after swrsinadon of 
Sbri RaJ" Gudhi 

2244. SHRI DATTA TRAY A 
BANDARU: 

SHRI SHOBANADREES· 
WARA RAO VADDE: 

Will the Minister of HOME AF· 
fAIRS be pleased to state : 

(a) whether tbe Government are 
aware that riots broke out in diffe-
rent parts of the country particularly 
in Andbra Pradesh after the assassi· 
nation of Shri Rajiv Gandhi; 

(b) whether any assessment of los!) 
of lives and property during the riots 
has been made: 

(c) if so. the number of l·a.su~ltics 
and estimated loss of property in each 
State. particularly in Andhra Pradesh: 

(d) whether any compensation bus 
been paid in this regard; and 

{e) if so. the details thereof'! 

THE MIN1ST£R OF s1· ATE IN 
THE MlNISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRJ M. M. 
JACOB): (a) Yes. Sir. Some inci· 
dents ot violence have been reported 
from 10111e parts of tbe count!'\' 
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(b) to (c) The information is being 
obtained from the States /Union Ter-
ritory Administrations and will be 
laid on the Table of the House. 

Telephones sacctioned on l'riority 
Buls 

2245. SHRI RAJNATH SONKAR 
SHASTRI : Will the Minister of 
COMMUNICATIONS be pleased to 
refer to the reply given to Unstarred 
question No. 35M on August 30. 
1990 and state : 

(a) whether information regarding 
the number of telephones sanctioned 
on priority basis on the rccommen· 
dations of the Minister<> and MPs bet-
ween December I. 1989 and June 30 
1990 has since been .:ollected: and 

( b I if so. the details thereof and if 
not. the reasons for the delay'! 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNT-
CATIONS (SHRI P. V. RA!\GAY-
YA NAIDV>: (a) Yc~. Sir. 

(b) During the p::riod from l Th:-
ccmber 1989 to 30 June 1990. a 
total of 785 telephone connections 
were s:~m:tioned on llUt of tum priority 
basi' on th...: recommendations of the 
Ministers and M.Ps. 

CBI laqairy iato uaaudlorhied con-
struction in Delhi 

2246. SHRI RAJNATH SONKAR 
SHASTRI: Will the Minister of 
HOME AFFAIRS b.: pkased to 
state: 

{a} whctha th.: attention l)f th..: 
Government has tx:en drawn hl the 
news-item captionc.:d "CRl probe into 
illegal construction .. appearing in the 
Indian Express dated June 21, ! 991: 

(bl if S\l, the details of the New 
Delhi Municipal Committee \1ffkials 
against whom CBl inquiry has hecn 
instituted; und 

(c) the present position of the in-
quiry and the adion taken. ll). remov.: 
the unauthorised C\lnstrth'lH'n? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) Yes, Sir. A news-
item captioned "CBI Probe into ille-
gal . construction" appeared in the 
Inchan Express in its issue of 21st 
June, 1991. 

(bi and (c) A complaint against 
sdmc: officialo; of NDMC regarding 
unauthorised construction in a multi-
!.torcyed residential complex at Bhag-
wan Das Road is under preliminary 
inquiry by the Central Bureau of In-
vestigation. The NDMC have report-
ed that the removal of unauthorised 
construction has been kept pending 
in \'iew of the stay against the demoli-
tion granted by the Delhi High Court. 

I l'r£1/JSI£1fi01f 1 

Tenorist ioddeats in Delhi 

2247. SHRl MADAN LAL KHU-
RANA: Will the Minister of HOME 
AFFAIRS b-.: pleased to state : 

(a) the number of persons killed 
and injured in terrorist incidents in 
Delhi during the last three months: 
and 

(b) the amount uf rompensation 
p.1id to the next of the kin of those 
killed and inJured in those incidents? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) The number of persons 
killed and injured in terrorist incidents 
in Delhi durin~ the last three months 
b as follows : 

Killed l - 'Cd fiJ&U1 
April. 1991 ... _, 9 

May. 1991 6 59 

June. 1991 19 
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(b) Delhi Administration has so far 
paid comp.:nsation amounting to 
Rs. 3.24.000 to the next of the kin 
of those killed and injured. 

Ounpaip by De8U Polb 

2248. SHRI MADAN LAL KHU-
RANA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the outcome of the campaign 
initiated bv Delhi Polk\! tt 1 probe into 
its own DCpartment after the incidents 
of bomb explosion in P\llicc Stations: 

(b) whether the service-; of any 
policemen have been tenninated or 
anv polict..'lllan has ~n given warn-
in~ on the basi-; of the said investiga-
tion: and 

(c) if so. the particulars thereof.' 

THE ~fii'ISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) to (c) B<'mbs explo-
sion occurred in Police Stations Rajouri 
Gankn and Tilak Nagar on 
10-4-1990. A Constable cDriver) and 
his father. a Sub-Inspector. were 
f\1und involved. The Sub-Inspector 
has been arrested and the Constable 
(Drjver) has been suspend~ and dcc-
lar«!d a proclaimed offender. 

Waidll& 1...1111t for Telrp•.- Coaaft-
doM .. KMa Dlsarlct af ......... 

2249. SHRI DAll DAYAL JO-
SHI : Will the Minister of COM-
MUNJCA TIONS be pleased to state: 

(a) the total number of penons on 
the wailinl lilt for telephone con-
aectiwJs upto June. 1991 in Xota 
city. catqory·wisc~ 

Cb> tile toaal amount c:oll~¢d by 
the Dipartmcar under O.Y.T. and the 
interat paid on tbat amount; 

(c) the time by which the waiting 
list il likely to be cleared and dtC 
... taken by lhe Oovommcat .in 1bil 
repr4; 

(d) whether the GoYemment pro· 
pose to set up a new telephone ex-
change at Kota; and 

(e) if so. the details thereof'! 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI· 
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) The total num-
ber of persons on the waiting list 
upto June 1991 in Kota city. cate-
gory-wise is as under: 

OYT Special General 

374 397 5;66 
Total 6337 

(b) The total amount collected by 
the department from persons in the 
waiting list under OYT category is 
Rs. 22.44,000 and the accru.:d inte· 
rest is adjustable when the telephone 
h provided. 

(.:) Th\! pr.:~.:nt waiting li:.t is likely 
t•' b.: cleared progressively by March 
1994 in Kot:l City. Th.: following 
programs have been planned : 

1i) SOOO Jines new electronic ex· 
chanf!e is planned to be c,."tll11· 
missiooed in 1992-93. 

(ii) 3000 lines expansion llf dec-
tronic exchanae is plann.:d to 
be commissioned in 1993-94. 

(dt nnd (t•) Y~s. Sir. A lh!W elec-
tronic telephilOe exchange of SOOO 
lines is propoS~:d to be set up at Kota 
in 1992-93. 

~ ........... " ..... 
22SO. SHRJ DAU DAYAl 

JOSHI: 
SHRI RAM NAGINA 

MISHRA: 
SHRI ANNA JOSHI: 

Will the Minister of HOM£ AF· 
FAIRS be pleaed to state: 

(a) tbe number of penoas who have 
migrated from Kashmir Valley to 
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other parts of the country during the 
last three years: 

(b) the details of the facilities pro-
vided to them by the Government 
and the amount spent on them so 
far. head-wise: 

kl the steps taken by the Govern-
ment to check migration from the 
Vall\!y: 

<d) whether any migrant has re-
turned to the Valley so far as a re-
sult of the steps taken by the Gov-
ernment: 

(e) if so. the details thereof: and 

(f} the time by which these mi-
!!rants arc likely to be rehabilitated 
in the Valley? · 

THE MI~ISTER OF STATE 
TN THE MINISTRY OF PARLIA-
1\tE~TARY AFFAIRS AND MI-
NISTER OF STATE IN THE MI-
NISTRY OF HOME AFFAIRS 
tSHRI M. M. JACOB): (a) to (f) 
Rel!istrati~_m of Kashmiri migrants at 
places outside the Valk~ in Jammu 
and Delhi was started in the year 
1990 onlv. Over 69.000 migrant fa-
milies h~d been registered in Jammu 
and Delhi during the year 1990 and 
till June. 1991. more than 72.000 fa-
milies sto:xJ registered. 

2. In Jammu. the mi2rants are be-
ing given cash ;1ssistance of ~~- 10 
per dav per head subject to a mtxtmum 
of Rs: 1000 rer month per family 
of 4 or more rcrsons. in addition to 
free ration of 9 lest rke. 2 kg atta 
and I kg sugar per head per month 
and accommodation in Government 
buildings 'tents subject to availability. 
Free medical aid. blankets etc.. have 
also heen provided. 

3. In Delhi. cash relief of Rs. 200 
per person per month subject to a 
maximum of Rs. 800 per month per 
family of 4 or more persons is be-
ina provided to the: migrants living 
outside the camps. Those living in 
camps, set up by Delhi Administra-

tion. are being paid cash relief of 
Rs. 125 per head per month subject 
to a maximum of Rs. 500 per month 
per family of 4 or more members in 
addition to one time kitchen and 
bedding kit and monthly dry ration 
costing about Rs. 500. Arrangements 
for regular visits of medical teams to 
the camps have also been made. 

4. Instructions have also been is-
sued for admission of children to 
school!.. colleges and professional ins-
ttlutions. transfer of bank and postal 
saving accounts. payment of leave 
salary. Pensions and alsa expeditious 
disposal of LIC claims etc. 

5. The Government of Jammu and 
Kashmir have advised that during 
1990-91 an amount of Rs. 35.65 
crores and during 1991-92 till date 
an amount of Rs. 18.00 crores has 
been spent on payment of cash As-
sistance. Similarly. amount spent on 
distribution of free ration during 
1990-91 was Rs. 8.60 crores. where-
as durinl! 1991-92 till date Rs. 6.00 
nores have been spent. The Delhi 
Administration ha\e spent Rs. 3.79. 
50.87~ on payment of cash relief to 
mi2rants durin2 1990 and 1991 (upto 
~Oth June). ~ 

6. Protection to vulnerable commu-
nitv to check mi2ration is included 
in ·the overall scheme to maintain law 
and order in the Valley and patroll-
in2 h\· securitv forces have been in-
ten!>ified in the areas the.<~e people 
live in compact pockets. 

7. Althou!!h there are no reports 
of the mi~rant families permanently 
returning t~) the Vallev. the Govern-
ment o(Jammu and Kashmir has been 
asked to formulate a plan for re-
turn of the migrants to the Valley in 
stages. 

New Telephoae Conaedioas 

2251. SHRI · RAJVEER SINGH: 
Will the Minister of COMMUNICA· 
TIONS be p'eased to state : 

(a) the number of telephone con-
nections sanctioned during April this 
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ye~u along with the number of tele-
phones installed out of them: and 

(b) tlk! time by which the remain-
ing connection~ are likely to be pro-
\'ided'? 

THE DEPUTY MINIStER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANG A Y-
Y A NAIDU): (a) The number of te-
lephone connections sanctioned on 
out of turn priority basis during April 
1991 is 548(). The information re-
garding the number of tdephone in-
stalled out of these. is being collect-
ed from the field units and will be 
placed on the Table of the House. 

(b) The telephon.: connections in 
respect of those to whom these tde-
pbooe connections have been ~~mc­
tioned on out-of-turn basis '4iU be in· 
stalled progressively after observance 
of departmental formalities and sub-
ject to technical feasibility. 

Production of Graaolated Slq in 
Steel Plants 

2252. SHRl RAJVEER SINGH: 
Will the Minister of STEEL be pleas-
ed to stat!!: 

(a) the production of granulated 
slag in steel plants during 1988·8<> and 
JQ89-90: 

(b) the quantity of granulated slag 
supplied for the production of cement 
dJring the abnve period: and 

(c) the steps taken by the Govern· 
ment to improve its quality to en-
hance cement production'? 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL (SHRI 
SO"STOSH MOHAN DEB): (al and 
(b) Thl.' production of granulated 
slag at thl! integrated steel plants dur-
ing 19RS-89 and 1989-90 and the 
5:tpplies made to cement plants were 
as below: 

(Tormes) 
------- ---·----

(Granulated Slag) 
-· --- ----- --· 

Productio.'f Supplr to C c>ment 
Plant., l'lont 

··- .. 
198&.89 1989-90 1988-'tQ 1981).90 

-------· 
361592 3054/4 346556 245017 Botaro Steel Plant 

Bbilai Steel Plant 

Roorkela Steel Plant 

USCO Burnpur . 

Tata Iron & Steel Co. 

I 145000 I 104000 1151000 IOOSOOO 
195840 197809 192727 197036 
171640 200540 179854 200K44 
362854 355077 365329 327307 

----<- --'"·---· ··-- ~--·--· 

Durppur Steel Plant. which does not nve slag granulation facilities. sup-
.., 241900 tonnes and 240300 ton-'* of molten blast furnace slag dur-
iaa 1988-89 and 1989-90 respectively 
for cement manuf'acturinJ. 

225.t SHRJ RAJ VEER SINGH: 
Will the Minister of STEEL be pleas-
ed to stare: 

(a) the number of sponae iron 
pbnts functi'Jilinp in the country and 
those under cownruction alnng with 
their locations: 

<b) whether the Govommeut pro--
pose to set up a spoap iron plant in 
Uttar Pradesh: and 
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(c) if so, the location and produc-
tion capncity thereof? 

these plants are given in the enclosed 
statement. 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL (SHRI 
SONTOSH MOHAN DEB): (a) Six 
sponge iron plants are in operation 
and about 14 new plants are under 
implementation. The locations of 

(b) and (c) Government have no 
proposal to set up a sponge iron plant 
in Uttar Pradesh. However, a private 
entrepreneur is implementing an 8 
lakh tonnes per annum sponge iron 
plant at Jagadishpur in District Sul-
tanpur, U. P. 

STATEMENT 

Locations of Sponge Iron Plants 

A. Existing Units 

Name of State Name of District 

(i) Andhra Pradesh Khammam 
(ii) Orissa Keonjhar 

(iii) Bihar Singhbhum 
(iv) Maharashtra Bhandara 

(v) Gujarat Surat 

B. New Sponge Iron Plants ztnder Implementation 

Name of State 

(i) Andhra Pradt!'h 

(ii) ~adhya Pradesh 

(iii) Tamil Nadu 

(iv) Karnataka . 
(v) Maharashtra 
(vi) Uttar Pradesh 

Name of District 

Vizianagaram 
Nalgonda 

Raigarh 
Bilaspur 
Durg 
Raipur 

• Salem 
&llary 

• Raigad 

Sultanr••r 

No. of Plants 

One 
Two 
One 
One 
One 

No. of Plants 

One 
One 

One 
Three 
One 
Two 

One 

One 
Three 

One 

~Bualish] 

Cenfmsln' 1 of Visaldlapataam 
SteeiPiaat 

89. 1989-90. 1990-91 and upto June. 
1991; 

22S4. SHRl BHAGEY GOBAR-
DHAN: Will the Minister of STEEL 
be pleased to state: 

(a) the production capacity of Vi-
sak.bapatnam Steel Plant dunng 1988-

11-21 LSS/ND/91 

(b) the progress made so far in 
the Ct)mpleticln of the Visakhapatnam 
Steel Phnt; 

(cl the cost over-runs due to d~ 
lay; 
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(d) the time by which the Plant is
expected to be commissioned in full
stream; and

(e) the amount incurred so far and
likely to be incurred on completion
of the project?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEB): (a) Units
under Stage I of the Visakhapat-
nam Steel Plant were commissioned
during 1990-91. These units are un-
der stabilisation, The installed capa-
cities of Hot Metal, Crude Steel and
finished products under Stage- I are
respectively. 1.7 million tonnes, 1.5
million tonnes and 0.6 million tonnes.

(b) All units, except, Bar Mill of
Lizbt and Medium Merchant Mill,
under Stage- I have been commission-
ed. The Bar Mill is scheduled for
commissioning during 1991. The
units under Stage-lI are in advanced
stage of execution.

(c) to (e) The original cost esti-
mates of the Project. approved by
Government in June. 1979. was Rs.
2256 crores (Base Ist quarter 1979 pri-
ces). Tt was revised to Rs. 3897.28
crores (4th quarter of 1981 prices).
The project parameters were reviewed
as per Rationalised Concept with cost
at Rs. 6848.70 crores (4th quarter of
1987 prices). The cost of the project
is now being updated. An amount
of Rs. 6873.42 crores has been spent
on the project till June. 1991. The
project is likely to be completed in
1992.

Workin~ Hours of officials in Delhi
Fire Brigade Service

2255. SHRI T ARA CHAND
KHANDEL W AL: Will the Minister
of HOME AFFAIRS be pleased to
state:

(a) whether the employees working
in the Delhi Fire Brigade Service
have to be present on duty contin-
uously for seventy two hours and are

allowed a break for twenty four hrs.
thereafter:

(b) whether the Government pro-
pose to bring any improvement in the
working conditions of those emplo-
yees; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN
THE 'MINISTRY OF PARLIA·
MENTARY AFFAIRS AND MI·
NISTER OF STATE IN THE MI-
NISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): (a) The ope-
rational staff of the Delhi Fire Ser-
vice are deployed on seventy two
hours stand-by duty and thereafter
given rest for 24 hours. The opera-
tional staff are provided rent free fa-
mily accommodation and various
other facilities and allowances to com-
pensate them for their long hours of
stand-by duty.

(b) and (c) No change is proposed
to be brought about in their duty
hours a! present.

Construction of Houses for P&T
Staff in Orissa

2256. SHRI ARJUN CHARAN
SETHI: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the total number of houses
constructed by the Government for
the Post, and Telegraph staff at Bha-
drak and Balasore districts, Orissa
Circle during the last three years:
and

(b) the total amount spent thereon
till date?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI·
CATIONS (SHRI P. V. RANGAY-
YA NATDU): (a) Department of
P05tS: Both the Bhadrak and Bala-
sore Postal Divisions are in Balasore
District. The total number of houses
constructed by Government for Pos-
tal staff in these two Divisions of Ba-
lasore District of Orissa Circle dur-
ing the ](l8t three vears is as under:
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1. Bhadrak 

2. Balasore 

Department of Telecom 
1. Bhadrak 

2. Balasore Distt. 

(b) Departmem of Post:.: Th.: to-
tal amount spent is Rs. 6.00 lakhs. 

New Steel Plants in Joint Sector 

2257. SHRI ARJUN CHARA:'\ 
SETHI: Will the Minister of STEEL 
be pleased to state : 

(a) whether the Union Govern· 
ment have received proposal:, from 
various States for setting up or more 
steel plants in the joint sector: and 

(b) if so, the details thereof and 
the action taken or proposed to 
be taken by the Government thefl!on'! 

Year 
Total 1988-89 89-90 90-91 

Nil Nil 2~ 2 

Nil Nil Nil) 

Nil Nil Nil~ 

Nil Nil Nilj Nil 

(ii) Department of Telecom: The 
total amount spent is NIL. 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL (SHRI 
SO~ rasH MOHAN DEB): (a) and 
(b l Guvernment had received six ap-
pli.:ations from various State Pubtic 
Scdnr units for industrial licences to 
"-Ct up steel plants in the joint sector 
a~ per the list given in the eru::losed 
:;tatemcnt. However, under the pro-
visions of the recently declared In-
d~strial Licensing Policy. such a li-
cence is no longer required. 

STATEMENT 

Sl. 
No. 

Name o( the applicant 

l, Madhya Pradesh Audyogik Vika~ Nigam 
(MPAVN) 

2 .. The Pradcshiya lnJustnal & lnv~~tmcnt 
Corporation of U.P Ltd. (PICUP) . 

3. The Pradcshiya Industrial & Investment 
Corporation of U.P. lld. (PICUP) 

4. Industrial Promotion & lnve:.tmcnt 
Corporation of Orissa Ltd. (IPICOL) 

S. Karnatalc:a State Industrial Investment 
&. Development Corporation Ltd. (KSIDC) 

6. West Benaal Industrial Development 
Corporation Ltd. (WBIDC) . . 

State 

M.P. 

U.P. 

U.P. 

Orissa 

Karnataka 

West Bengal 

Capacity 
(tonnes! 
annum) 

10.00.000 

5.00,000 

5,00,000 

30.00.000 

30,00,000 

30,00,000 
··--·- ·-·--····---------
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Trainiog and Visit System 

2258. DR. ASIM BALA: Will the 
Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government pro-
pose to review the implementation 
of the Training and Visit (T & V) 
System throughout the country. 

(b) if so, the details thereof; 

(c) whether the intended objectives 
of the T & V System on agricultural 
production have been achieved with 
particular reference to cereals and oil-
seeds crops; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) and (b) 
Yes, Sir. The implementation of the 
Training & Visit {T & V) System of 
Agriculture extension is being regu-
larly reviewed through (i) Inter~dis­
ciplinary teams constituted by this 
Ministry for semi-annual review. 
{ii) regular surveys conducted by the 
Monitoring and Evaluation Units of 

4 the Agriculture Departments of the 
States, (iii) six-monthly reports in 

respect of physical and financial pro-
gress, (iv) special studies on specific 
areas of extension management and 
(v) through National and Regional 
Workshops organised by Directorate 
of Extension. 

(c) and (d) Yes, Sir. 

(i) The Training & Visit System 
was first introduced in the 
country on a pilot basis in 
1974-75 and was subsequently 
adopted in 17 major States 
commencing from 1977. 

(iil The primary objective of the 
T & V System is to strengthen 
the State Department of Agri-
culture to facilitate effective 
transfer of technology. As a 
result of the introduction of 
T & V system of Agriculture 
Extension, a professionally 
trained extension cadre bas 
been built up and deployed in 
aU the 17 States. 

(iii) Production and productivity 
level of major crops have also 
shown a substantial increase 
which is indicated in the at-
tached statement wherein ex-
tension efforts have contribut-
ed significantly. 

STATEMENT 

I. Production levels cereals and oilseeds 

Sl. Crop 
No. 

Production Productil'ity 
(In million tonnes) (Kg/ha.) 

1977-78 1988-89 1977-78 1988-89 

Rice 52.67 70.67 1308 1688 

2 Wheat. 31.75 53.99 1480 2241 

3 Coarse cereals 30.02 31.89 710 816 

4 Bajra 4.73 7.79 426 646 

s ~s 9.66 17.89 563 - 827 
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II. Production levels other Crops 

Sl. Crop Production Productivity 
No. (In mU/ion tonnes) (Kgfha.) 

1977-78 1988-89 1977-78 1988-89 

1 Pulses • 11.97 13.70 510 589 
2 Cotton 7.24 8.69 157 202 

(Million Bales) 

3 Sugarcane 176.97 204.63 56160 60673 

Source: Directorate of Economics and Statistics, Ministry of Agriculutre, 
New Delhi. 

Discussion between Foreign Secretary 
and the Prime Minister of China 

2259. PROF. RAM KAPSE: Will 
the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

{al whether the F<Jreign Secretary 
of India held any discussions with the 
Prime Minister of China during his 
recent visit to China; 

_ tb) if so, the details of bilateral 
issues that figured in the discussion; 
and 

(c) the follow-up action taken by 
the Government thereon? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHA VSINH 
SOLANKl): (a) The Foreign Secre-
tary called on the Chinese Premier 
Mr. Li Peng in Beijing on May 13, 
1991 during his visit to China for the 
third meeting of the India-China 
Joint Working Group on the boun-
dary question. 

(b) Bilateral issues discussed dur-
ing the meeting covered the boun-
dary question, Tibetan activities in 
India, India's concern about' Chinese 
missile supplies to Pakistan, and the 
forthcoming visit of the Chinese Pre-
mier to India. 

On the boundary question, both 
sides reaffirmed that further efforts 
should be made towards resolving the 
issue in a fair. reasonable and mu-

tually acceptable manner in keeping 
with national interests and national 
sentiments. 

The Chinese side referred to the 
activities of Tibetan refugees in In-
dia. The Foreign Secretary reiterated 
the Government of India's consistent 
stand that Tibet is an autonomous re-
gion of China and that activities in-
compatible with this position are not 
permitted on the Indian soil. 

The Foreign Secretary also convey-
ed to the Chinese Premier India's 
concern about the supply of sophisti-
cated arms and technologies, includ-
ing missiles. to Pakistan by China. 

Foreign Secretary informed the 
Chinese Premier that the Governinent 
and people of India were looking for-
ward t0 his visit to this country. 

(d The invitation to Premier Li 
Pcng to visit India has been renew-
ed by the Prime Minister Shri P. V. 
Narasimha Rao. 

The two Governments are continu-
ing their efforts to resolve all out-
standing issues through peaceful dia-
logue. 

Production of Betel LeaYes 

2260. SHRI SA TY AGOPAL Mis-
RA: Will the Minister of AG-
RICULTURE be pleased to state 
the steps taken or proposed to be 
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taken to step up research activities to 
increase production of Betel Leaves? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): Sir, 
The ICAR has set up an All India 
Coordinated Project on betel vine with 
ten centres located in the important 
betel vine growing areas. The pro-
ject has developed technology for the 
control of major diseases and pests 
and has improved the agro-techniques 
for increasing production of betel 
leaves. 

Impleme.ntation of Command Area 
Deftlopmeot Programme 

22ol. DR. C. SlL VERA: Will the 
Minister of WATER RESOURCES 
be pleased to stat\!: 

(a) whether the Command Area 
Development Programme is not be-
ing implemented properly? 

(b) if so, the reasons therefor'! and 

(_c) the steps proposed to be taken 
in this regard? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDY ACHA-
RAN SHUKLA): (a) to (c) Com-
mand Area Development Programme 
initiated with the objective of better 
utilisation of created irrigation po-
tential and improvement in produc-
tivity consish oi many activities such 
a:;. constru;;tion of field channels, field 
dmins, land levelling, realignment of 
tield boundaries, enforcement o{ ro-
tational water supply, introduction 
of suitable cropping patterns, moder· 
nisation and efficient operation of ir-
rigation system, etc. While satisfac-
t.'>J)' implementation of many com· 
ponents such as. field ch~nnel~ and 
rotational water supply IS bemg ge-
nerally achieved, difficulties are be-
ing faced on some of the items. The 
main reason for the same are bud-
getary constraints of the State Gov-
emQlellts, lack of coordination bet-
ween the Command Area Development 
Authority and Department of Irriga· 
tion. higher costs of land levelling, 

slow progress of consolidation .of 
holdings and flood problems particu-
larly in the eastern parts of the coun-
try. The Central Government have 
been in continuous dialogue with 
the State Governments U> remove 
these deficiencies. Evaluation studies 
in some States have been carried out 
to. identify the bottlenecks project 
Wise and remove such obstacles for 
the successful implementation of the 
programme. 

Visit of Foreign .Miaister of 
Sri Laoka 

2262. DR. C. SILVERA: Will the 
Minister d EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether the Foreign Minister of 
Sri Lanka visited India recently; 

(b) if so, the details of bilateral 
issues that fil!ured in his talks with 
the Indian leaders; and 

(c) the outcome thereof'! 

THE MINljTER Of EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLANKl): (a) Yes, Sir. Sri Lanka 
Foreign Minister Mr. Harold Herat 
visited India from 29-31 July 1991. 

(b) and (c) India and Sri Lanka 
signed the Agreement to establish the 
Indo-Sri Lanka Joint Commission. 
The Joint Commission will initially 
incorporate two Sub-Commission; One 
dealing with Trade, Investment and 
Finance and the other dealing with 
Educational, Social and Cultural 
matters. It was agreed that the Sub-
commission meetings could take place 
in mid-No·vember so as to prepare the 
ground for a meeting of the Joint 
Commission before the end of the 
year. 

The two sides exchJnged views on 
the ethnic situation in Sri Lanka and 
reiterated the nee 1 to seek a political 
solution to the problem. The two sides 
agreed on the need to enc~urage an 
early and voluntary re1urn of relugees 
presently in India anll to tJke steps 
in this regard. 
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[Translation] 

Pam-Military Forces 
2263. PROF. RASA SINGH 

RAW AT: Will the Minister <'' HOME 
AFFAIRS be pleased to state: 

(a) the name. strength and the num-
ber of 13attaUons/Compani~s of each 
of the para-Military Forces: 

(b) the parameters set for the re-
cruitment to those forces and the 
procedure adopted to give due repre-
sentation' to each State; 

(c) whether there is any scheme to 
make special recruitment to those 
Forces from backward States; and 

(d) if so, the details thereof? 

THE MI~'J~TER OF STATE IN 
THE MlNlSTRY OF PA.RUA.MEN-
TARY AFFAIRS A.ND MINlSTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIR~ (SHRI M. M. 
JACOB): (a) and (b) Information i'l 
given in the Statement enclosed. 

(c) and (d) No, Sir. 

STATEMENT 
(a) The names of the para-Military Forces. their strength. the number of 

Battalions and Companies in each Force are as follows:--

Name of the Force Total No. of Number of 
Battalions strength Companies 

1. Assam Rifles 50.076 31 186 

2. Border Security Force 1.71.197 147 882 
3. CISF . 

4. CRPF 
5. TTBP 
6. NSG 

71.975 

1.25.112 
29.504 

CISF IS not stntc-
tured in the pattern 
of Battalions 
Companies. 

123 

28 

and 

738 

108 

7.652 NSG is not struc· 
tured in the pattern 
of Battalions and 
Companies. 

{b) The parameters set and the procedure adopted to give due rt"presen-
tation to each State/Union Territory in recruitment of Constables1Rifiernan in 
the Forces are as follows:-

1. Age 

CRPF& ITBP BSF CISF Assam Rifles 

18-23 18-22 18-23 I 6-25 years for 
years years years Technical Trades and 

Tradesman. 
(Relaxable by 5 years in the case 
of SC/ST candidates) 16-22 years for 

matric candidates in 
General Duty. 16-20 
years for non-
matric candidates in 
General Duty. 
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---------------------------;--·..____.... .. 
CRPF& ITBP 

2. Educational 
Qualification 

BSF 

Matric 

3. Minimum Physical Standards 

CJSF 

Matric 

Assam Rifles 

Matric 5th class pass for 
Tradesman. 8th tlass 
pass for General 
Duty. Matric with 
Science for Technical 
·Trades. 

(a) Height 170Cms 170Cms 167 Cms Varies from 152 Cms~ 
to 167 Cms accor-
ding to the post and 
domicile of the 
candidates. 

(b) Chest Unexpan- Unexpan- Unexpan-
ded ded ded 
80 Cms 80 Cms 81 Cms 

Varies between 75Cms 
to n Cms. (un• 
expanded) and 80 
Cms to 82 Cms. (ex-

Expan-
ded 85 
Cms. 

Expanded 
85 Cms. 

Expanded panded) according 
86 Cms. to the post and 

domicle of the candi-
date. · 

(c) Weight . Proportionate to height and age. 
Note: Relaxation in height and chest measurements are given to certain 

special categories of person-; such as Adivasis, persons belonging 
to martial races etc. 

Recruitment of Constables/Rift.emen except in NSG is made on an all 
India b<l ,is. The annual vacancies are allotted to each State/Union Territory 
on the b:1sis of population ratio and recruitment to these vacancies are made in 
a phased manner from various places after giving wide publicity. Candidates 
who po~;.;ess the prescribed eligibility conditions can appear for selection at the 
notified centres. This procedure ensures fair representation of each State/Union 
Territory in the Forces according to its population ratio. 

Appointments in NSG is made by transfl!r on deputation only. 

Vacancy or DG Post in ICAR 

2264. SHRI SA;'~.!TOSH KUMAR 
GANGW AR: Will the Minister of 
AORICUL TURE be pleased tfi state: 

(a) the institutions functioning 
under JCAR without respective Chiefs 
aad since when these posts are lying 
vacant; 

(b), whether tlte post of Director 
~1 iu Indian Council of Agri-

cultural Resear-::h is lying vacant; · 
(c) if so, since when; 
(d) the re'.lSOi~s for not fiiJing up the 

post; and 
(e) the time by whicl1 the post is 

likely to be filled? 

THE MINt5TER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): (a) 
Sir, A ~:otatement is attached. 
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(b) to (;;) Sir, the Secretary to the 
Government of India in the Derart-
ment of Agricultural Research and 
Education functions a& Director-Gene-
ral of I.C.A.R. Se"retary to the Gov-
ernment of India in the Department 
of Agriculture and Cooperation has 

been holding the additional charge of 
Secretary, DARF. since 5-4-19qQ. The 
appointment of DG, ICAR is to he 
made through the Union Public Ser-
vice Commission, whose recommenda-
tion in this regard is awaited. 

STATEMENT 
Names of the Institutions functioning under JCA R without re spec! he chief~ 

---·------------------------
Sf. 
No. 

Name of the Institute Since when lying 
vacant 

1 National Research Centre for Soyabean. Indore August, 1986 

2 Directorate of Vegetables • October, 1986j 

3 National Research Centre for spices, Calicut December, 1986. 

4 National Research Centre for Cashew. Puttur • December, 1986 

5 National Centre for Integrated pest Management, 
Faridabad. . July, 1987. 

6 Indian Lac Research Institute, Ranchi January, 1988 

7 National Research Centre for Meat • November, 1986 

8 Cotton Technological Research Laboratory, Bombay May, 1988 

9 Central Soil and water conservation Research & 
Training Institute, Dehradun. September, 1989 

10 Central Institute of Agricultural Engineering, Bhopal October, 1989 

ll National Centre for Mushroom Research, Solan March, 1990 

12 Central Avian Research Institute, Izatnagar April, 1990 

13 Central Research Institute for Dryland Agriculture, 
Hyderabad .. April, 1990 

14 Indian Agricultural Research Institute. New Delhi July, 1990 

15 National Dairy Research Institute, Karnal . July, 1990 

16 Central Institute for Research on Buffaloes, Hissar July. 1990 

17 Central Rice Research Institute, Cuttack November, 1990 

18 Central Institute for Fisheries Technology, Cochin. July. 1991 

19 Central Institute of Research on Goats. Makhdf•om. February, 1991 

20 National Centre for Agricultural Economics & Policy 
·Research, New Delhi ~ July, !99J 

12-21 LSSfND/91 



175 Written Answers AUGUST 8, 1991 Written Answers 176 

[English] 
Nationalisatitm of Rivers 

2265. DR. V. RAJESHW ARAN: 
WiJt the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether there is any proposal 
to nationalise all the rivers in India; 

(b) if so, the details thereof: and 

(c) the difficulbs being encountered 
in linkage of Gan!!a anrl Cauverv 
rivers? - - " 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDY ACHARAN 
SHUKLA): (a} No. Sir. 

(b) Does not arise. 

(c) The proposal for linkin!! of 
Ganga with Cauvery has been earlier 
examined by the Government but it 
was found to be cost-pr9hibitive and 
infeasible. Hence the pror-o<?.l wa'; 
not pursued further. 

Plllldiyar-Ponambalam Dam Projed 
m Tamil ~.._-:tdu 

2266. SHRI C. K. KUPPUSWAMY: 
Will the Mi'lht!r of WATER R E-
SOURCES be plea~ed to state: 

(a) whether the G~vernment of 
Tamil Nadu has forwarded any pro-
posal to the Union Government for 
the construction of the Pandhar-
Ponambalam Dam near Pollachi; ·and 

lb) if ~n. the details thereof 3nd 
tbe time by which it i~ likely to b'! 
cleared? 

mE MINISTER OF WATER RE· 
SOURCES ISHRI VIDY ACHARAN 
SHUKLA): (a) and (h) The Govern-
ment of Tamil Nadu has n"t forwar-
ded any proposal to the Unkm Gov-
ernment for the construction of Pan-
diyar-Ponambalam Dam near Po1Ja. 
chi. However, a project named Pandi-
yar-Ponnapuzzab Hydro-electric pro-
ject was received in the Central Elec· 
trici~ Authority which was returned 
to dae State Government for resubmis-
lioo after resolution of inter-State as-
pds. 

Working Hours of Connaoght Pllk-e 
Shops 

2267. DR. C. SILVERA: Will the 
Minister of HOME AFF.o\JRS be 
p1eased to state: 

(a) whether the Delhi Administra-
tion has permitted the opening of 
shops in Connanght Place area till 
Nine 0' :=-lock at night; 

(b) if so, the details thereof and the 
reasons therefor; 

(c) whether it is likely to cause in-
convenience to the employees especi-
ally female employees working in 
shops and encourage- hooliganism at 
night; and 

(d) if ~o. t~e remedial measures 
taken in this regard? 

THE MINI"iTE"R Of STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAfRS ANP MINISTER 
OF STATE T"f\1 TilE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. 
1 ACOB): (a) No. Sir. 

(b) to (d) Does not ::~rise. 

f T Mn slation 1 
Women Working in Para-Mllitny 

Forces 

2268. SrtRI PRABHU DAYAL 
K ATHER l A: Will the T\-finister of 
HOME Af-'FAIRS be p1ea!sed to 
state: 

(a) the nun;ber of women working 
in the para-military forces in the 
country: 

(b) the numb~r of women appointed 
therein during the last three years. 
State-wise: 

(c) whether the proportion of 
women working in the r;.ra-militarv 
forces is very low: and · 

{d) if so, the measures being taken 
to encourage the appointment of more 
women in those forces? 
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THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI 
M. M. JACOB): (a) 2810 women 
are working in the Central para-Mili-
tary Forces. 

(b) State-wi~;! data on the number 
of women appointed in the Central 
para-Milit.uy Forces during the last 
three years ( 1988-90) are given 
below:-

Name of the State/ UT 

Andhra Pradesh 
Assam 
Bihar 
Gujarat . 
Haryana. 
Himachal Pradesh 
Jammu & Kashmir . 
Kama taka 
Kerala . 
Madhya Pradesh 
Maharashtra 
Manipur 
Mcghalaya 
Mizoram 
Nagai and 
Orissa 
Punjab . 
Rajasthan 
Tamil Nadu 
Tripura . 
Uttar Pradesh 
West Bengal 
Chandigarh 
Pondicherry 
Delhi 

Number 
of women 
appointed 

40 
33 
52 
2 

36 
26 
13 
53 
87 
35 
39 
9 
7 
9 
7 

25 
52 
29 
61 
3 

114 
72 
9 
l 

91 

90; 

(c) Taking into account the nature 
of these Forces, their functional re· 
quirements and working conditions. 
the proportion of women working in 
Central para-military forces is not 
considered1 very lo\¥. 

(d) Does not arise. 

[English] 

Recommendations of the NatioDal 
Police CommWoo 

2269. SHRI K. PRADHANI: Will 
the Minister oi' HOME AFFAIRS be 
pleased to state: 

(a) the det::tils of the recommenda-
tions of the Natton<ll Police Commis-
sion which have been accepted b) the 
Government; and 

(b) the time by which those are 
likely to be Implemented? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFA!RS AND MINISTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. 
JACOB): (a) an{~ (b) 'Police' being 
a State subject it is for the State Go.'-
ernments to implemeot the recom-
mendations of the National Police 
Commission. Available information in-
dicate that the reports of the Com-
mission rlave been thoroughly studied 
by them and good measures ot action 
taken to tl-te e' tent considered apprc-
priate. 

Land under Irrigation in Ori!&sa, 
1\faharashfra and Madhya Pradetll 

2270. DR. KARTIKESW AR 
PATRA: 

SHRI VILASRAO GUNDE-
WAR: 

Will the Minis£er of WATER RE· 
SOURCES be plea'iecl to state: 

(a) the total hectares of land brought 
under irrigation in Orissa, Maharash-
tra and Madhya Pradesh during 199(). 
91: and 
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· (b) the tot'll areas in those States 
proposed to be brought under irriga-
tion during 1991-92'! 

. THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHA-
RAN 3HUKLA): (a) and tb) The 
additional area brought under irriga-
tion in t"te 3' States is as under:-

1990-91 1991-92 

fishery haroour besides 7 tish landing 
centres in Orissa for facilitating the 
exploitation of marine. resources along 
the Orissa coast. Besides. a NORAD 
Assisted Orissa fisheries District 
Development Programme (Kasafal) is 
under implementation since March, 
198.5. The objective of this project is 
to 1mprove general standard of living 
of the popuiat;on of Kasafal. 

(Antici- (target) Ttlimslation] 
pated) (in thousand 

hectare) Communication Facilities in Rural 

Orissa 
Maharashtra 
Madhya Pradesh 

117.32 
128.50 
188.00 

54 
73 

140 

Dhamara H!ohin~ Harbour in O•issa 

2271. DR. KARTIKE5WAR 
PATRA: \Viii the Minister of AGRl-
C_tJLTURE be pleased ~o state: 

. (a) the Cent:-;tl as!>istance gi\.en uplo 
March 3!, 1991 and proposed to be 
given to the Dhamara Fishing Har-
bour in Balasore Distrkt of Ori~sa: 

(b) the actwn takenjpropused to be 
taken to upirade it to a major fish-
ing barbour; and if not, the reasons 
therefor; and 

(c) the act:m; takenjpropcsed to be 
taken for t~1e exploitation of vast 
marine resources along the Orissa 
coast? 

THE MINJSTEJ{ OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHA!\DRAN): (a) The total 
Central assistan:e given to the Gov-
ernment of Orissa for the Dhamara 
Ftshing Harbour is Rs. 69,22,335. 
No further amount is due. 

(b) No proposal for upgradation of 
Dbamara fishing harbour has been 
received from the State Government 
of Qrissa. 

(c) Government of India have san-
ctioued three mJ•or and one major 

areas 
2272. SHRI RAM NARAJN 

BERWA: 
SHRI G. DEVARAYA 

NAIK: 

Will the Minister of COMMUNJ. 
CA TlOi\IS be pleased to state: 

(a) whether the Gov·.!rnrue.tt pro-
pose to formulate a special scheme to 
provide communil:ation fadities to 
rural tribal and hilly areas; and 

(b) if s;J, tbe details thereof and the 
amount carm:uked therefor in the 
Eighth Plan'? 

THE DEPUTY MINISTER IN 
THE MINlSTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAYYA 
li.IAIDU): (a) Yes, Sir. 

(b) The draft 8th plan (1990·95) 
proposals for the rural and tribal/hill 
areas of the Department of Telecom-
munications providt. for provision of 
telephone connection practiclllly on 
demand anJ provision ol telephone 
facility in each Gram Panchayat by 
the end of the Plan. This envisages 
addition d around 10.6 lakh Jines of 
1-:ocal Switching capacity for provi-
SIOn of 8 lakh new connections at a 
cost of aro~md Rs. 5100 crores in the 
rural areas. The Tribal S1.1b Pl:tn en-
visages addition of around 2.85 lakh 
lines. ~f local switching capacity for 
proviSion of 2.45 lakh telephone con-
nections and 650 Telex lines besides 
6 notional telex exchanges at an esti-
mated outlay of about Rs. 1040 crores. 
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[English] 
Hot RoBing .MiD in DurpJNir Steel 

Plant 

2273. DR. SUDHL~ RAY: Will the 
Minister of STEEL be pleased to 
state: 

(a) whether the Government pro-
pose to set up a Hot Rolling Mill in 
Durgapur Steel Plant; and 

(b) if ~o, the details thereof': 

THE MINISTER OF STATE OF 
THE MINISTRY Or STEEL (SHRI 
SONTOSH MOHAr\ DEB): (a) No, 
Sir. 

(b) Does not arise. 

Teesta Banage Project in West Bengal 

2274. DR. SUDHIR RAY: Will the 
Minister o~ WATER RESOURCES 
be pleased to state: 

(a) the estimated cost of rhe Tcesta 
Barrage Project; 

(b) the expenditure incurred on the 
Project and the amount of Central 
assistance provided for this purpose so 
far; and 

(c) the time by whic11 it is likely to 
be completed? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDY ACHARAN 
SHUKLA): (a) As per revised proj.:ct 
report of September 19?0, the latest 
estimated cost of the Ftrst Sub-Stage 
of Stage I of the Teestl Baxragc Pro-
ject is Rs. 6<15 cror.::s. 

(b) An expendilur..: of Rs. 334.63 
crores has been incurred on the pro-
ject upto March, 1991. A special Cen-
tral Assistance of Rs. 5 crores was 
given for the project during 1983-84 
and an advance plan assistance of 
Rs. 15 crores during 1986-87 and 
Rs. 10 crores during 1987-88 was 
provided for this project. 

(c) the project is scheduled to spill 
over to IX plan. 

L'ITE activities in Tamil Nadu 

2275. DR. SVDHlR RAY: WiU 
the Minister of HOME AFFAJRS be 
pleased to state: 

(a) wheth-:r LTTE elemenls are still 
active in Tamil Nadu; and 

(b) if so, the steps taken to contain 
them? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND ML.~ISTER 
OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M.M. 
JACOB): (:1) Activities of L TIE in 
Tamil Nadu &re continuing to cause 
concern. 

(b) The Governmen: of Tamil Nadu 
have informed that sustained action is 
being taken to eradicate militant 
LITE activities and to check thetr in-
filtration into India. This includes set-
ting up of ch:!ck posts and intensifi· 
cation of patrolling on shore and off 
shore. The Central Government is pro-
viding all possible assistance to the 
State Government in this regard. 

Sooth India Water Grid 

2276. SHRIMATI GEETA MUK-
HERJEE: 

SHRI V. SREENIVASA 
PRASAD: 

SHRI M. V. CHANDRA-
SHEKARA MURTHY: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether the Government pro-
pose to form a South Inc!ia Water 
Grid comprising all major rivers to 
make maximum use of the available 
water: 

(b) if so. the details thereof; 

(c) whether the Southc:rn States 
have been consulted in this regard; 
and 

(d) if so. the reaction o( those State 
Governments thereto'? 
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THE MINISTER OF WATER 
RESOURCES (SHRl VIDY ACHA-
RAN SHUKLA): (a) Interlinking of 
Southern rivers is proposed under the 
Peninsular river development com-
ponent of National Perspectives for-
mulated by the Government. 

(b) It is proposed to link Mahanadi 
to Godavari; Godavari to Krishna· 
Krishna to Cauvery and Cauvery t~ 
Vaigai. Also linking of the west flow-
ing Pamba and Achankovil with the 
east tlo\ving Vaigai for supplying 
water to the drought prone areas is 
proposed. 

(c) and (d) The proposals are dis-
cussed at the different stages of for-
mulation in the Technical and Ad-
ministrative Committees in which the 
concerned States are also represented 
and they are modil1ed according to 
the- ~uggestions received from the Sta-
tes. The pre-feasibility rcp~1n on the 
Pamba-Achankovil-Vaigai link has 
been sent to the States and further 
&,cu~sion~ are being held with them. 

Courier Service iD Private Sedor , 

2277. SHRI DHARMANNA 
MONDA YY A SADUL: Will the Mi-
nister of COMMUNlCA TIONS be 
pleased to state: 

(a) whether Courier Service in Pri-
vate Sector have grown up rapidly 
dt!ring the last few years: 

(b) whetl~:r the speed post service 
has also been expanded during the 
~me period: 

(c) if so. the salient fcHture of the 
speed post servke; and 

(d) the details of the cooperation 
between Private Sector and the De· 
partment of posts to further boost 
its functioning for the benefit of the 
publie? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHR.I P. V. RANG A Y. 
YA NAJDU): fa) Yes, Sir. the Gov-
en11Dellt is aware of the existence of 
Private Courier Servi<;es. 

(b) Yes, Sir. 

The Speed Post Service was intro-
duced on 1-8-86 initially in 7 cities 
Since then this service ·has been ex~ 
panded to 60 cities under domestic 
speed post service and 48 countries 
under international .speed post service. 

(c) Speed Post Service is a guaran· 
teed and time-bound delivery service 
and has the following unique fea· 
tures: 

(i) Free Pick up Service 

(ii) BoOk yollr own article scheme: 
Customer grants his own rc-
cc::ipt an~ copies thereof along-
With articles are handed over 
to the representative of De-
partment. 

(iii) Book Now l'ay taler facility: 
Booking of articles without 
prepayment and settlemem of 
bills on weekly basis. 

Civ) Pay Back facility: Refund of 
speed post fee in case of non· 
delivery within the time guar· 
an teed. 

(d) Private Couriers 'A-ork indepen· 
dently. There is no cooperation bet-
ween them anct the Department of 
Post. 

[Translation J 
Closing of Return Letter Olice iu 

Jaipur, Rajasthan 
2278. SHRI GIRDHARl LAL 

BHARGA VA: Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) whether Return Letter Office in 
Jaipur. Rajasthan was clos<!d; 

(b) if so. the reasons therefor: and 
(c) the present policy of the Gov· 

emment in respect of closing or open· 
ing of Return Letter Offices? 

TilE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI· . 
CATIONS (SHRI P. V. RANGAY· 
YA NAIDU): (a) No. Sir. 
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(b) Does not arise. 

(c) There is a Returned Letter 
Office for every Postal Circle exclu-
sively or commonly with one or more 
neighbouring Circles. The Govern-
ment has no plan either to close any 
Returned Letter Office or to open any 
new office. 

Share of Rajasthata from Tehri Dam 
Waters 

2279. SHR.I GIRIDHARI LAL 
BHARGA VA: Will the Minister of 
WATER RESOURCES be pleased to 
state: 

(a). whether the Government of 
Rajasthan has requested the Union 
Government to expedite the matter 
relatinp: to !;hare of Rajasthan from 
Tehri Dam waters: and 

(b) if so, the reaction of the Union 
Government thereto and the steps be-
ing taken in this regard? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDY ACHA-
RAN SHUKLA): (a) and (b) The 
Government of Rajasthan made: a re-
ference to the Union Government to 
persuade the Government of Uttar 
Pradesh to allocate 10°{, of Tehri 
Dam Project Waters · fo•· areas in 
Rajasthan. The matter was accord-
ingly taken up with the Government 
of Uttar Pradesh who informed the 
Government of Rajasthan in July. 
1988 as also to this Ministry in Sep-
tember. 1988. that in view of com-
mitments of Ganga Waters at Tehri 
Dam Project, it did not appear possi-
ble to supply waters to areas in Raj-
asthan. The Rajasthan Government 
was advised in October, t 988 to bring 
up the matter before the Inter-State 
Meetinll on Yam una. The tneeting 
of the Standing Committee on Inter-
State issues in Water Resources to 
discuss the Yamuna dispute was held 
in September. 1990 but this is.11ue did 
not come up for discussion. 

fBnglish] 

Riot Control Vebides 

2280. SHRI J. CHOKKA RAO : 
Will the Minister of HOME AFFAlRS 
be pleased to state: 

(a) whether riot contml vehicles 
manufactured by a Bombay-based 
firm in coUaboration with some Aus-
trian Company are in use in certain 
parts of the country like Kashmir; 
and 

(b) if so, whether there is any pro· 
posal to acquire such vt·hic1es on a 
large sca_Ie for supply to States to 
control nots? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRT M. M. JA-
COB): (a) and (b) Law and order· is 
a 'State' subject and it is f•Jr the State· 
Governments to use the ecmipmcnt of 
their choice to maintain law and 

. order. The Government of India has 
no information about the types of 
vehicles being used by the State Gov-
ernments. 

Fencing on Indo-Bangladesh Border 

2281. SHRI V. S. VTJAYARA-
GHA VAN: WiJI the Minister of 
HOME AFFAIRS be pleased to 
state: 

(a) the progress made in th~ fenc-
inl! of the International border bet-
ween India and Banglade~h: 

(b) whether there is any 
with Bangladesh on the 
issue: and 

(c) if so, the details thereof? 

dispute 
fenCing 

THE MINISTER OF STATE IN 
THE MINISTRY OF l'ARLIAME.llol-
TARY AFFAIRS AND MTNTSTER 
OF STATE IN THE MINISTRY OF 
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HOME AFFAIRS (SHRI M. M. JA-
COB): (a) So far, fencing for a length 
of 36.57 Kms. has been done on the 
Indo-Bangladesh border. 

(b) No. Sir. 

(c) Question d~s not arise. 

Fonnation of Aluminium Authority 
of India 

2282. SHRI KARIA MUNDA : 
Will the Minister of MINES be pleas-
ed to state: 

(a) whether the Union Government 
propose to form an 'Aluminium Au-
thority of India' and bring aU the 
Aluminium factories under its autho-
rity in order to control prices: and 

(b) if so. the details thereof'? 

THE MINISTER OF STATE OF 
TIIE MINISTRY OF MINES (SHRI 
BALRAM SINGH Y ADA V): (a) No. 
Sir. 

(b) Does not arise. 

[Translation] 

Magnesite Project at Pithora~arh. 
U.P. 

2283. SHRI JEEW AN SHARMA: 
Will the Minister of STEEL be pleas-
ed to state: 

(a) whether the Government are 
considering any proposal to close 
down Pithoragarh Magnesite ProJect 
of Bharat Refractories Limited, in 
Pithoragarh, Uttar Pradesh; and 

(b) if so, the details thereof'? 

TilE MINISTER OF STATE OF 
TilE MINISTRY OF STEEL (SHRl 
SONTOSH MOHAN DEB): (a) and 
(b) 'The Government has approved 
the proposal of M/ s. Bbarat Refrac-
tories Ltd. not to implement the. pro-
poi!Od Pitboraprh Maguelite ·ProjeCt 

as it was felt that consequent to shift 
in the demand pattern of refractories. 
the project would be unviable. 

Per Capita Milk Consumption 

2284. SHRI VILASRAO NAG-
NATHRAO GUNDEWAR: Wi11 the 
Minister of AGRICULTURE be ple· 
ased to state the per capita consump· 
tion of milk in the urban and rural 
areas of Maharasbtra separately 
during 1990-91? 

THE MINISTER OF STATE TN 
THE MINISTRY OF AGRICUL-
TURE (SHRT K. C. LENKA): The 
State Government of Maharashtra has 
reported that during the year 1990-
91 per capita consumption of milk 
in urban areas was 107 grams while 
in the rural areas it was l26 grams. 

Telephone CoDIIeetions in Nanded 
and Parbhani Districts of 

Malunshtra 

2285. SHRT VTLASRAO GUNDE-
W AR: Will the Minister of COM· 
MUNTCA TTONS be pleased to state: 

(a) the number of new telephone 
connections provided to the appli-
cants on the waiting list in Nanded 
and Parbhani district of Maharashtra 
during 1990; and 

(b) the number of new telephone 
connections likely to be released , 
during 1992? 

THE DEPlJTY MTNTSTER IN 
THE MTNISTRY OF COMMUNI· 
CATTONS (SHRI P. V. RANGAY· 
Y A NAJDU): (a) During 1990- new 
telephone connections given in Nanded 
and Farbhani districts are 313 and 
331 respectively. 

(b) During 1992. the aflproxi~ate 
number of n61W telephone con!'ccttons 
likely to be released is as under: 

Nanded . 
Parbhani. 

450 SO(). 
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Setting up aa Uait of Indian T"Je- [English] 
p11oae ladusD1es in Bihar 

2286. SHRI UPENDRANATH 
VERMA: Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) whether the Government pro-
pOse to set up an Indian Telephone 
Industries Unit in Bihar; 

(b) if so, the time by which it is 
likely to be set up; and 

(c) if not, the reasons therefor? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) No, Sir. 

(b) Does not arise. 

(c) At present, there are no plans 
to set up any new unit of Indian Te-
lephone Industries Limited .. 

Year 

1987-88 
1988-89 
1989-90 

(c) The State Governments have no-
tified functionaries for the enforce-
ment of the Insecticides Act, . 1968. 
The Insecticides Inspectors notified 
under the Act regularly draw the 
samples of pesticides and send the 
same to the Insecticides Analysts for 
tes~na.. A network of 3~ S~te ~esti­
cidot· !I'estina Laboratories is avail-

13-21 LSS/ND/91 

Ado:teratiOn of Pesticides 

2287. PROF. UMMAREDDY 
VENKATESWARLU: Will the Mi-
nister of AGRICULTURE be pleas-
ed to state: 

(a) whether there is large scale 
adulteration of pesticides in the coun-
try; 

(b) the number of adulteration cases 
reported during the last three years: 
and 

(c) the remedial steps taken in this 
regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) There 
are no reports about large scale adul-
teration of pesticides in the country. 
However, 3.7% to 4.9°n of the pesti-
cides samples drawn by lnsecticid.e 
Inspectors notified under the Insecti-
cides Act 1968 have been found to be 
sub-standard. 

(b) The number of samples analys-
ed and found sub-standard during the 
last three years is as under: 

.. 

Samples 
Analysed 

38053 

34912 
41267 

Found %sub-
sub- standard 
standard 

1402 
1312 
2031 

3.7 

3.9 
4.9 

able in the country with an analysis 
capacity of more than 44.000 sam-
ples per annum. The Central Go-
vernment has also notified a Central 
Insecticides Laboratory as a referee 
laboratory. The prngre<>s of the 
quality' control efforts made by the 
States and U.Ts is periodically review-
ed bv the Union Ministry of Agricul-
ture ·for improving the qualities of 
pesticides .manufactured· & sold in 
the country. 
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Indo-Pak Tales on Bilateral -.-e 
2288. SHRI RAJENDRA KU-

MAR SHARMA: 
SHRI K. PRADHANT: 
SHRI GOPTNATH GAJA-

PATHI: 
Will the Minister of EXTERNAL 

AFFAIRS be pleased to state: 

(a) whether the Foreign Secretary 
of Pakistan visited India recently and 
had talks with his Indian counterpart 
on various bilateral issues between 
the two countries: 

(b) if so. the outcome thereof: 

(c} whether the issue of border dis-
putes also figured in the talks; 

(d) if so. the details thereof: 

(e) the outcome of talks held at 
Nher levels on various issues between 
the two countries: 

(f) whether the Government have 
initiated any talks with Pakistan for 
a peaceful seitlement of Siachen Gla-
ciers issue: and 

lg) if so. the outcome thereof'? 

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI MADHAV-
SINH SOLANKl): (a) to (d) The 
Fourth Round of Foreign Secretarv 
level talks between India and Pakis-
tan took place in New Delhi from 4 
to 6 April, J 991. The talks covered 
the entire range of bilateral issues 
and included an exchange of views on 
international issues of mutual interest. 
In these discus~ions it was pointed 
out to Pakistan that the crux of the 
present problem in bilateral relations 
was its support to terrorism and sub-
version directed again<:! l11dia in Pun-
jab and Jammu & Kashmir. 

The Foreign Secretaries signed two 
agreements on 6 April, 1991. relating 
to:-

(j) Advance Notice on Mjlitary 
Exerei~e~. Manoeuvm a!'d 
Troop Movements. · 

(ii) P~ention of Air Space Viola-
tions and for Permitting Over-
flights and Landings by Mili-
tary Aircraft. 

It was also decided to commence 
discussions on several pending bila-
teral issues and. in principle, to con-
vene the Sub-Commissions of the 
India-Pakistan Joint Commission on 
mutually convenient dates. Agree-
ment was also reached to hold the 
fifth round of Foreign Secretary level 
talks. These are now scheduled to 
be held in September. 1991. 

(e) The Surveyors General of India 
and Pakistan met in New Delhi from 
~3 to 26 March. 1991 to discuss the 
demarcation of the international boun-
darv between the two countries in 
the-Sir Creek area. These talks helo-
ed in a better appreciation of ea~h 
other's point of view. Further dis-
cussions on the issue are scheduled 
to take place at the Secretaries levt-1 
scheduled later this month. 

The India-Pakistan Committee to 
Combat Drug Trafficking and Smug-
g-ling met in Islamabad from 30 to 
31 July. 1991 and agreed, inter-alia. 
to expedite exchange of information 
to control drug trafficking and smug· 
gling across the Indo-Pakistan border. 

(0 and {g) In the Fourth round of 
Foreign Secretary level talks, it w.1s 
agreed in principle to resume the 
dialogue on Siachen at the appr'J-
priate time. 

f Transl~on] 
~ew Eledroaic Telephoae Esdlaqes 

2289. SHRI RAJINDERA KU-
MAR SHARMA: WiD the Minister 
of COMMUNTCA TJONS be pleased 
to state: 

(a) the target fixed for opening of 
electronic telephone exchanges during 
1990-91; and 

· (b) the number of electronic exch-
ange~ open.ed during 1990·91 and pro· 
posed ro be opened during 1991 -92? 
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THE DEPUTY M1NlSTER IN 
THE MINISTRY OF COMMUNI-
CATtONS (SHRI P. V. RANGAY-
y A NAIDU) (a) The target fixed for 
opening Electronic Exchanges during 
1990-91 was 2957. 

(b) The number of Electronic Ex-
·chaages opened during 1990-91 was 
2987 and the number of Electronic 
exchanges/exchange units proposed to 
be opened during 1991-92 is 4472. 

jEnglishl 

:Foreign Exchange Earned by .Kudre-
mukh lr4Ml Ore Celnpany Limited 

22YO. SHRl RAJINDERA KU-
MAR SHARMA: Will the Minis-
ter of STEEL be pleased to state: 

<a I the foreign exchange earned by 
the Kmlremukh Iron Ore Company 
Ltd. duzing the last three years: and 

1 b) thc foreign exchange expected to 
be earned during 1991-92? 

THE MINISTER OF STATE OF 
rHE MINISTRY OF STEEL {SHRI 
(SONTOSH MOHAN DEB): (a) The 
amount of foreign exchange earned 
by Kudremukh Iron Ore Company 
Limited during the last three years is 
as under: 

Year 

1990-91 

1989-90 
1988-89 

Amount in 
Rupees 
lakhs 

22898 

17440 
11639 

(b) During the year 1991-92. Kudre-
mukh Iron Ore Company Limited ex-
pects to earn Rs. 25,000 lakhs in for-
eign exchange on export of iron ore 
concentrate az:~d pellets to various co-
untries. This may go up on account 
of the consequential impact of the ex-
change rate adjustment announced re-
•. .-ently~ 

Rep_...... e( lleilllees to Sri Lanka 

2291. SHRlMA Tl BASA V ARA-
JESW ARI: Will the Minister of 
EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether India and Sri Lanka 
are working out ways of sending back 
the Sri Lankan refugees from Tamil 
Nadu to Sri Lanka; 

(b) if so, the details thereof: 
(c) whether the Government of India 

have agreed to assist Sri Lanka in sett-
ing up a refugee centre in Mannar Is-
land: and 

td) if so, the details thereof'! 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRl MADH.A. VSINH 
SOLANKI): (a) and (b) During the 
re.:ent visit of Sri Lanka Foreign Mi-
nister to India. the Indian side ~stress­
ed that the Sri Lanka Government 
must take steps to encourage an earl~ 
and voluntarv return of the refugees 
pre.<-ently in india. ~ 

(cl and (d) Government of India 
has provided relief supplies valued at 
approximately Rs. 1.17 Crores to the 
United Nations High Commission for 
Refu~ees for its on-going relief ope-
rations at Peasalai and Madu (Man-
nar Distrkt). 

Speed Post Senice 

2292. SHRIMATl BASAVARAJ-
ESW ARl: Wi11 the Mini!>1er of COM-
MONICA TIONS be pleased to state: 

(a) whether the Government pro-
pose to introduce the Sp!ed post ser-
vice in more cities. and 

(b) if so. the details thereof'.' 

THE DEPUTY !vJJNISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SH1t1 P. V. RANGAY-
YA NAIDU): (a) No. Sir. There are 
no plans for the present to iatroduce 
speed post services to more cities. 

(b) Does not arise in view of reply 
(a) above. 
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New Telepbooe CoaoectioM iD 
ICarMtab 

2293. SHRIMATI BASAVARAJ-
ESWARI: Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) the total number of applications 
for telephone connections pending in 
Bellary District, Kamataka; and 

(b) the time by ·which the appli-
cants are JikeJy to be provided with 
telephone connections? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Waiting list as on 
30-6-1991 in Bellary District, Kama-
taka, is 1074. 

!b) The applicants are likely to be 
provided telephone connections pro-
gressively by March, 1993. 

(b) the total number of passport 
applications received and disposed of 
during 1990-91. Passport Office-wise; 

(c) the total number of passports is-
sued and the number of passports ser-
vices extended during the year 1990-
91; Passport Office-wise and 

(d) the steps taken to improve the 
efficiency of the Passport Offices? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) The detailed infor-
mation Passport Office-wise is given 
in the attached Statement I. 

(b) Information is being collected 
from various Passport Offices. 

(c) The requisite information is gi-
ven in the attached Statement IT. 

(d) Information is given in the atta-
ched Statement Ill. 

[Tramlationl STATEMENT I 
Vikramsbila Apic:ult.e Uaiversity at The total number of passport applications 

Sabaw, Bihar pending as on 01-04-1990 

2294. SHRI BHOGENDRA JHA: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a} whether there is a proposal to 
open Vikramshila Agriculture Univer-
sity at Sabaur in Bihar; and 

(b) if so, the time by which it is li-
kely to be opened? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
nJRE (SHRI K. C. LENKA): (a) 
No, Sir. 

(b) Does not arise. 

[English] 

l.ll5lle of Pa8llpolt from :RetJio-1 ....... 
port Ollres 

2295. SHRI SYED SHAHABUD-
DIN: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state: 

(a) the total number of ~ 
applications pending as on Apnl 1. 
J 990. Passport Office-wise; 

Sl. 
No. 

I 
2 
3 
4 
5 
6 
7 
8 
9 

10 
II 
12 
13 
14 
15 
16 
17 
18 
19 
20 
21 
22 

Passport Office Pendency 

Ahmedabad 14280 
Bangalore 9329 
Bareilly 11036 
Bhopal 3550 
Bhubaneshwar . 722 
Bombay . 24042 
Calcutta . 8869 
Chandigarh 33493 
Cochin 17867 
Delhi 8043 
Goa 1157 
Guwahati. 1694 
Hyderabad 1~671 
Jaipur . 13334 
Jaland.har. 53825 
Kozhikode 14509 
Lucknow 15159 
Madras 5016 
Na~pur 955 
Patna 4779 
Srinagar 3937 
Trichy 17645 ---

278912 
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STATEMENTH 

The number of Passports issued and Miscellaneous services rendered by each 
Passport Ojfice during 1990-91 

s. Passport Office 
No. 

Ahmedabad 
2 Ban galore 
3 Bareilly 
4 Bhopal 
5 Bhubaneshwar 
6 Bombay 
7 Calcutta 
8 Chandigarh 
9 Cochin 

lO Delhi 
11 Goa 
12 Guwahati 
13 Hyderabad . 
14 Jaipur 
15 Jalandhar 
16 Kozbikode 
17 Lucknow 
18 Madras 
19 Nagpur 
20 Patna 
21 Trichy 

STATEMENT Ul 

Steps taken to improve effideney in 
Possport Offices 

1. Following categories of applicants 
have been exempted from requirement 
of Prior police and CID verification 
before issue of Passports to them; 

(a) All Government servants and 
Employees of Public Sector 
Undertaking who along with 
their applica~ submit No 
Objection certificate (NOC) 
and verification certificate sign-
ed by their Head of Depart· 

ment on official stationery. 

Passports Services 
issued rendered 

90732 68190 
61882 33650 
44343 21054 
17180 9506 
5766 2015 

229495 180110 
47106 20887 
78576 25951 

128348 98227 
84186 78839 

9662 18230 
5901 1883 

98799 53900 
64535 28425 

103815 33718 
110528 63707 
49270 15567 
69063 53834 
6488 2295 

21980 7173 
113070 40197 

1440725 857958 

(b) Where an applicant submits his 
application accompanied with 
a Verification Certificate sign-
ed by either; 

(i) a Deputy Secretary to the 
Government of India and 
above; 

(ii) a Joint Secretary and abo· 
ve to a State Government: 

(iii) a Su~Divisional Magis· 
trate and above; 

(iv) District Superintendent of 
Police and above: 

(c) Retired Gazetted Government 
Servants 
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(d) Former Members of the Union 
Parliament (Rajya Sabha and 
Lok Sabha) and State Legisla-
tures (Assemblies and Coun-
cils) 

2. ln aU other cases where Regio-
nal Passport Officers/Passport Officers 
are otherwise satisfied with genuine-
ness of applicant. a Passport may be 
issued where police and CID do not 
send their reports in 4 weeks after des-
patching personal particulars forms to 
them. 

3. Children below the age of 15 
years may be issued Passport without 
police verification. 

4. Persons holding normal Passports 
may be issued fresh Passports after 
I 0 years o~ its validity without prior 
police/CID verification. 

5. Furthermore, in order to ensure 
expeditious clearance monitoring of 
Passports issued and pending is done 
through weekly progress reports in res-
pect o: each Passport Office. 

6. With effect from 16th August, 
1990, fresh Passports are being issued 
for a period of ten years at a stretch 
so that a Passport holder need not 
visit a Passport Office for renewal 
after first five vears as was the case 
before August, i 990. 

Step'. taken to increase productivity 
Passport Offices. 

(i) To increase the productivity of 
Passport Officers steps are be-
ing taken to computerized the 
Passport Offices. 

(ii) Within budgetory allocation 
Passport Offices have been al-
lowed to hire casual workers 
and also to give overtime allo-
wance to eligible staff to in-
crease output. 

[ T run.vlation 1 
Water Restnoir Sdlelne in Bihar 

2296. SHRI RAM LAKHAN SrN-
GH Y ADAV: Will the Minister of 

WATER RESOURCES be pleased to 
state: 

(a) whether the Government of Bi-
har has forwarded any proposal to the 
Union Government for the construc-
tion of a water reservoir to provide 
water to the Sone Irrigation Project in 
full capacity: and 

(b) if so the details thereof and the 
time by which it is likely to be clea-
red? 

THE MINISTER OF WATER 
RESOURCES ,SHRI ViDY ACHA-
RAN SHUKLA): (a) and (b) Presu-
mably, th..: project referred to is Kad-
wan Reservoir Project of Bihar. The 
State Government ·had submitted a 
proposal for construction of Kadwan 
Reservoir on the Sone River to the 
Central Water Commission in August 
I 987 for its techno-economic apprai-
sal. The report was examined and re-
tu;ned to the State Government in 
January. 1988 for modification. Even 
in the mn;:lified report received in June, 
1990. Central Water Cl>mmission fo-
und many basic deficiencies. For exam-
ple. in this multipurpose project de-
tails for only dam was given leaving 
out details of irrigation and hydro po-
wer components, concurrence of basin 
States for submerging their areas was 
not obtaint.!d. environmental and for-
est aspects were not dealt with and 
hydrology of the project was not fin-
alised. The project, therefore, had to 
be returned to the State Government 
in July, 1990. 

While the project proJ'Oses to sta-
bilise irrigation in the existing Sone 
command and also to generate hydro-
power, only on finalisation of hydro-
logy of the project, benefits and de-
tails can be quantified. The State 
Government is required to submit a 
modified Project Report in compliance 
to the observations of the Central 
W:tter Commission. 

Central Assiiltance for Control of 
Ji1ootiJ iD Blllar 

2297. SHRI. RAM LAKHAN SIN-
GH YAOAV: Will the Minister of 
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WATER RESOURCES be ~eased to 
state: 

(a) whether the Government have 
sanctioned funds for control of floods 
in North Bihar under the Eighth Five 
Year Plan: and 

(b) if so, the details thereof and the 
time by which. the said funds are li-
kely to be released? 

THE MINISTER OF WATER 
RESOURCES (SHRI VTDY ACHA-
RAN SHUKLA): (a) Eighth Plan has 
not been finalised. 

(b) Dol.!s not arise. 

Subarnarekha Multi-Purpose Project 
Phase II 

2298. SHRI RAM LAKHAN SIN-
GH YADAV: 

SHRJ CHHEDJ PASWM. 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the present position of the cons-
truction of the Subarnarekha Multi-
purpose Project Phase II of Bihar: 

(b) the expenditure incurred there-
on so far; and 

(c) the time by which the project is 
tikely to be completed? 

THE MINISTER OF WATER 
RESOURCES (SHRI VTDY ACHA-
RAN SHUKLA): (a) The Govern-
ment of Bihar had submitted a revis-
ed identification report on Subamare-
kha Multi-purpose Project Phase-II 
comprising balance of work on the 
project accepted in 1982 and number 
of modernisation. new irrigation and 
hvdro-electric schemes as other com-
ponents in September. 1988 estimated 
to cost Rs. 858.6 crores to Central Wa-
ter Commission for techno-economic 
appraisal. The scheme was examined 
and the State Government was reques-
ted in March. 1989 to either delete the 
other components from the scope of 
the Subamarekha Multi-purpose Pro-
ject Phase-n or secure clearance quiCk-

ly form Technical Advisory Com-
mittee. 

(b) An expenditure of Rs. 464.16 era-
res has been incurred upto March. 
1990 on Subamarekha Multi-purpose 
Project. The anticipated expenditure 
during the year 1990-91 is Rs. 76.31 
crores. The Working Group of Plan-
ning Commi~sion has recommended 
Rs. ~ 100 crores outlav for the year 
1991-92. . 

(c) As per Government of Bihar 
identification report on Subamarekha 
Project Phase-TI of September, 1988, 
the projl.!ct is scheduled to be com-
pleted by 1997-98 with the base year 
1989-90. 

!EnRlishl 

High Yielding Variety Seeds 

2299. SHRT PHOOL CHAND 
VERMA: 

SHRI YASHWANTRAO 
PATIL: 

Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether a large number of far-
mers are not being supplied adequate 
quantity of High Yielding Variety 
Seeds: 

fb) if so, the reasons therefore; and 

(c) the steps the Government pro-
pose to take to ensure timely and ade-
quate supply of high yielding variety 
seeds to the farmers? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) and (b) 
Production and distribution of seeds 
including High Yielding Variety Seeds 
is primarily the responsibility of the 
State Government which undertakes 
this job through its institutions like 
State. Government Seed Farms. State 
Seed Corporation. Apex Cooperative 
Institutions. etc. Their efforts are 
supplemented by the National Seed 
Producing Agencies Tlke National Seeds 
Corporation and State Farms Corpo-
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ration of India through their own in· 
frastructure. So far as efforts by the 
Government of India are concerned. 
it organises Zonal Seed Conferences 
prior to each sowing season i.e. Kha· 
rif and Rabi. The requirement for 
Kharif. 1991 and its availability was 
reviewed with the State Governments 
and it was observed that against the 
requirement of 18.92 lakh qts. of high 
yielding variety seeds, 19.02 Jakhs qts. 
was available. 

(c) In order to assist the State Gov-
ernments for production and distribu-
tion of seeds, the Government of India 
also supplements their efforts through 
National Seed Producing Agencies and 
Central Sector /CentraJJy Sponsored 
Schemes. 

[Tran.slation] 

Soil Consemldoa Ia Bihar 

2300. SHRI CHHEDI PASWAN: 
SHRI MOHAMMAD ALI 

ASHRAF FATMJ: 

Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) the CentralJy sponsored soil 
conserVation schemes being implemen-
ted in Bihar: 

(b) the funds allocated for those 
schemes during 1990-91: and 

(c) the steps taken by the Govern-
ment to check soil erosion in Bihar? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY RA· 
MACHANDRAN): (a) The Centrally 
Sponsored Soil Conservation Schemes 
implemented in Bihar are (i) Soil Con-
servation in the catchments of River 
Valley Projects (RVP) and (ii) Intr-
grated Watershed Management in the 
catchment areas of Flood Prone Ri-
vers (FPR). 

(c) The steps taken by Government 
to check soil erosion in Bihar include 
mechanical and biological measures 
according to requirements of the ter-
rain. 

[English] 

Projt!cts to Control Floods ... Ero-
sion In A-.n 

230 l. SHRI NURUL ISLAM: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether some projects for con-
trol of erosion and floods in Assam 
are pending with the Union Govern-
ment; and 

(b) if so, the details thereof and the 
time by which those are likely to be 
cleared? 

THE MINISTER OF vv A TER. 
RESOURCES (SHRI VIDY ACHA-
RAN SHUKLA): (a) and (b) There 
are three projects and they have been 
examined. One pertaining to protec-
tion of Mukalmua Howlighat Area 
(cost Rs. 17.83 crores) is to be con-
sidered for technical approval and the 
other two pertaining to protection of 
Nagaghooli Maijan Area (cost Rs. 
17.60 crores) and Raising and Streng-
thening of Gabru Embankment (cost 
Rs. 3.91 crores) will be considered 
after the required modifications !lre 
carried out. 

Poblicadoa of Teleplaoae Dftctorles 

2302. SHRI SRIBALLAV PANT-
GRAHI: Will the Minister of COM· 
MVNICATIONS be pleased to state: 

Ia) the reasons for publication of 
Te!ephone Directories from private 
sources: 

tb) the terms and conditions c f 
ag:eement between the Govemme11t 
and the private concern; and 

(b) Rs. 670 lakhs have been aUo- (c' the profit earned or loH suffer· 
cated · during 199()..91 to IJihar for ed due to privatisation of the publica· 
these two schemes t()getber. tion of TelephoDe DiNetories? · 
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THE DEP.UTY MINISTER IN 
THF MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): - (a) The policy to 
get the Telephone Directories printed 
by awarding comprehensive contracts 
for prinpng, binding, supply of paper, 
pr.xuring ~dvertiseijlents and deliverv 
of adequate number of directoric:"-;, 
free of charge, was decided to ovet-
come delays in-

(i) finalising of rate contract by 
DGs&D for supply of paper; 

(ii) finalising of advertisements 
etc.; 

·(iii) stipply of paper by the manJ-
. · facturers: 

(iv) Delays by printing presses dJe 
to inadequate resources, Ca'!H-

. ~ility etc. . ·· · 

(h) The major terms and condt-
tions of the contract, in general, are : 

· 0' Contractor· iS ·authorised to 
collect advertisements from the 
customers/public and publish 
telephQrte directories on be-
·half of the GOveminenrt 
MTNL; 

(ii) Besides, . providing adequate 
· number of telephone directo-
rks. -.free of cost to the Depa ·t-
m·cnt for distribution amOrt!!'it 
teiephone subscribers etc.. ~~'le 
Contractot also· has to pay an 
agreed amOliaf I percentage ~~s 
R0yalty to the Department. 

(c) There is no_ loss to the Dep~r ~­
ment/GOveriiment. On the contrary, 
Government -saves ·on publishing tele-
phone directories, the cost of paper. 
work of collection of advertisements 
etc. besides earning substantial revenue 
by way of. the royaltY charges. 

.. . "• ~ . .. 
[Translation] · 

Grant for CoDtrol ol Floods aad SoD - . . . . . . . El'OIIGii ·. . . 

2303:--SHRI-··HAR.IKEWAL .PRA-
SA Di ·will the Minister of WATER 
RESOURCES. be. pleased to state: 

14-21 LSSfND/91 

(a) whether the Government pro-
pOse to give any grant for control of 
lie-om ard soi! erosion cau-;ed hv 
Chhoti, Gandak, Ghaghra, Rapt!. 
Khanua and Narayani rivers: and 

(h) if ~o. the details thereof? 

THF MINISTER OF WATER 
RE"OUUCES (SHRT VIDYAC'H-\-
i-! AN SHUKLA): (a) and (b) As 
per present policy. Central assistance 
is in the form of block grants and 
loans not attached to any Sector of 
development or a project. In the 
approved outlays for 1991-92, there is 
no specific provision in Central Sec-
,,,, for !!ivin'! !!rants to control floo1s 
in these· rivers~ · 

[English] 

Mahi-Bajaj Sagar Project 

2304. DR. LAXMI NARAYAN 
PANDEY: Will the Minister of 
WATER RESOURCES be pleased to 
~t"te 

(?) whether the GOvernment Gf 
Rahsthan has provided 0.75 flap in 
the gates of Mahi-Bajaj Sagar Pro-
:c.ct near Banswara which is likely to 
affect additional 68 hectares of lana 
of Madhya Pradesh; and 

{b) if so, the steps being taken hy 
the Union Government to make go0d 
the loss suffered by Madhya Pradesh: 

. THE MINISTER OF WATER 
RESOURCES (SHRI VTDY ACHA-
RAl\1 SHUKLA): (a) Yes. Sir 
Flaps of 0.75 metre height have been 
provided to the gates of Mahi-Bajaj-
sagar Dam. 

(b) A meeting of the Irrigation ' 
Water Resources Ministers of Rajas-
than Madhya Pradesh and Gujarat 
was convened on 6th February. 1991 
at New Delhi to consider the repre-
~ontation made bv the Government <~f 
Madhva .Pradesh ·in this regard. Tbe 
suggestion of the M~nister. of Wat~r 
Resources to hold dtscussiOns indt., 
vidnally with the States ·eoncern«l. in 
the first instance. was · agreed to in 
the meeting. Due to quick changes 
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in the Government, subsequent meet· of Krishi Vigyan Kendras in the 
ings could not be hel<i. State; and 

fTranslationl 

PropoMII to ume Ceutni Aaftcul· 
tural Imtitute after ~ 01. Chann .. 

2305. SHRI DEVJ2NDRA PRA-
SAD Y ADA V: Will the Minister nf 
AGRICULTURE be pleased to 
state: 

(a) whether there is any propos'il 
unaer consideration ()f the Govern· 
ment to name a Central Agricultural 
Institute alter Late Ch. Charan Sinelt: 
and -

ib) if so. the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OJ:" AGRICUL-
TURE (SHRJ K. C. LENKA): ia) 
No. Sir. 

(b) Does not arise. 

Krishi ViiYaa Ke~D1l 

2306. SHRI DEVENDRA PRA· 
SAD Y ADA V: Will the Minister vf 
AGRICULTURE be pleased tt• 
state. 

(at wlretlrer me Union Government 
have received any prOJ>OS&l from the 
Government of Bihar tor setting up 

(i) Number of human lives lost 
(ii) Population affected 
(iii) Cropped are~t affected . 
(iv) Houses dam4ged 

(b) Apart from providing Gratuti-
ous relief to the ne~t of kins who 
lost their lives. the otl'ter relief mea-
sures taken by the cuncerned State 
GovernmeDts included the opening of 
relief camps and health centres. eva-
cuation. of affected ~ulation and 
supply of food ,ackets. Essential 
coridnoditia lite wheat, atta, ~ arrd 

(b) if so, the present position of 
the pr.:>posal? 

THE MINISTER OF STATE IN 
THE MJNJSTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): (a) 
No, Sir. 

(b) Does not arise. 

Natural O+mHies 

2307. SHRI RAJINDRA KU-
MAR SHARMA: Will the Minis-
ter of AGRJCUL TURE be pleased 
state: 

(a) the loss of life and damage 
causee to property by natural cala-
mities in the country during last 
year: 

(b) the steps taken by the Govern-
ment to provide relief to the victims; 
and 

(c) the amount allocated by the Go-
vernment therefor to each State dur-
ing last year? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a} The ex-
tent of damaae caused ill tile coun-
try due to natural calamities during 
1990-91 is Jiven below:-

2299 
3J2.00lalcM 
26.90 lakh ha. 
18. 741akh. 

kerosene etc. were also provided to 
the affected people on immediate 
b~sis. 

(c) A stateiDCDt indicating the 
Statewise allocation UDder calamity 
Relief Fund aad tbe amouat reltaHid 
durina 1990-91 it attaclled. 
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STATEMENT 
Statement indicating the Financial Assistance provided by the Central Government 

to States due to various natural calamities during 1990-91 
(Rs. in crore) 

States Allocation Central Amount 
under share released 
CRFfor including 
1990-91 advance 

release 

2 3 4 

Andhra Pradesh 86.00 64.50 125.66* 
2 Arunachal Pradesh 2.00 I. 50 1.50 
3 Assam 30.00 22.50 22.50 
4 Bihar. 35.00 26.25 26.25 
5 Goa 1.00 0. 75 0. 75 
6 Gujarat 85.00 63.75 63.75 
7 Haryana 17.00 12.75 12.75 
8 Himachal Pradesh 18.00 13.50 13.50 
9 Jammu & Kashmir 12.00 9.00 9.00 

10 Karnataka 27.00 20.25 20.25 
II Kcrala 31.00 23.25 23.25 
12 Madhya Pradesh . 37.00 27.75 27.75 
13 Maharashtra 44.00 33.00 33.00 
14 Manipur 1.00 0.75 0. 75 
IS Mcghalaya 2.00 1.50 I. 50 

16 Mizoram 1.00 0.75 0.75 
17 Nagaland 1.00 0.75 0. 75 
18 Orissa 47.00 35.25 57 .13* 
19 Punjab 28.00 21.00 21.00 
20 Rajasthan 124.00 93.00 93.00 
21 Sikkim 3.00 2.25 2.25 
22 Tamil Nadu 39.00 29.25 29.25 
23 Tripura 3.00 2.25 2.25 
24 Uttar Pradesh 90.00 67.50 67.50 
25 West Benpl 40.00 30.00 30.00 

--·-~---·---···- -------- ----- ---·-----
Total 804.00 603.00 686.04 

*Includes advance assistance of Rs. 61. 16 Crores to Andhra Pradesh & 
Rs. 21 . 88 Crores to Orissa. 



211 Wl'itten Answers AUGUST 8, · 1991 .. Written· Af1Swers2l2 

Hortic:ultural Boanllil 

2308. SHRI RAMESHWAR PA-
TIDAR: Will the Minister of AG-
RICULTURE be pleased to state: 

(a) whether the Union Government 
propose to set up more Horticultural 
Boards in the States; 

(b) if so, the details thereof; and 

{c) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) to (c) 
Setting up of Horticulture Boards at 
State-level is to be decided by the 
respective State Governments. Many 
A the State Governments have creat-
ed separate Horticulture Departments 
to impart a concerted thrust to horti-
culture development. At the national 
level, the Central Government has set 
up a National Horticulture Board to 
look after different aspects of horti-
culture development. The Board is 
implementing a number of Schemes 
either directly or through the State 
Governments for which financial and 
technical assistance are provided by 
the Board. 

[English] 

Time limit for LO'QJ Telephone Calls 

2309. SHRI MADAN LAL KHU-
RANA: Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) whether attention of the Go-
vernment has been drawn to the news 
item capt'oned 'Plan to meter local 
calls every three minutes' appearing 
in the Indian Express dated July 19. 
199 J wherein it has been reported 
that for all calls from electronic ex-
changes a time limit will be fixed 
from September, 1991; 

(b) if so, the details thereof; 

(c) whether there is an increasing 
resentment amongst the subscribers 
because of the unsatisfactory services 
rendered by 197, 198, and 199; 

(d) if so, the remedial steps pro· 
posed to be taken in this regar~;_ and . .. . 

(e) the time by which the next tele-
phone directory is expected? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY· 
YA NAIDU): (a} Yes, Sir. 

(b) A proposal to meter the local 
calls once in three minutes with a 
view to el).courage the .subscribers to 
limit the duration of calls thereby en-
abling the common equipment avail-
able to carry more traffic has been 
received from MTNL. The proposal 
is under consideration of the Govern-
ment. 

(c) No, Sir. These services are 
generally satisfactory. However, at 
times. when the staff absenteeism is 
high due to disruption in local trans-
port system and other causes, the res-
ponse on these services gets affected. 

(d) It is proposed to increase the 
number of positions on Directory En· 
quiry services and computerise tm 
Complaint Service 198. 

(e) The next English Directory for 
Delhi is likely to be available by De· 
cember, 1991. 

[Translation] 

Waiting List for Telephone Conoec-
dous iD Bihar 

2310. SHRI SIMON MARANDI: 
Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) the number of applicants on 
the waiting list for new telephone 
connections in Bihar, district-wise as 
on July 31, 1991; 

(b} the time by which .. these appli· 
cants are likely to be provided with 
telephone connections; and 

(c) the action· tal:en in· this·· regard 
during 1989, 1990 and 1991 so far? 
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THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANOA YY A 
NAIDU): (a) The district-wise 
waiting list of Bihar as on 31-7-1991 
is given in the attached statement. . 

(b) Expansion plans have . been 
drawn for clearing the present waiting 
Jist progressively during the 8th Plan 
period. However, majority of the 
waiting list in Bihar is expected to be 
cleared by March. 1993 with th~ addi-
tion I expansion of telephone exchan-
ges. 

(c) The year-wise development 
taken place during the last 3 years 
is as under: 

Year 

1988-89 

1989-90 

1990-91 

STATEMENT 

New tele-
phone 

connec-
tions 

provided 

7948 

9294 
11757 

12 Samastipur 
13 Deoghar 
14 Dumka 
15 Godda 
16 Dhanbad 
17 Palamu 
18 Aurangabad 
19 Gaya 
20 Jehanabad 
21 Nawadah 
22 Giridih 
23 Hazaribagh 

2 

24 Singhbhum East 
25 Singhbhum West 
26 Araria 
27 Katihar 
28 Kishanganj 
29 Purnea 
30 Monghyr 
31 Champaran East 
32 Champaran West 
33 Muzaffarpur 
34 Sitamarhi 
35 Vaishali 
36 NaJanda 

3 

97 
5 

26 
l3 

1484 
65 
39 

369. 
27. 

121 
23 

.)03 
2671 
364 

12 
64 
14 

277 
76 
31 
2 

1402 
186 
405 
427 

District-wise waiting list oj Bihar 
upto 31-07-1991 37 Patna 

38 Gumla 
7196 

27 
20 

3666 
32 
91 

Sl. District waiting 39 Lohedag-a. 
No. List 40 Ranchi 

2 3 41 Madhepura 

I Bhojpur 
2 Robtas 
3 Bhagalpur 
4 Sahebganj 
5 Chapra 
6 Gopalganj 
7 Siwan 
8 Begusarai 
9 Khagaria 

10 Darbhanga 
11 Madhubani 

60 
35 

1377 
41 
69 
64 

225 
138 
53 

202 
108 

42 Saharsa . 

21907 

Complaiats Apiast Delhi Police Per-
fJOIIIIel 

2311. SHRI GOVINDA CHAN-
DRA MUNDA: Will the Minister 
of HOME AFFAIRS be pleased to 
state: 

. (a) the number of comp)a.ints M· 
ceived against Delhi police personnel 
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for misbehaviour and misuse of their 
authority during the last three years. 
year-wise; and 

(b) the action taken against the 
concerned personnel? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIA· 
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI· 
STR Y OF HOME AFFAIRS (SHRl 
M. M. JACOB): (a) The total num-
ber of complaints received in Vigi-
lance Branch of Delhi police from 
1988 to 1990 Year-wise is as under:--

Year No. of 
complaints 

1988 16800 

1989 17143 

1990 20179 

(bl During the period under re· 
ference, departmental enquiry was 
initiated against 135 officials. Thir-
teen officials were dismissed; services 
of 12 officials forfeited; increment of 
3 officials withheld; pay of 4 officials 
reduced; 97 officials awarded censure 
and 50 officials warned. 

[English] 

lmprovemeat ia TelecomDJ.UDiaatioa 
Services 

2312. PROF. ASHOK ANAND· 
RAO DESHMUKH: Will the Mi· 
nistor of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government had 
launched a 100-days' programme for 
the improvement of the telecommuni· 
cation services in the country; 

(b) if so. the details thereof; and 
(c) the expenditure incurred in this 

regard? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI· 
CATIONS (SHRI P. V. RANG A Y-
Y A NAIDU): (a) Yes, Sir. The 
100 Days' Programme was launched 
with effect from 1-1-1991. 

(b) The 100 Days· Programme was 
launched to create better under-stand-
ing of subscriber~· problems. achieve 
higher productivity, speedier comple-
tion of projects and to introduce new 
services in the Department of Tele-
communications and allied public 
sector under-takings. Some ot the 
important achievements are given in 
the attached statement. 

(c) The programme formed an in-
tegral part of the on-going activities 
and projects of the Department and 
its public sector undertakings and as 
such no additional expenditure was 
incurred. 

STA1EMENT 
Details/ A chievement.s of the '100 Days' Programme 

Sf. No. Name of the Item 

I Commissioning of new exchanges . . 
2 Provision of new telephone connections . 
3 New STD routet; commis!iioned . 
4 Opening of local public telephones . . 
5 Commissioning of STD public call offices. . 
6 Commissioning of Long Distance Public Telephones 
7 Assessment of subscribers perception of Telecom. ser· 

vices--Subscribers contacted . . . 
8 Open Hotue Session.<~ and Telephone Adaluts hdd 

Achievement 

1,710 
3.15 lakhs 
209 
9,878 
5,901 
1 ,07(, 

6. 79 lakhs 
400 
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Expu6NumT~~manwn 
Facftfdes in Mahalasfttra 

2313. SHRI ASHOK ANAND-
RAO DESHMUKH: Will the Mi-
nister of COMMUNICA TlONS be 
pleased to state: 

{a) the details of the plans for ex-
pansion of telecommunication facili-
ties in Maharashtra: and 

(b) the number of new telephone 
exchanges proposed to be opened in 
the State by the end of 1991-92. dis-
trict-wise? 

. THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY· 
Y A NAIDU): (a) During 91-92, it 
ts planned to instal I expand over 400 
telephone ('Xchanges in the state of 
Maharshtra. This is expected to re-
sult in providing over one lakh new 
telephone connections. Nearly 70 
transmission schemes on UHF, Micro-
wave. fibre optic and coaxial media 
are also planned. 

(b) The information is given in the 
attached ~tatement. 

STATEMENT 

11te number of new exchanges proposed 
to~btlopened in the State of Moharar;lrtra 
by 91-92 district wise is as under :-

Sf. Nmne of District No. of 
No. New Ex-

changes 
proposed 

to be opened 

2 3 

1 Ahmednaaar 9 
2 Akola 2 
3 Amravati .l 

4 Auran,abad 2 
s Boed 3 

I · 2 

6 Bhandara 
7 Buldhana 
8 Chandrapur 
9 Dhule 

10 Gadchiroli 
11 Jalgaon 
12 Jalna 
13 Kolhapur 
14 Latur 
15 Nagpur 
16 Nanded 
17 Nasik 
18 Osmanabad 
19 Parbhani 
20 Pune 
21 Raigad 
22 Ratangiri 
23 Satara 
24 Sangli 
25 Sindhudurg 
26 Solapur . 
27 Thane 
28 Wardha . 
29 Yeotmal. 
30 Bombay Telephones 

[Translation] 

3 

3 
I 
3 
3 

6 
2 
4 
3 
2 

4 
2 

6 
3 
7 
6 
6 
3 

10 
4 
3 
I 

12 

Allotment of A~--- to 
EmpleJftS of M-....., 81 c--1-

Cidi.-

2314. SHRI HARIKEW AL PRA· 
SAD: Wfil the Minister of COM-
MUNlCATIONS be pleased to state: 

(a) whether the employees working 
in the Ministry of Communications 
have the facility of Government ao-
commodation extended by the Dine-
rorate of Estate: 

(b) if so, the number of empk)yeea 
who have been allotted Govemment 
acx:Qmmodation hom the Delhi· teJe. · 
pboaes (P&T) Pool; ucl 
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(c) the categories of employees 
whom the Delhi Telephone Depart-
ment offers Government accommoda-
tion and the details of rules and pro-
visions made in this regard? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY· 
YA NAIDU): (a) Yes, Sir. 

( b} on the basis of specific sanc-
tion of the Department of Telecom-
munications. accommodation has been 
allotted to six employees working in 
the Ministry of Communications from 
the Delhi Telephones Pool. 

(c) MTNL Delhi Unit provides Go-
vernment accommodation to its em-
ployees in Group A. B. C &: D cadres 
from MTNL Pool as per Government 
rules. 

[English] 

Olplic Filrmiag 

23 I 5. SHRIMA TI D. K. BHAN-
DARI: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether attention of the Go. 
vcmment has been drawn to 'the news 
article captioned • A natural farmer' 
appearing in •sunday Mail' dated May 
S-11-1991: 

(b) if so, the reaction of the Go-
vernment thereto: and 

~' .. -·-~-· ~-- . --'(c) Jbcr,steps taken by the Govern-
ment to popularise organic farming in 
the country? 

. {yJiE .MINISl"ER OF STATE IN 
TUE MiNISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
R~~ACHANDRAN): (a) Yes. Sir. 
~-~., .. 
''{b) aria (c). There haYe been occa-

siOftal ·rq,om about the sUccess of 
<5rpnic farminj sys~: ·. However. 
without the use of chemiCal inputs 
like fertilisers and pesticides. it has 
JIUt ·been· --poisibte to attain btgb levels 
of ~~; r The bet{ Nsutfa: aJle, thefe.. 
fellit Ob&af8ed ·~ ~ftd IIU.. 
tritat supply .,.._ . .whJCii. ··•••blaet. 

the use of chemical and organic ferti· 
!isers coupled with suitable package 
of practices. 

Hanafal Ueds of Peldeides 

2316. SHRIMATI D. K. BHAN-
DARI: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether residues of pesticides 
are a health hazard to human beings: 

(b) if so, whether Government pro-
pose to review the licensing and ito-
port of pesticides; 

(c) whether the Government have 
implemented the recommendations 
made by S. N. Banerjee Committee 
on pesticides: 

(d) if so, the details thereof: and · 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL~ 
TURE (SHRI MuLLAPPALLY 
RAMACHANDRAN):. (a) Resi-
dues of pesticides can pose health 
hazards to human beings if their 
q·uanfities exceed· tolerance limits pres-
cribed for this purpOSe. · ·· 

(b) The Government keep on re-
viewing the use, manufacture and im-
port of pesticides reported to be 
causing heal.th ·hazards from time to 
time through · Central ·JIIseetieides · 
Board I Registration Committee set up 
under the Insecticides Act, 1968 as 
well as through High Levd Expert 
Committees. · 

(c).,and (d) Out of reports on 31 
pesticides submitted by Banerjee Com-
mittee, reports on 12 i.e. DDT, BHC. 
Dieldrin. EDB. Chlorbenzilate. 
DBCP. Toxaphene, Sodium Cyanide, 
PCNB. Captan. Captatol .IUld .Par 
have been accepted b>' the Govern~ 
ment and rccommendattons have beeD 
implemented. Report on ranaining 
19 are under examina~ 

(e) In view of reply to partif':>fc) A 
(d), tlae quetdoa 4eel·-t18t-arile; 
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Annual Jmpens ill Teleplaoae Sector 

2317. SHRI RABI RAY: Will 
the Minister of COMMUNICA-
TIONS be pleased to state : 

(a} the annual imports in the Tele-
phone Sector, in dollars, during the 
last three years; and 

(b) the details thereof? 

Item 

Value of Imports in Million Dollars 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) The annual level 
of imports in the telecom sector in-
cluding imports required for produc-
tion of telecom equipment in dollars 
during the last 3 years is given be-
low: 

88-89 89-90 90-91 

509.8 529.0 310.6 

(b) The details of the·annual imports in telecom sector during the last 3 years 
is given below: 

Item 

(i) Finished 
Telecom equipment : 

Underground Cables 
Switching equipment 
Transmission equipment 

--- Test instruments & others, including 
VSNL &TCIL 

88-89 89-90 90-91 
(in Million US S) 

18. 1 13.0 10.3 
25.4 16.2 8.9 
59.5 72.9 5.1 

IL 8 12.3 6.6 
(ii) Import of raw material/components/parts 

required for production of telecom 
equipment and cables 395 414.6 279.7 

Total . 

Pet Capb Availability of Pulses 

2318. SHRI RABI RAY: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether there bas been a dec-
line in the per capita availability of 
pulses over the past decade; 

(b) if so. the details thereof; and 

(c) the steps the Government have 
taken to arreJt further decline? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL· 
TURE (SHRI MULLAPPALLY 
RAMACHANDRAN): (a) and (b) 
Par capita net daily am1ability of 

15-21 LSS/'ND/91 

---
509.8 529 310.6 

pulses has ranged from 30.9 grams in 
1980 to 44.0 grams in 1986. Within· 
this range there have been year-to-
year fluctuations during the decade 
1980-90. 

(c) For increasing production of 
pulses : National Pulses Develop-
ment Programme (NPDP) and Special 
Food Production Programme (SFPP) 
are being implemented 'to provide in-
puts support to the farmers. These 
programmes have been taken up in 
the potential States. Financial assist-
ance is given to States on various in-
pi!ts like seed production, plant pro-
tc:ction measures. distribution of SC(Cd 
minilcits and farm implements, 01"-
ganisation of demonstratiOn etc. to 
induce the farmers to take up cultiva-
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ti{)fl of pulses with improved techno-
logy on large scale through these 
schemes. Pulses have also been 
broL:ght under the Technology Mis-
sion in the Department of Agriculture 
& Co-operation. 

Three Tier Bloddug System in 
Punjab 

1319. SHRI RABI RAY: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the three tier blocking 
svstem in the fvrward areas of Pun-
jab has proved effective to curb the 
armed intrusions from across the 
border: and 

(bl if so. the details thereof"? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIA-
ME~TARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI 
M. M. JACOB): (a) and (b) The 
measures adopted on the Punjab bor-
der to prevent inJer alia armed intru-
sions from across the border have 
been yielding encouraging results. 
Apart from the increased number of 
apprehensions on the border. these 
measures have also helped to instil 
confidence among the local popula-
tion. 

[TrtmslationJ 

Crop IDA~raoce Scheme 

2320. SHRI PHOOL CHAND 
VERMA: Will the Minister of 
AGRJCUl TIJRE he pleased to !!tate: 

(a) the number of farmers covered 
under the Comprehensive Crop Insu-
rance Scheme in Madhya Pradesh 
(luring 1990-91; and 

(bl the target fixed for 1991-92? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY 
RAMACHANDRAN): (a) Total 
nUJJt~Jer of farmers ,covered under the 

Comprehensive Crop "Insurance Sc-
heme (CCIS) are 2.12.877 in Madhya 
Pradesh during the year 1990-91. 

(b) The CCIS is a voluntary sc-
heme. Implementing States/UTs are 
free to implement it in any area. Ac-
cordingly. no State-wise targets are 
fixed under the scheme. However. at 
the national level a target of covering 
52 lakh farmers has been fixed for 
1991-92 under the CCIS. 

Sandionillc of M"llling Lease 

2321. SHRI SUSHIL CHANDRA 
VARMA: Will the Minister of 
MINES he pleased to state: 

(a) whether the Government pro-
pose to provide submission of mining 
plans as essential before the agree-
ment and after the sanctioning the 
minin!! lease by the State Govern-
ment "in the existing rules: and 

(b) if so. the details thereof? 

THE MINISTER OF STATE OF 
THE MINISTRY OF MINES (SHRI 
BALRAM SINGH YADAV): (a) 
and (b) The Mineral Concession 
Rules. 1960 have been amended from 
19- 10-1989 to provide that in the case 
of an application for grant of mining 
lease, the mining plan duly approv-
ed may be submitted within a period 
of six months after the precise area 
which is proposed to be granted is 
communicated to the aprlicant hy the 
State Government. 

[EnRli.sh] 

Refum of TraWftCOI'e HOU8t to 
Kenla 

2322. SHRI P. C. THOMAS: WiJl 
the Mini~ter of HOME AFFAIRS be 
pleased to state: 

(a) the reasons for not returning 
the Travancore House in New Delhi 
to the Government of Kerala: 

{b) the reasons for not shifting the 
offices of the Monopolies and Restric-
tive Trade Practices ·CommissiOn Jo. 
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cated at the Travancore House to 
elsewhere; and 

(c) the steps taken or proposed to 
be taken in this regard and the time 
by which those are likely to be done? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY Of HOME AFFAIRS (SHRI 
M. M. JACOB!: (a) to (c) The 
Monopolies and Restrictive Trade 
Practices Commission. which is at 
present located at the Travancore 
House. has been allotted .alternative 
accommodation in Kota House An-
nexe and Bikaner House Hutments 
which are under repairs/renovation 
by CPWD. The work is nearing 
completion. The Commission pro-
poses to start shifting to the new pre-
mises shortly. The Delhi Security 
Police. which is occupying a part of 
the Travancore House. has been al-
lotted an alternative piece of Land. 
The Government of India have given 
an undertaking to the Supreme Court 
for the vacation of the Travancore 
House by the Delhi Security Police 
by 31st May. 1993. 

Flood AssistMKe to Assam 

2323. SHRI NURUL ISLAM: Will 
the Minister of AGRICULTURE be 
pleased to state : 

(a) the number of families rendered 
homeless and landless bv the erosion 
caused by Brahmaputra· river in the 
Districts of Dhubri. Gopalpara. Now-
gaon and Barpeta in Assam during 
last three years: 

(b) whether the Union Government 
have extended any financial assistance 
to the Government of Assam to pro-
vide rehabilitation to such families; 
and 

. (c) if so. the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRJCUL-
l'URE (SHRI MULLAPPALL Y 
RAMACHANDRAN): . (a) to (c) In-

formation is being collected and will 
be laid on the Table of the House. 

fTranslution l 
Pension to Tanva Patla Holders 

2324. SHRI GOVINDA CHAND-
RA MUNDA : Will the Minister of 
HOME AFFAIRS be pleased to 
stat.! : 

(a) number of the applications re-
CI!ived from Tamra Patra holders for 
pension during the last three years: 
and 

(b) the number of persons out of 
them who have not been sanctioned 
pension so far and the reasons ther.:-
for'? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. 
JACOB): Ia) and (b) No separate 
record of receipt and disposal of ap-
plications from "Tamra Patra" holders 
for grant of Swatantra Sainik Samman 
Pension is being maintained. 

!Engli,')h] 

Effects of Erosion of Brahmaputra on 
Kazitaoga National Park 

2325. SHRI NURUL ISLAM: Will 
the Minister of WATER RESOUR-
CES be pleased to state: 

(a) whetha the cxistencl! of the 
Kaziranga National Park in Assam 
is threatened by the erosion of riwr 
Brahmaputra; and 

(b) if so. the remedial measures 
taken or proposed to be taken in this 
regard'? 

THE MINISTER OF WATER 
RESOURCES (SHRJ VIDYACHA-
RAN SHUKLA): (a) and (b) The 
reach of the Brahmaputra river pass-
ing through Kaziranga National Park 
in Assam had experienced erosion 
and a scheme to tackle the problem 
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had been prepared by the State Gov-
ernment in 1984. The Technical Ad-
visory Committee of the Planning 
Commission considered the proposal 
in 1986 and advised its deferment till 
the satisfactory performance of the 
earlier approved scheme for the pro-
tection of Palasbari Gumi area was 
established. Subsequently the Cen-
tral Water Commission also advised 
the State Government in June, 1990 
to arrange for the assessment of 
channel entry conditions, by the ex-
perts. of the Central Water & Power 
Research Station. Pune. 

Foreign ~ in IIHtia 

2326. SHRI SHANKER SINH VA-
GHELA: 

DR. A. K. PATEL: 
Will the Minister of HOME AF-

FAIRS be pleased to state: 

(a) the number of foreign missiona-
ries working in India at present, 
State-wise; 

(b) the institutions and organisa-
tions with which each one of them 
is attached: 

(c) the nature of control exercised 
by th, Government on the activities 
of these missionaries and also in re-
gard to receipt of money from foreign 
and its disposal; and 

{d) the year upto which accounts of 
such money have been received by 
the Government and scrutinised? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI M. M. 
JACOB): (a) According to the in-
formation available as on 1-1-1990. 
2046 foreign missionaries were resid-
ing/working in India. The State-
wise information is given in the en-
closed statement. 

(b) Ii is nOt practical to maintain 
this iiiormatioo as the missionaries 
are frequently required to cbanae their 

locations and organisations keeping 
in view the needs from time to time. 
Similarly, the labour involved in col-
lecting this information may not be 
commensurate with the results pro-
posed to be achieved. 

(c) The receipt and utilisation of 
foreign contribution by organisations 
are regulated by the Foreign Contri-
bution (Regulations) Act, 1976. Un-
der the provisions of the said Act, 
each organisation is required to send 
Foreign Contribution returns to this 
Ministry giving details of its receipt 
and utilisation. Action is taken under 
the provisions of the Act in case any 
violation is detected. 

{d) The organisations have so far 
furnished returns of receipt of foreign 
contribution upto the year 1990. Ac-
counts upto the year 1989 have bC\!n 
scrutinised. 

STATEMENT 

Statewise report of registered foreign 
Missionaries present in India as on 

1-I-1990 

State/Union Territories Missionaries 

I Assam 2 
2 Andhra Pradesh 498 
3 Bihar 199 
4 Goa 14 
5 Himachal Pradesh 16 
6 Jammu & Kashmir 7 
7 K.amataka 223 
8 Kerala 38 
9 Madhya Pradesh 95 

10 Mabarasbra 13 
ll Manipur . 6 
12 Mizoram 2 
13 Nagaland 2 
14 Orissa 45 
IS Punjab 10 
16 Rajasthan 17 
17 Sikkim . ' 3 
18 Tamil Nadu 367 
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State/ Union Territories Missionaries 

19 Uttar Pradesh 137 
20 West Bengal 292 
21 Chandigarh 4 
22 Delhi 35 
23 Pondicherry 21 

------·-
2046 

Model Farmer Scheme 

2327. SHRI SOBHANADREES-
W ARA RAO V ADDE: Will the 
Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government have 
examined the model farmer scheme 
as suggested by Bhanu Pratap Singh 
Committee to transmit the latest re-
search results to the farmers in most 
effective manner; 

(b) if so, the outcome thereof: and 

(c) the likdy date by which the 
model farmer scheme is to be laun-
ched? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY 
RAMACHANDRAN): (a) to (c) The 
model farmer scheme as suggested by 
the Bhanu Pratap Singh Committee. 
is under examination. 

rr ranslation) 

Enviroomenta&ts' agitation against 
Big Dams 

2328. SHRI RAJENDRA AG-
NIHOTRI: 

SHRI SUSHIL CHANDRA 
VARMA: 

Will the:: Minister of WATER 
RESOURCES be plea~d to state : 

(a) whether a number of environ-
mental activists have been agitating 
against big dams such as ,$ardar 

Sarovar and Narmada Sagar Dams 
and are creatina public opitlion api1'1lt 
those projects in foreign comttri~; 
and 

(b) if so, the steps being taken to 
set at rest the controversy in reprd 
to the big dams and to prev=t 1M 
activists from seeking i1Uerfet~ of 
foreign Governments in. the intemll 
affairs of the country? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDY ACHA-
RAN SHUKLA): (a) Yes, Sir. 

(b) Through technical publications, 
organisation of seminars/ workshop6 
and presentations through the media 
the appropriate relative roles of large 
dams as well as of the small dams 
in the development of the water re-
sources of the different basins is being 
brought to the attention of the people. 
Our missions abroad and the con· 
cemed organisations within the coun-
try have been alerted against the adi· 
vities of the foreigners or others that 
are likely to give scope to the undue 
interference of foreigners in our inter-
nal affairs. 

Telephone COBDedioas in m· ... 
Prade6tl 

2329. SHRl PHOOL CHAND 
VERMA: Will the Minister of COM· 
MUNICA TIONS be pleased to !tate: 

(a) the number of appliC8llts on the 
waiting list for new telephone COil· 
nections in Madhya Pradesh till July, 
1991. district-wise; 

(b) the number of telephone con· 
nections sanctioned during 1990-91; 
and · · 

(c) the steps taken by the Govern-
ment to dear the waiting lists? 

THE DEPUTY MINISTER ,U{ 
THE MINISTRY OF COMMUMJ. 
CATIONS (SHRI P. V. ltANGAY~ 
YA NAIDU): (a) The latest a~· 
ble information (31·3·1991) is giyel1 
in the attached Statement 
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... (b) A total of 38769 nd tdephone 
CQflnections were provided in Madhya 
Pradesh during 1990-91. 

(c) Expansion plans have been 
draW,)l for clearing the waiting list 
progressively during the 8th Plan 
.period. It is planned to give about 
59 ,QOO new telephone connections dur-
ing the year 1991-92 in Madhya, Pra-
desh. · 

STATEMENT 

Waiting list district-wise a.\ on 
31-3-91 in Madhya Pradesh 

Sl. 
No. 

Name oftlte 
District 

. I 2 

Balaghat 

. 2 Bastar 

,3 .. Betul 

4 Bhind 

5 Bhopal 

6 Bilaspur 

' 7 Chhatarpur 
8 Chhindwara 

9 Damoh 
10 Datia 

Jl Dewas 

f2 Dhar 

13 Durg 

14 Guna 

15 Gwalior 

16 Hoshangabad 

17 Indore 

18 !abalpur 

1>9 Jhabua 

~: Kh •. wa ... 
l)t· Kbatgone 

Waiting list 
as 011 31-3-91 

3 

210 

280 
289 
412 

2573 
1168 

190 

442 

174 
122 
601 

254 

3254 

401 
7228 

586 

37393 

4849 

61 

1169 

432 

2 

22 Mandla 

23 Mandsaur 

24 Morena 

25 Narsinghpur 

26 Panna 

27 Raigarh 

28 Raipur 

29 Raisen 

30 Rajgarh 

31 Rajnandgaon 

32 Ratlam 
33 Rewa 

34 Sagar 

35 Sarguja 

36 Sat11a 

37 Schorc 

38 Seoni 

39 Shahdal 

40 Shajapur . 

41 Shivp'uri 

42 Sidhi 

43 Tikamgarh 

44 Ujjain 

45 Vidisha 

Total 

3 

IL7 
564 
292 

10 

73 
150 

4103 

26/ 

326 

372 

914 
576 

126t-

457 
718 

96 
13ft 

197 

288 

466 

83 

65 

1382 

509 

75519 

Expenditure on Nanuda Sapr 
Project 

2330. SHRI PHOOL CHAND 
VERMA: Will the Minister of 
WATER RESOURCES be pleased to 
state: 

(a) the total expenditure incurred 
on the Narmada Sagar Project during 
J 990-91 ; and 

(b) the expenditure likely to be in-
curred thereon during 1991-92 and the 
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contribution of the Union Govern- 1 Tramlationl 
ment therein? 

THE MINISTER OF WATER RE-
SOURCES (SHRJ VIDY ACHARAN 
SHUKLA): (a) The expenditure in-
curred on the Narmada Sagar Project 
during 1990-91 was approximately 
Rs. 37.05 crores. 

(b) The expenditure during 1991-92 
is anticipated to be Rs. 156 crores. 
Central assistance is eiven to the 
States as block loans /grants and is 
not tied to any particular project. 
The outlay for 1991-92 has not yet 
been finalised. 

IE11Rlishl 

Violence daring Lok Sabba Elections 

2331. SHRI HARIKEWAL PRA-
SAD: Will the Minister 0f HOME 
AFFAIRS be pleased to state the 
number of contesting candidates b.1th 
independent and those belonging to 
recogised parties killed during the 
Tenth Lok Sabha Election? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER 
OF STATE IN THE MTNISTR Y OF 
HOME AFFAIRS (SHRI M. M. 
JACOB): The information is being 
collected from all State Governments/ 
Union Territory Administrations and 
will be laid on the Table of the 
House. 

W'nhdrawal of Subsidy liven for Pro-
duction of Foodgmins 

2332. DR. C. SILVERA: Will the 
Minister of AGRICULTURE be 
pleased to state : 

(a) whether the Government propose 
to withdraw the subsidy given for pro-
duction of foodgrains; and 

(b) if so. the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) No. Sir. 

(b) Question does not arise. 

Production of Sopreaae. 

2333. SHRI RAM NAGINA 
MISHRA: 

SHRI SIMON MARANDI~ 

Will the Minister of AGRICUL-
TURE be pleased to state : 

(a) the production of sugarcane dur-
ing 1990-91. State-wise: 

(b) whether the production of sugar-
cane has increased in Deoria district 
of Uttar Pradesh: if so. the details 
thereof: and 

(c) whether some sugar factories 
are unable to crush the sugarcane: if 
so. the names of those sugar mills? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL· 
TITRE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) A State-
ment giving State-wise estimates of 
production of sugarcane for 1990-91 
as per current assessment is attached. 

(b) Yes. Sir. The production of 
sugarcane in Deoria district of Uttar 
Pradesh during 1990-91 is estimated 
at 51.4 lakh tonnes as compared to 
50.6 Jakh tonnes during 1989-90. 

(c) All the sugar factories of Uttar 
Pradesh hJve finally closed after 
havinl! crushed all the sugarcane sup· 
plied ~by the cane growers. 

STATEMENT 

Estimates o( production t~( Sugar-cane 
during /990-91 (/ikely)--State-wise 

Stott• .Lakh 
to11nes 

2 
---------------
Aodhra Pradesh 

Assam 

Bihar 
Gujarat 

137.5 
21.0 

70.0 
93.0 
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2 

Haryana. 85.0 

Kamatalra 194.4 
Kerala . 4.6 
Madhya Pradesh 17 .I 
Maharashtra 384.2 
Orissa 23.7 
Punjab 55.9 
Rajasthan 12.0 
Tamil Nadu 242.5 
Uttar Pradesh 990.0 
West Bengal 9.0 
Otbel'$ 6.7 

--·---·-----
Allhdia 2346.6 

ll.Min. 
The Lok Stzblta re-assembled at fortv-
five minutes post Twelve of the CloCk 

14.31 Iars. 

The Lok Sabha re-assembled at thirty 
one minutes post Fourteen of the 

Clock. 

[SHRI SHARAD DIGHE in the 
Chair] 

(Interruptions) 

14.31 hrs. 

At this stage, Shri Phool Chand 
Verma and some other hon. Members 
came and stood on the floor near the 

Table 

(lnterruptirms) 

MR. CHAIRMAN: The House 
stands adjoumed till Five O'Clock. 

14.32 hrs. 

The Lok Sabha then adjoumed till 
Sn•enteen of the Clock. 

17.80 brs. 

fSHR.J SHARAD DIGHE in the The Lok Sabha re-assembled at Seven-
Chair] teen of the Clock. 

lZMia. 

[MR. SPEAKER in the Chair] 

(Interruptions) 

A.t this stage, Shri Phool Chand 
At this Sflll/e, Shri Rojveer Singh and Verma and some other han. Members 
some other hon. Members came cmd came and stood M the floor rtear the 
6tood on the IJoor ,._,. the Tabk. Table 

M&. CHAIRMAN: The House 
standi adjourned till half past two. 

UA1a 
The Lolc Sabha then atlltJumed tiU 
thirty minutes past F01111een ol tht! 

Clock. 

( Interm.ptionJ) 

MR. SPEAKER: The House stand& 
adjourned to meet tomorrow at 
11.00 a.m. 

17.01 bn. 

The Lok Sabha then adjourned till 
Eleven of the Clock on Friday, A.u8f181 

9. 1991/Snwana 18. 1913 (Soka). 
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